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GOVERNMENT OF INDIA,
LEGISLATIVE DEPARTM ENT.

PROCEEDINGS OF THE COUNCIL OF THE GOVERNOR GENERAL OF INDIA
ASSEMBLED FOR THE PURPOSE OF MAKING LAWS AND REGULATIONS"
UNDER THE PROVISIONS OF THR INDIAN 00UNOCILS AOTS, 1881 t6 1909

(24 & 35 Viot,, o, 67, 66 & 68 Viot., 0, 14, AND 9 Bdw. VII, 0, 4),

The Ootincil met at the Council Chamber, Imperial Seoretariat, Delhi, on
' Thursday, the 25th March, 1915.

2 PRESENT:

. His Excellency BAroN HARDINGE OF PENSHURST, P.0., 6.0.3., @.0.M.6., 6.0.V.0.,
6.M.8.1., GM.LE, 1.8.0,, Viceroy and Governor General, presiding,
and 59 Members, of whom 51 were Additional Members.

QUESTIONS AND ANSWERS.

,_ 'Iflio Hon'ble Raja Kushalpal Singh asked:—

1. “ Will the Government bo please? to say whether they propose to plact; ftﬂ:lhi:;ﬂon
on the table a copy of the proceedin iof the fwo Wheat Conferences and the mﬁzr
Indigo Conference recently held ai Delhi ? Indigo

088,

S S
ﬁo Hon'ble Mr. Clark replied :—

" “The Hon'ble Member's attention is invited to the answer which I gave
to his similar question at the Council meeting of the 17th January last. - Govern-
.._ment regret that they are unable to lay reports of the Wheat or Indigo Con-
% fetenoes on the table as the proceedings were of a confidential nature. In the
"+ ¢ase of the former, I may 1efer the Hon’hle Member to the statement which
I made in Council on the 22nd instant, in which I explained the policy which
the Government of India groposa to adopt. As reganfs the Indigo Conference,

& Communigud will probably be issued shortly.”
( 597 )
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[ Raja Kushalpal Singh ; My. Gillan ; Myr. Clark ; [ 26T Maron, 1916.)
Raja Jai Chand ; Sir Reginald Craddock.)

The Hon’ble Raja Kushalpal Singh asked :—

2. ¢ Will the Govern.aent ho pleased tostate whether it is & faot that some
Railways charge relatively higher rates of freight for indigenous sugar than for
imported sugar ? "’ -

The Hon'ble Mr. Gillan replied :—

“Tt is the case that Railways are able fo quote relatively lower rates of
freight for sugar offering a large traffic from the ports, which is, as a rule,
carried for long distances in full wagon loads, whereas traffic in sugar
manufactured in the country is comparatively small and generally carmed
for short distances in consignments of T::than wagon loads, all of which are
factors tending greatly to inorease the cost of carriage.”

. The Hon'ble Raja Kushalpal Singh asked : —

3. «“Will the Government be pleased to state whether the production of
suger is being promoted by various forms of State subsidies in Formosa ? "

The Hon'ble Mr. Clark replied :—

“ The Hon’ble Member’s attention is invited to an artiole entitled ¢ Formoea
Sugar Industry’ in the ‘Indian Trade Jourral' of the 18th December,
1913. It appears that the direct subsidy to the sugar industry in Formosa
ceased in 1912, but that the Japanese Government gave considerable assistance
to the industry in other ways (}:ring that year. A statement® showing the
sums allotted daring 1912 and 1913 is laid on the table. It will be observed
that the total grants were reduoced from £86,300 in the former year to £48,680
in the latter. Bimilar information for the year 1914 is not forthooming.”

The Hon’ble Raja Jai Chand asked : —
4. “ Will the Government be pleased to state—

(a) What is the total number of civil assistant and military assistant
surgeons in India ?

- (b) What is the salary on which such surgeons cownmence servioe, and
the highest post they reach ?

(¢) Are these appointinents equally ogen to Indians and to persons of
European or mixed Kuropean and Asiatio desoent ? ” '

The Hon'ble Sir Reginald Craddock replied :—

“ (a) There are 849 civil assistant surgeons (including 96 tem
officers) in British India. The sanctioned strength of the cadre of mili
assistant surgeons is 739 and 7:-1 are at present in actual employ. The
information regarding civil a«='stant surgeonsis based on the latest information
available, but it is believed t0 be approximately correct though asthe cadres

are provincial, local Governwents can modify them within their financial
powers.

(6) The minimum and maximum rates of pay drawn by civil assistant
magmns are not the same in all provinces. The lowest starting pay is Rs. 100
and they can rise to be civil surgeons on pay the maximum of which varies
from Rs. 600 to 700 a month. The minimum pay of military assistant
ngmﬁiﬁm and they also can fill civil surgeonoies on pay rising to

(¢) Indians and persons of European or mixed Baropean and Asiatio
descent are equally el:gible for appointments as civil assistant surgeons, but the

 former are not eligible for appointment us military assistant surgeons, whoso

duties when not in civil employ are confined to services to British troops.”

® Vids Appendix, page 035, post.
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[26Te MAnom, 1915.] [ Pandit - Bishan Narayan Dar; Sir Regineld
Craddock ; Sir Gangadhar Chitnavis.)

The Hon'’ble Pandit Bishan Narayan Dar asked :—

6. “ Do the Goveramint propose t1 oonsider the desirability of recommend- Parliament-
ing to His Majéty's Government Parlismentary legislation which will enable Hos ssabe
them to appoint Vakile and not only Barristers to the offices of Law Member megt et
of the Exeontive Oouncil of ‘the Governor General and Chief' Justice of an %‘f
Indian High Oourt respectively ” ? Dpatess
ber and
Ohief

'l'h_e Hon'ble Sir Reg%na.ld Cradduck replied :— Justios.

“The Government of India are not convinced of the expediency of taking
action on the lines suggested.”

BUDGET, 1915-16.

The Hon’ble Sir @. Chitnavis:—“ My Lord, it isan exceptional
Budget that we have to deal with to-day ; the shadow of War is on every
page of it. The Hon'ble Finance Minister has given us a full summary
of the whole position. In the light of the circumstances detailed, one is
forced o admire the ingenunity and resourcefulness he has displayed in a
very trying situation, and the care and sympathy with which he has through-
out sought to mitigate the resultant evils On the whole, the financial
arrangements, both of the ourrent year and of the ensuing year, will command
general approval. I have already, in the course of a separate debate, expressed
my doubts as to the polioy of setting funds aside in existing conditions to
finance new railway lines, but that is a minor matter on which I need not dwell
further. It is a reassuring fact that, notwithstanding a heavy deficit, there is
to be ng fresh taxation and that the finanoial position of Government is strong.
It wilk be difficult to suggest more effective measures for filling the
State coffer without pressing unduly npon the resources of the people. I will
only & that in floating the proposed Rupee loan, ocare should be taken
not to depress further the market for the existing three-and-a-half per cents
and the three per cents. These form tle bulk of the people’s holdings, and
a sudden. slump in their saleable value will cause considerable anxiety to all
holders; and actual loss to the weak and the needy among them. I have every
hose -that the matter will receive due consideration at the hands of so cautious
and sympathetic a Finance Minister as the Hon'ble 8ir William Meyer,

3. “My Lord, Ibeg to associate myself with the Hon'’ble 8ir Reginald
Oraddoock 1n the emcouraging words he spoke of the work of the police
when he introduced his Budget heads for discussion. The police in some of
the. provinces 'are working under great difficulties, some even at the risk of
theitt lives, and they deserve encouragement and sympathy for their faithful
discharge of duty from all loyal and right-minded people.

8. i“ My Lord, as a result of our Resolution of September last, the War
will'entdil a direot expenditure to India of £83 millions, or a little over ten crores
of rupees, and the wholv amount is required for the cost of our froops sent to
the Front. This is certainly far more than our first estimate, but we have
no, reason to grumble at the excess expenditure. The whole expenditure
is nothing compared to what even neutral countries have had to incur in
strengthening their armies and navies in view of confingencies. Had India
beeu an independent Empire, and not formed a unit of the British Empire,
our’ extraordinary expenditure would have been enormous at a grave orisis
Yike this.”" It is a fortunate oiroumstance that our connection with the greatest
Bmpire of the world ensures us safety from foreign aggression and internal peace
. at a minimum of cost. While, therefore, we have not just ground for complaint
on the score of extra burden, our contribution to the cost of the War, inconsider-
able though it may appear to be in compavison with that of the Dominions,
will not be found to bhe a negligihle quantity. India is, after all,
a poor country, and the financial resources of Government are nof
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what one would wish they were. It should also be remembered that,
besides this publioc expenditure, the eFrinces; and the people have subscribed
liberally to the various War Relief Funds. Individual citizens have also
offered thoir personal services, and some are at the present moment actually
fichting for the Empire. The gallant deeds of our Prinoces and our colleagues
Malik Umar Hayat Khan and the Kumar of Tikari have already attracted
notice at the highest quarters. It would be ungenerous not to acknowledge
that we Indiana in our own bhumble way are rendering to the Empire at
this crisis as great and as loyal a service as is practioable with our limited
means and limited opportunities. :

4. “My Lord, the admirable conduct of the people during the whole of this
anxious period should be given due prominence. Bat for the great restraint
they have all observed, despite of a serious economio situation, the diffioulties
of administration would have increased enorm , and -if there have
been: some troubles here and there, they are neghigible when the large
extent of the country is considered. It must not be forgoiten that for
one who means or desires evil, there are thousands who e under the
restriction that prevents them frowa taking part in the War and dying for their
King and the Bmpire. This is the first great occasion after the Mutiny when
the loyalty of the people has been severely tried, and it ghould be a matter of
genuine satisfaction, not only to this Government but also to the Imperial
Government, that India’of her own free will has cast her lot with the Bmpire.
This is the proudest triumph of British Indian Bule. If likewise forms
India’s indefeasible title toa just estimate of her participation in the War. It
would be difficult and invidious to apportion the credit between the two
great sections of the community. Hindus and Moslems have both displayed
admirable good-will ; the ms under circumstances of peculiar impor-
~ tance and stress.

b. “My Lord, in thus referring to India's attitade, I do not for a
moment lose sight of the fact, noticed at some length by the Hon'’ble the
Finance Minister, that the withdrawals from the Postal Bavings- Bank
deposits ha~e been ino.nveniently large. To all onter seemi is might
discredit our professions of loyalty, but I am glad the Hon'ble Bir William
Meyer has taken 8 juster view of the situation, and the circumstance,
according to his explanation, is not inconsistent with our unflinching
devotion to Government. The investors are mostly men of humble means;
in the first few weeks of the War, authentic news of the inoidents was scarce ;
the count.; was filled with wild rumours; the ecoromio situation was oritical.
It is no wonder that under the circumstances some of these depositors
frightened, and wanted fo have the cash with them. Buat mnow the
Hon’ble the Finance Minister assures us, the first trouble of the alarm
1s over, and the people would seem to have gome {o realise the folly of with-
drawing their savings from the Savings Bank. We Indians are an intelligent
people, and we cannot be slow to recognise that it is far safer to keep our
money in -posit with a powerful Government in thess troublous times than
to hoard i' {1 our humble dwellings. The heavier the deposite at this orisis
the better for all concerned. It is to our interest to strengthen the
financial position of Government by deposits. The financial strength of
Governmert is our national strength. The recent appointment of an
Auditor-General for India, with plenary powers of sorutiny into the
Government acoounts and check, will have the effect of oreating in the publio
mind greater confidencein the wise application of Government funds, and,
consequently, Ifg rs,lm thi‘i,mmcml stability of Government.

.6 question of oversea emigration has an important beari
both apon t{e economio and the political situation even in norl:sl times ; lilg
a critical time like the present, it has a serious aspoot. We are all sorry for
the * Komagata Maru " affair, but in spite of that unhappy ventuwre and the
disgraceful conduot of the emigrants, something may haveto be done by Govern-
ment to secure a reasonable solution of the problem, and it is far better that
an attempt at such a solution of the problem should be made by them as the
representatives of the people. However much we may fret at our disabilities
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in the self-governing Oolonies of the British Empire, we, unsided by Govern-
ment, cannot suoceed in getting them removed. It is an excelient idea of
Your Exoellency:s, therefore, that we should support the Government to
effect a compromise with the colonies on a basis of complete reciprocity,
consonant with the common interests and self-respect of both sides. If
we sucoeed in getting the most-favoured-nation treatment, we should be
satisfied for the present. Personally, I have great faith in Imperial
Preference as & lever which can be used to our advantage in the Colonies,
but all discussions regarding this and kindred subjects of Imperial importance
must necessarily be suspended until the war is over. When that happy
consummation comes, an Imperial Conference of the Colonial and Indian
representatives should be helpful in evolving a workable scheme of Preferential
Tariffs which will bind us to the Oolonies with honds of brotherly love and
mutual trust and mutual interest. I amn glad to find that the most convinced
of free-traders are beginning to reckon one great outstanding fact, that
England’s fiscal Froblem will bave to he settled under pressure, not of
argument, but of political and industrial forces. Here in India we have
advanced sensibly in the development of ouf economic ideas, and Government
is to be congratulated upon the marked change in its policy. Its action in the
matter of the regulation of the exports of wheat testifies {0 its earnest desire to
suit its economic policy to the conditions of the times and the country.

7. «“ My Lord, we had a good deal of discussion this session as regards the
promotion of India’s industries - during the war. In this connection I am glad
to congratulate the Government on the appointment of a gentleman at the
Board of Trade in England. He was appointed to find outlets of exports
of Indian raw and manufactured articles hitherto sent to Germany and
Austria-Hungary, and also to make good the heavy losses in her trade with
France and Belgium and with neutral countries on the OContinent. The
complete suspension of the trade of India with the two chief enemy Powers
cuts off at a stroke some £11,000,000 of the balance of trade in bher favour.
This appointment will be the means of providing a channel of enquiry and
advice for business men in England desiring to utilise Indian products in
manufactures hitherto more or %ess monopolised by Germany and Austria.
It will also have the effeoct of recpgnising India’s speoial claims and needs
in this war against German trade.

8. *“ My Lord, we all look up eagerly to an early and successful termination of
this t war, the continuance of which means not only so much waste of valu-
able life of the present generalion, but the wiping out of many future genera-
tions. No one entertains the least doubt about the glorious victory of British
arms, but the sooner it comes the better it is for all parties concerned, nay, for
the civilisation and progress of the world. With militarism crushed and the
British Empire strengtﬁened by the comradeship in arms of the various units,
juster view of human rights and of the purpose of civilisation is bound to animate
the future polioy of the West, and India has everything to gain by the wholesomne
change. The stain of the Mutiny is wiped out by the valour, heroism, and devo-
tion of the Indian troops, and India stands and will stand justly proud of the
brilliant record. The honour, the future, of India are in the safe-keeping of
these soldiers who have the privilege of fighting for their King and the
Empire. Some of these have al.ccdy won the high distinction of the Victoria
Oross. It is flattering to us, it is flattering to our patriotism, that India will
ocoupy a brilliant chapter in the history of this war. Our good name, earned
in the field of battle, and our behaviour within the country, will be invaluable
asset in tha future adjustments of India’s rights both within her bounds and
in the world abroad. We, therefors, hope that our countrymen will create
no trouble and conduct themselves at this orisis in a manner which will
redound to the credit of the vhole country.

9. My Lord, in this ;onnection I cannot but allude to the great toll of death
during the year. It is a mattor of deep sorrow that we have to record not only
the loss of men rich in fame who have reached the allotted span of years, but
also the deaths of many young and gallant servants of the Empire fallen
oither on the fleld of battle or died subsequently of wounds received in action,
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I hesitate to publicly express sympath({ with their relations, because personal
grief such as this seems to me a sacred thing, to be treated rather with mute
reverence than with words. We cannot, however, but admire and praise the
courage and fortitnde with which these faithful and loyal servants of the Orown
from the highest to the lowest who have been thus stricken are worl:ing. May
the souls of those who are dead in the service of their King and Bmpire rest in
everlasting peace and happiness |

10. < My Lord, we all regret Your Excellency’s approachin de&uhue.
Y ou have worked under circumstances of exceptional difficulty and with a sole
view to India’s interests. You have seoured our estecm and confidence, and
we all hope that you will be allowed to 1emain until the war is over, and, when
you leave, you will carry with you our best wishes for your happiness and

prosperity.’”’

The Hon'ble Raja Jai Chand:—“ My Lord, the Finanocial
Statement for 1915-16, so luminously presented by the Hon’ble Bir William
Meyer, reflects the tireless exertion of the whole Indian continent to surmount
and steer clear of the econowmic and financial disturbances developed by this

_international conflict, which is second to none in the annals of the world.

It is quite true, as my Hon’ble friend the Finance Member remarks, that
India has not been directly affected by this gigantic struggle and so I think
other British colonies too, like New Zealand, Canada and Australia and so
forth, have not felt the direct impact of the war, though none of these,
including India, and even the non-combatant and neutral countries like
the United Btates and China, have been able to escape the bitter effects
resulling therefrom. However, considering the gravity of the situation, which .
at preseni prevails all over India, I cannot but warmly oongratulate the
Finance Member on his splendid presentation of facts connected with the
recent uevelopment of the history of trade and finance during the last few
months, and on his masterly review of the measures adopted by Your Ex-
cellency’s Government to husband the financial resources, to develop trads, to
uphold exchange, and to belp currency. :

* “Bpeaking on the last year’s Budget I had drawn the attention of Your
Excellency’s Government to the backward 'state of the Punjab in sanitation
and education, particularly female education, as bei.g antithetical to steady
progress and advancement in the same direction in other provinces of lndia

“1I had also distinotly referred to the deplorable poverty of the martial
tribes inhabiting the I?unjab, and, as a remedial measur, had mentioned
the paramount necessity of providing ihem with some land in addition to
their own ancestral holdings, which are quite insufficient to meet their domestio
wants throughout the year. .

. “The Indian martial tribes, whose glorious deeds of exemplary valour and
chivalry, tenacity, and endurance in the battlefield have won the admiration
of Field Marshal Bir John French and of Allied Armies, have acquitted them-
selves of the heavy responsibilities in a way worthy of their best traditions.
Thus, when they have ceadily responded to the stern call of duty in a orisis
like the present, with unswerving loyalty and devotion to the British Orown,
1t remains for the Government to strike a crushing blow at the root of the evil,
which leads to their misery and domestic uneasiness. .

“ My Lord, it °s a source of immense gratification to me to find that the
;uuxgab ,Government, fully realising the need of the hour, have adopted the

rudential and beneficial step in the shape of grant of more land than was pre-
viously sanctioned for distribution among soldiers whose gallant and distin-
guished conduct in the field brings them to the forefront.

“1It is a boon for which the whole of the Punjab, province in eral, and
the military tribes:in particular, owe to the widg-awal.)l:e Lieul.enf:?(iov’emor
a deep debt of ‘gratitude. -

“There is one point, however, which I wish to elucidate. Some officials,
as an English newspaper remarks, may have taken an' unwholesome view of
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the fact that some military grantees, not being actuated by a love of agri-
culture, sell their lands to other men, and as they have no aim other than
money-making, it only serves to hinder and retrograde the steady progress of
colonization. But, His Honour the Lieutenant-Governor of the Punjab
makes the following observation in his review in Lyallpur :— ‘ There is no
cause for regret in this’, says His Honour, ‘if, as appears to be the case,
transfers were made generally by military grantees, whose hearts were not
in the colony, and they have probably given way to men who will make
better colonists.’

“ Now, whether the military grantee keeps -the land in possession or sells
it to someo other capitalist to his own advantage, makes little difference.
The fundamental point at issue is that he should not be deprived of grant
of land. - The bare fact of his selling land is no justification of his depriva-
tion from the boon.

“ My Lord, there are other points, too, which I would have liked to bring
to the notice of Your Excellency’s Government, but being fully alive to the
gravity of the modern situation, and to the serious complications and
anxicties created by the war, which we all wish to see soon ending in the
victory of British arms, I refrain from entéring into discussion, and hope
that I will have a better opportunity later on, when things assume their
normal course, to voice the feelings of the Punjab landholder, whom I have
the honour to represent in this Council.”

The Hon’ble Lieutenant-Colonel Blakeway :—“ My Lord,
I must apologise for ocoupying the time of the Council to-day on the subject
of sanitary progress in the North-West Frontier Province when probably a
number of other subjects of interest will come under discussion, but the propo-
sals of the Hon’ble eieobed members representing the Central Provinces and
United Provinces, during the first stage of the discussion of the Financial State-
ment, for the curtailment of the Railway programme in favourof the develop-
ment of Education and Sanitation have indicated the public interest which these
two departments continue to focus, in spite of the numerous preoccupations of
the present time. The somewhat dismal reference, also, by the Hon’ble Mr.
Dadabhoy on the same occasion to the sanitary condition of his Provincial
Head-quarters’ city might, perchance, create the illusion that equally worthy
Provincial competitors for Government aid in the matter of sanitary improve-
ment do not exist elsewhere. It has occurred to me, therefore, that a few
words representing the claims of the North-West Frontier Province to obtain
a share in the unallotted reserve of 7'7 lakhe for sanitation, to which reference
is made in paragraph 106 of the Memorandum explaining the details of the
Estimates, may promote the cause of my Province, since, if I may say so
without levity, it is the early Provincial bird which frequently succeeds
in the appropriation of ths Imperial financial worm. Moreover, as the
spoken word on ooc3asion appeals to a wider audience than the written,
or at all events the officially written word, the exhibition of their needs may
help to assure the representatives of the urban communities in my Province,
where city sanitation has of late been raﬁidly advauncing, that their efforts meet
with recognition and should encourage their progress in the direction of reform.

“ The North-West Froutier Province is regarded, I fear, in some uninstructed
quarters as merely a land of incursions by tribesmen and excursions by
troops; as a scene of raids and counter-raids, where the midnight forays of
hillmen alternate with the .oprisals of Government. Thereis, however, another
and a very important side to the shield, a side connected with the well-being
of the Border peoples who are our subjects, with their education and their
introduction to all the benefits associated with civilization. Naturally, the
first and most heavy responsibility of the Administration—or of any Govern-
ment for the matter of that—must be the maintenance of law ard order; but
the policy of improving the material condition of the people has been steadily
and of late, thanks to the liberality of Your Excellency and the Government of
India, very actively pursued. Itis curious to observe, however, by way of
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comment on the sense of proportion publicly displayed in certain matters, that
the completion ot so vast and beneficent a project as the Upper Swat River
Canal, which +ill have a far-reaching political effect and bring prosperity to
thousaunds of peasant homes, should apparently arouse less general interest
than, for instance, an abortive attack by some transfrontier misoreants on a

border post. .

“ But, My Lord, I will not detain the Oonncil by reeounting even briefly
what has beeu done recently on the North-West Frontier under the heads
Education, Communications, Public Works and Medical Relief. However
interesting the realization of local schemes may be to local patriots these
schemes cannot be expected to invite and hold the interest of others. Neither
will I refer in detail to the pr:g:ess being made in town sanitation. I think,
howerver, that the sanitary condition and Municipal administration of the
historical and beautiful city of Peshawar, the first Indian city to be seen by
those hosts of travellers from Central Asia, Persia and Afghanistan, who enter
British territory by the various routes converging at this point, can fairly claim
something more than lccal concern. Owing to its position in the forefront of
Empire on the extremest border of British India, I i.ope that all of us conscious
of an Imperia! sense must hold the opiunion that it shculd attract the admiration
of the strangers who resort to it and psass through it in such numbers, and
m -t desire that its Muniocipal arrangements and sanitary,condition should
bear worthy testimony to the solicitude of Government. This brings me, My
Lord, to the main ground on which I voice the claims of my Province to share
in the Imperial sanitation reserve of 7-7 lakhs. An extensive conservanc
scheme, involving improvements algo to the water supply, is now being work
out for our local capital, but cannot be carried into effect by the Municipality
without help from provincial  funds. This help means starving projects
elsewhere and may check the awakening spirit of Municipal sanitary reform
in the Provinoce whioh it is so desirable to foster. I trust, therefore, that when
our appeal to the charity of the Government of India for a special sanitary

in addition to the recurring grants which we are now enjoyin?, comes
to be made, it will be successful in spite of the insistent competition of larger
rivals to which expression has already been given in this Council.”

The Hon'ble Mr. Banerjee :—“ My Lord, I do not know
whether the Hon’ble the Finance Minister reads the newspapers, but if
he does . he will have noticed the chorus of approval with which his
Budget was greeted by the accrelited representatives of public opinion. We,
who are of tlie public, associating ourselves with this popular sentiment,
desire to offer him our heartfelt congratulations. I think my Hon'ble friends
will have no difficuity whatever in discovering the secret of this universal
feeling. We all expected to be taxed, directly or indirectly. We have been
.saved from that situation, and we hasten to offer our grateful thanks to our
deliverer. But, My Lord, gratitude implies a sense of favours to come. We
have indeed got over our present difficulties, but what about the future? It
is perhaps too early to make a pronouncement with regard to that, but judg-
ing from the conduct of the finances of this year, at a critical time, I think
we have the assurance and the guarantee that no fresh taxes would be levied
unless under tne pressure of a paramount necessity. My Lord, the Budget
has been framed on the assumption that the war will coufinue for one year.
If, fortunately, the war terminates before that time, the situation will have
been eased and. our anxieties will have been partly dispelled. My Lord, the
Budget is & War Budget, but the most interesting thing about the Budget is
that although it is a ‘War Budget, it does not add to the military expenditure :
on the contrary, the military expenditure is slightly less than that which
had been b “for. The cost of the Indian Bxpedition ry Force to
Burope will come. up,. for :the year 1914-156 and 1915-18, to about 7
millions, or, perbaps, a little less than 7 millions. My ILoord, war is an
unmitigated evil, but there is no_cloud without its silver lining, and this war
has afforded India an opportunity of demonstratiug her loyal devotion to
the Empire in a manner which has produced a profound - impression upon
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the public mind of England. The enemies of Indian aspirations have
been convinced and converted. The angle of vision with regard to Indian
affairs has been changed, and, in the words of Bir James Meston, a bright day
is about to dawn in the land, when, as I hope, India will take her place as a
component part of a great and federated Empire, in the full and free enjoyment
of the riihts belonging to that status. This hope inspires our people May
_ it be realized and may the Empire of His Majesty be broad base({) upon the
gratitude, the contentment and the happiness of the people of India.

“My Lord, no educated Indian can speak upon a Budget statement without
reference to two matters which find a prominent piace in bis mind, namely, sanita~
tion and education. They are the watchwords of the Government of India.
They are also our watchwords, and to them we accord a prominent place in
our public work. Unfortunately, there has been no Imperial nt in respect
of either for this year with the exception of 10 lakhs, which Your Excellency
was pleased to announce at the Convocation of the Ualcutta University, for
hostels. My Lord, the building of hostels is a matter of the utmost urgency,
" having regard to the interests of discipline among our students. T am sorry
to have to say that the work is not progressing as rapidly as it ought to. I know
something about these hostels. In connection with the hostel for .the Ripon
. College, in which I am directly interested, and the Metropolitan Institution
of which I know something, the land has been acquired, the plans are ready,
but the buildings have not been yet taken in hand. Ihope and trust that
with the 10 lakhs of rupees which have been granted the work will be taken
in hand at once.

“ As regards sanitation, we have to make the same complaint. The admi-
nistrative machinery moves slowly. It does seem 10 me that it needs to be
vitalised and recast upon more liberal lines. We are looking forward with
some hope and expectancy to the resolution which you, B8ir (the Hon’'ble Sir
Harocourt Butler), have promised on the question of local self-government.
I can only hope and trust that as you have signalised your administration in
the Education Department you will also leave an ineffacesble mark upon the
system of local self-government by laying down the broad and liberal lines of
progress which should distinguish that institution.

“My Lord, my Hon'ble friend, the Finance Minister, said in regard to
certain observations made by the Hon'ble Mr. Dadabhoy that there was no
desire on the part of Government to go back upon its policy in respect of
sanitation and education, but that the speed had besn somewhat slackened. We
can only hope and trust that with the return of normal conditions more money
will be spent and greater energy exhibited in the matter of sanitation.

“ My Lord, with regard to the provincial centracts, the war has deferred the
settlement of that contract with my province. May I plead for my province
and urge that when the terms have been fixed, they may be so settled that
Bengal may be a self-contained province able to pay its own way without the
adventitious aid of those imperial doles which my Hon'ble friend, the Finance
Minister, in his capacity as a Member of the Decentralisation Commission,
condemned as demorali ‘ng? The proviceial system must be worked up to the
stage of fiscal autonomy, which is the basis of provincial autcnomy. My lLord,
that is the olear demand of Indian public opinion, and that demand has found
a responsive echo in the great despatch of the 25th August, 1911, with which
Your Excellency’s honoured name will be imperishably associated in the
history of India.

“ With regard to the question of the industries, My Lord, the discussionsin
this Council and the discussions which have taken place elsewhere have brought
out the fact prominently that Indian opinion demands that there shculd be a
definite change in the policy of Government in this matter. Government
cannot stand where it is; it must move on according to the requirements of
the country and the demands of an advancing public opinion. What the
educated community want is that Government should actively participate in
the fostering of our industries by finanoing the more suitable ones and render-
ing them such help as they may need. That is the clear demand of educated .
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public opinion. The question will be brought up again and in in this
Council and in the Provincial Legislative Oounoils, and I should like to put
this question to the Hon’ble Member in charge of the Department of Commerce
and Industry, ‘ How long does Government propose to resist the rising tide of
public opinion becoming more and more insistent and importunate with every
check and every refusal?’

“ My Lord, there is one matter which at the present moment weighs heavily
upon the minds of the educated community not only of the United Provinces
but of all India, I mean the rejection of the proposal for the creation of an
Executive Council in the United Provinces.

‘*“ My Lord, this proposal was made by the Government of the United
Provinces and was supported by the Government of India and by His Lordship
the Secretary of State for India. It was in entire conformity with the recom-
mendations of the Decentralisation Comnmission and was backed by the
unanimous vote of the non-official Indian Members of the Legislative Council
of the United Provinces, who, I presume, are in closer touch with the better
mind of their countrymen, and with the sense of the voiceless millions of the
United Provinces, than Irord MasDonnell, who left the country about 20 years
ago, than Lord Curzon, who left India 10 years ago, or than Lord Sydenham
who was not even within a measurable distance of the United Provinces and
knows little or nothing about them. My Lord, it is not only a question of
administrative efficiency, which, in the words of Lord Morley, Indian rulers
are sometimes apt to put a little too prominently in the forefront of their
consideration. 'T'he issues involved are much deeper. His Honor 8ir James
Meston sounded the true note of the situation when he said that the object of
this reform was to introduce Indians into the inner councils of the Government,
into the Holy of Holies, if I may say so without irreverence. My Lord, it is
must unfortunate that this proposition should have been rejected at a time
when India is astir with o new and an awakened sense of devotion to the
Empire. Already it is beginning to be asked—1Is this the first-fruit of that
change in the angle of vision which had been promised by a high authority ?
The only redeeming feature about the situation is the attitude of Lord Orewe,
who is resolved to pursne the matter. We wish him all success, and we desire
to assure His Lordship of the sympathy, the unstinted sympathy, of the
millions of my countrymen in this matter. My Lord, does the question
affect the United Provinces only ? No: it affeots the whole of India.
We share with the TUnited grovinces the deep disappointment which
they feel. Not only that, the question has raised constitutional issues of
grave moment. The House of Lords may block great reforms in India by
raising difficulties as they have done in this case. My Lord, I hope and trust
that 1.ord Crewe will revive the India Council Bill, which also was rejected
by the House of Lords. We were not enamoured of the Bill; we thought it
ought to have been cast upon broader and more progressive lines. But such
as it was, it was a distinct improvement on the existing condition of things,
for it recognised, althongh it might be in an attenuated form, the elective

principle and the st:wory right of the people of India to be represented in
the highest Council of the Indian Empire.

_* My Lord, thers is another matter, somewhat of a controversial character,
which I feel it my Auty to mention in this Council, because what I am
going to say represents the public opinion of my countrymen. It is some-
what unpleasant, but we have sometimes to say unpleasant things in this Ooun-
cil. My Lord, the Government of India have paid compensation, pay or
allowance, to the members of the Indian Civil Bervice of the superior
Police Jervice above a certain grade ; and this was done at a time when it
was known as a matter of practical certaiuty that therd would be a deficit in the
current year's Budget, and when there was a forecast of a deficit in the
Budget of the oomwg:ar. My Lord, that step, I cannot help thinking, was
ill-advised. Why, w every subjeot of His Majesty—high or low, rich or
poor, prince or peasant—was suﬁerin% from the pinch and the pressure of war,
. two well-paid services should have been singled out for this preferential treat-

ment, passes my comprehension. Yesterday, in reply to a question which
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was asked here, it was said that the object was to compensate the members of -
these services for the block in promotion, My Lord, there are other branches
of the Public Service which suffer from similar inconvenience, from a similar
strain. Have they received any relief ? My Lord, I have already observed that
this is a somewhat controversial and unpleasant matter; but there is a
very strong feeling outside this Oouncil in the country at large, and [ have felt
it my du‘z to refer to it here in the hope that the question may yet be recon-
sidered. At one time some of us thought of giving notice of a resolution, but
we wanted to avoid anything like a controversy.

“ My Lord, in conclusion I desire to associate myself with the observations
which have fallen from my Hon’ble friend, Sir Gangadhar Chitnavis, in regard
to Your Excellency. My Lord, we may not always see eye to eye with Your
Excellency’s Government in regard to measures of administration; but, My
Lord, your administration has been one of the noblest and wisest in Indian
history ; and, My Lord, if I may be permitted to say so, Your Excellency will
take your place among the most illustrious of Indian Viceroys—by the side of
Bentinck, Canning and Ripon. Therefore, I urreservedly associate myself
with the observations which have fallen froiy my friend: they represent the
deliberate judgment of public opinion, and of the educated community, over
this wide, wide continent.”

The Hon’ble Pandit Bishan Narayan Dar:— My Lord, I
thoroughly associate myself with the Homn’ble Member in the well deserved
compliments thev have I;::xid tothe Hon’ble Finance Member on his excellent
Budget. I cannot say that I am quite satisfied with the provision made for
education in the coming year; but considering the present situation I make
no complaint.

“ My Lord, Education is England’'s greatest gift to India, and it has not
yot found a more sincere and more passionate advocate and supporter than
Your Excellency. The whole country fully appreciates Your Excellency’s
noble efforts in this direction and is filled with feelings of deepest gratitude
for what you have already done. The promoters of the Hindu University
movement are particularly deeply indebted to Your Excellency for Your
Excellency’s gracious support 1n their great undertaking, and it is asan
humble admirer of Your Excellency’s liberal educational policy that I wish
to submit a few observations on one or two features of that policy which seem
to have failed to commend themselves to a section of the Indian Public. I
know that the Government sincerely desire that edv:ation should spread as
widely as possible and as rapidly as possible. But unfortunately the rate of pro-
gress which seems to satisfy them does not satisfy us. Their aims seem to be to
subjeot the requirements of educational expansion to those of educational effici-
cncy. Our position is, efficiency by all means but not at the cost of expansion,
not at the sacrifice of a wider diffusion of knowledge. My Lord, India has been
under British rule for nearly 1560 years and yet what 18 the state of our edu-
cation as shown by the latest figures on the subject? Aoccording to the last

uinquennial report on Indian education 2-7 per cent of the population were at
school in 1911. Now we have 8 as against 2'7 per cent. So then according to
the latest figures 97 per cent of the population at this moment are condemned
to pass their lives in utter ignorance. In this respect India does mot compare
favourably with any oivilised country in the world. The demand for education
is growing day by day; but from every Province come complaints, not by- the
hundred but by the thousand, that there are more boys desirous of learning
than can be accommodated in our schools or colleges. Restrictive rules have
been made in every Province because there are not enough schools to accom-
modate our boys. My Lord, in the existing state of India we do not want
bettor school buildings hut more schools. A good education imparted in finely
built schools is & very desirable thing, but any education is better than none.

“ My Lord, thereis another point upon which I want to say a few words.
My lord, wo Indians find it very difficult to understand why the Imperial
E‘ﬁwational Service has been almost monopolised by Europeans and why so:
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many Professorships and even Head-Masterships are given to Europeans in
preference to Indians. In my Province, if T am not mistaken, there is ot one
Indian in the Imperial Educational Service.

“There are qualified Indians certainly, not inferior in mental and moral
equipment to many of thoso English teachers and professors who are sent out
here every year from England. A larger employment of indigenous talent
would be good not only on econonric grounds, but would in large measure
satisfy one of our legitimate aspirations. But I place the olaims of Indians
to be appointed more largely in the higher ranks of the Educationa! Service
on a higher ground than that. © One great object of all education is the forma-
tion oi character, and the Government has of late rightly laid stress upon the
realisation of that object. Another aim which the Government has rigﬁt(:)l'y set
before itself is that the development of Indian mind and character should
be on lndian national lines. My Lord, isit seriously believed that the
character of the youth of India will be formed on its national lines under
the influence of Enﬁelish teachers and professors, however able and high
principled they may be 7 My Lord, this is a delicate question. But I do not
epeak in a controversial or party spirit when I say that the policy of increasing
the number and extending the in&lxl;nce of European teachers and professors,
possessing little knowledge of Indian life and conditions, and themselves
living here under the influences of their own community and isolated from
the daily life of the people among whom they have to work, I say that the
policy of extending their influence over the formation of the intellect and
character of the Indian youth, is causing disquietude to the intelligent section
of the Indian people ; and they are waiching with anxiety and even apprehen-
sion the effect of that influence upon their %oys, whose mind and ocharacter
will thus be formed, not on their own national lines, but in accordance with
the ideals of teachers drawn from a different race and inspired with the
spirit of a different oivilisation. It is not a whimsiocal apprehension, but a
real one in mg opinion, about which we may not hear much now but which
is growing an mﬁ make itself heard before long.

“ My Lord, we the people of the United Provinces are deeply grateful to
Your Excellency’s Government and to 8ir James Meston for recommending to
the Secretary of State the creation of an Executive Council in my Province, and
to the Seoretary of Btate for his gracious acoeptance of Your Excellency’s
proposal ; but that proposal has been rejected by the House of Lords, because
some noble Lords with Indian experience oconsidered it a revolutionary measure,
s if the creationn of an Executive Council meant the founding of a new
1:public in the United Provinces. Bombay and Madras are each under a
Governor-in-Council. Bengal owes that boon to Your EBxcellenoy’s liberal
and generous statesmanship. , The new province of Bihar and Orissa is equally

,indebted to Yrur Excellency for its Bxecutive Council In what respect would
1t be a revolutionary change to bestow the same gift upon an older, richer and
more populous Province? The noble Lords scemed to find much satisfaction
and security in an old order of things which is daily growing obsolete. They

.are welcome o the asylum they have sought for themselves for they have taken
refuge in the iraditions of the most powerful and most exclusive bureaucracy
in the whole world. Nevertheless, they have, in my humble opinion, committed
a grave mistuke. They have dm-ega.n{ed the public opinion of. India and dis-
regarded it at = time when it should be concihiated. Here was a demand made,
not by an infinitesimal section of the Indian community, as one noble Lord said,
“but by every class of the people of the United Provinces, for whose good opinion
and good-will Government cares, & demand upon which Hindus and Moham-

medans who are supposed to be always ready to fly at cach other’s throats were
unanimoas, upon which the aristoorats aud the commoners were equally united,
and which was supported by 8ir James Meston, the popular and liberal-minded
Lieutenant-Governor 'of ‘the TInited Provinces, by Your Bxcellenoy's Govern-
ment and by the Becretary of State, a demand which was extremely moderate
and reasonabhle 1n 1ts nature and which meant nothing more than that a loug-
deferred hope raised by the liberal policy of the Government should now be
falfilled, and that a concession whic ha.g been made three years ago to the new
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%rovipce of Bihar and Orissa should be made to an older and more important
rovince, and which had been withheld from it because its then Lieutenant-
Governor, 8ir John Hewett, who was brought up in different traditions did not
like it; this demand has been rejected by the Lords on the flimsy, shadowy
ground that the people did not want it, that their religious animosities forbade
1ts concessions and that its conoessions would revolutionise the administration.
‘What would be the effect of 1his action of the Liords in the United Provinoces,
and indeed in the whole country? Your Exocellency has rightly observed
more than once in this Council that the present is not the time for political
controversies and political agitations. The leaders of the various Indian
communities have recognised tais fact from the very commencement of the
war, and have urged upon their countrymen the urgeat and sacred duty of
forgetting all domestio differences and rendering whole-1earted support to the
King-Emperor and Country in this hour of fate in the life of civilized mankind.
Their advice has been gladly, enthusiastically followed by the loyal Indian
poople, all political controversy is hushed, all domestic disputes are forgntten ;
and one recent and most striking proof of that is the Defence of India Act,
the most drastic measure ever passed by the Government of India, a measure
open to grave objections, but which was unghitously supported by the Indian
Members of this Oouncil ; because with the fullest confilence in the justice and
" benevolent spirit of Your Excellency’s rematkable administration, we, the
representatives of the people, considered it against our loyal duty to Govern-
~ ment to stir up controversy and thereby cause public alarm. This is how the
Indiavs have acted in the present political situation; and the Government
on their part have, we all most gratefully acknowledge, put off the consi-
deration of all controversial measures in accordance with the wide-spread
desire of the Indian people. But the Lords have chosen this of all moments for
ractically rejesting our demand, in spite of the just and wise warning of the
ecretary of State. And the immediate effect of that sad blunder is that it
has already caused deep disappointment to'the people of my Province and may
before long re-kindle political agitation there, which to my mind will be
nothing short of a calamity. If thisis the attitude of our ex-Viceroys and
ex-Governors towards us during the war, what will it be after the war? They
have been paying us high and extremely flatltering compliments upon our
loyalty and devotion to the British Orown ; and yet in the same breath they tell
us that we are in such a backward and primitive condition that even an Exe-
outive Oouncil would be too good for us. My Lord, you can imagine the
effect of these contrasted and contradictory statements upon our minds. The
motto of short-sighted statesmanship has always been: Refuse a demand
when you can grant it with grace; grant it when you cannot refuse it without
peril. My Lord, my Province is one of the more advanced provinces of India,
a Governor-in-Oouncil was promised to it long ago, and henceforward, if I at
all understand its temper and desire, it cannot rest contented with anything
less than that. The concession of our demand for a Governor-in-Council will
be one forward step towards the realisation of the ideal set forth in your
Excelloncy’s memorable Durbar despatch, namely, ‘a larger measure of self-
government under which India would consist of a number of administrations,
autonomous in all Provincial®affairs, with the Government of India above them
all, and possessing power to interfere in cases of misgovernment, but o:-:dinarildy
restricting their functions to matters of Imperial concern’. My Lord,
it is this policy of generous trust, ordered freedom, and friendly co-operation
between the rulers and the ruled that has endeaved Your Lordship’s name to
the heart of every Indian. Our olaim for a closer association with the adminis-
tration of the country, for a- more effective co-operation with our rulers in all
the departments of Government is in aoccordance with the spirit of that policy.

“ My Lord, the war has demonstrated India’s unswerving loyalty to
British rule, which was never doubted by Yoyur Excellenoy. We have noticed
with sincere gratification the impression made up-.n British public opinion
by-India’s services to the King-Emperor and the Empirs in these critical
and fatefal times. English statesmen have held out high hopes to us. The
Under Seorctary of State for India said the other day that India was not a-
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dependent but a partner of the ¥mpire. Even the hearts of colonial statesmen
have softened towards us. All this has brought the fulfilment of our demands,
such as a larger employment of Indians in the Civil and Military services of
the country and a satisfactory solution of the question of the status of Indians
in British colonies, much nearer to us than before. 8o long as the war lasts we
shall not press any of our demands; but after the war, when theo triumph of
British arms is complete and peaoce is restored to the civilised world, we shall
ask for a substantial concession of our demands not as a reward of our
loyalty—for loyalty according to a high authority must be unconditional and
must seek no reward—but as a right which we s{m.ll be justified in claiming
as citizens of a free Empire.

* Of course, progress must be gradual, concessions must be made on
cautious lines. e must not take the second step before taking the first. We
must remember that in practical "politics it is not logical argument but the
logic of facts that tells, and we must fully trust in the high aims of British rule
in India which, with all its defects and shortoomings, is yet, as J. 8. Mill said,
the best and purest in intention ever seen among mankind. On the other hand,
My Lord, I appeal to Government and through the Government to the whole
governing class in this country to win our true.regard and affection by trusting
us and trusting us as equal subjects of the King-Emperor ; for the noble word=
of Jeremy Bentham ate as true now as when they were first written : ¢ In order
to gain mankind one must appear to love them and the best way of appearing
to love them is Lo love them in reality’ .

The Hon'ble Raja Sir  Muhammad Ali Muhammad
Khan :—“My Lord, with your permissiun, I beg sincerely to congratulate
the Hon’ble Finance Minister for the able manner in which he has prepared the

et. The year to which the Budget rela‘es is exceptional inasmuch as we
have for the first time in the history of this country to share the expenditure on
the noble caunse of the defence of the Fmpire, of which India should be proud.
My only fears are that our finances did not permit of an allotment of a larger
sum of money towards the war than has been budgeted for by our able Finance
Minister. :

“ In normal times T would have pressed the need of the United Provinces
for a handsome allotment towards Education and Sanitation and under other
important heads, but this, My Lord, I do not think, is the proper time for it.
However, a change, or rather a reduction, in the Budget for the United Provinces
may be necessary owing to the deplorable action of the House of Lords in
throwing out the proposal for an Executive Council for the United Provinces.
Any saving that may thus acorue during the year should be employed ou the
crucial needs of the Provinces. ‘

“ My T.ord, this decision of the House of Lords has come to us as a great
shock and has created a great disappointment and uneasiness throughout the
Provinces. I do not know the source of information of Lord MacDonnell who,
in moving the Resolution in the House of Lords against the creation of an
Executive Council, said that it was only a small.number of people of my
Provinces who wanted it and the majority were not in favour of it. I cannot
but emphatically rebut this statement.

“My Lord, in all matters of administration it is the aspirations of the
educated and thinking masses which plagothn important part in determining
the public opinion. The Legislative Oouncil of every Province is the recog-
nised and effective medium of ascertaining the voice of the people through their
representatives.

_“ My Lord, tho majority of non-official Members in the Oouncil of the
United Provinces who voted in favour of the Executive Oounoil did not
warrant the: statement made by Lord MacDonnell. But it appears that he,

like others who have leit this country long ago, is quite out of touch with what
is going on here. ' .

. “These noblemen of the House of Lords, My Lord, would be well advised
to aupport the Government of this country and tyo accept the advice of the
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Ruler on the spct. The decision of the House of Lords is really a severe punish-

ment inflicted upon a very great section of deserving, worthy, and loyal
subjcots of His Majesty, and the reason of it, My Lord, is that we wers ulfre

moderate in asking only for an Executive Council for our Provinces. The import-

ance of our Provinces, My Lord, demands the creation of an Execoutive

Oouncil with a Governor, and I feel absolutely confident that the just Giovern-

ment of Your Lordship will be pleased to consider the feasibility of creating

a Governorship for the United Provinces. :

‘*My Lord, without any idea of jealousy or slight to the sister Provinces
placed under Governors in Council, I beg leave to submit that the claims of -
the United Provinces in this respwot are next to none in India.

“In conclusion, I beg to add that in my Lumble opinion it appears abso-
lutely necessary that the enactment by which the Proclamnation creating an
Executive Council has to be tabled in both Houses of Parliament should be
repealed. It is not the first occasion on which the House of Lords has been

uncharitable in unduly interfering with matters connected with the adminis-
tration of India.

“My Lord, this is rcally not the prope? time to enter into any lengthy
discussion on matters controversial, and every faithful subject of His Majesty
would avoid, so far as possible, every kind of agitation at the present juncture
but, My Lord, the situation has been forced upon us by the House of Loxds. *’

The Hon'ble Mr. Sharp :— My Lord, in that portion of his speech"
which dealt with Education, I understood the Hon'ble Pandit Bishan Narayan
Dar to make two statements which should not go unnoticed. He said that
only 8 per cent of the population are at school and drew from this the deduc-
tion that 97 cent of the people are condemned to ignorance ; and f think
he added that tgg: state of things was probably worse than in any countxzv in the
world. I need hardly say that this deduction is not correot. I also understood
him to say that there are no Indians in the Imperial Bervice of the Education
Department—"

The Hon’ble Mr. Pandit Bishan Narayan Dar:— In the
United Provinces.”

The Hon'ble Mr. Sharp :— I beg the Hon’ble Member's pardon.
I thought his remark was general.”

The Hon'ble Mr. Das:—“My Lord, the Hon’ble Finance
Member has received quite a chorus of congratulations and felicitations—those
offered to him in the coluinns of the newspapers and those he has received here.
But as the Member in charge of Finance is accustomed to deal with the
smallest copper, a pie, I desire to offer my pie of congratulations which may, I
hope, be acceptable to him.

“T associate myself with most of the remarks which fell from the
Hon'ble Sir Gangadhar Chitnavis, and I wish to refer to the last paragraph
of his speech in which he referred to Your Excellency’s coming departure. He
referre({) to it with a sense of regret: no doubt, if it does come to pass, it
will be a causc of regret. My Lord, misfortunes have often overtaken
India, and the miost recent mistortune was one to which reference was
made by the last few speakers; I mean the attitude of the House of
Lords with regard to the recommendations for an Executive Council for
the United Provinces. Misfortunes have befallen India, but the worst mis-
fortune would be that which would remove the commander of the vesszl at a
time when a storm was blowing, when the waves were dashing against the
ship of administration, when there were small clouds on the horizon, the future
magnitude of which could not at present be gauged. . T'o remove the conunander
of the vessel at a time like this wonld be perhaps the worst calamity that has
befallen India. It is not the qualifications of the captain, or the comraaxzder,
the man at the helm that count. He may have any amouunt of kncwledge,
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of steering his vessel, but the most important thing in troublous times is the
confidence of the people in his efficient commnndership. If the people have
not confidence in him, the people themselves will contribute to the destruotion
of the vessel, whereas if the people have confidence in him, their conduect,
their behaviour, their steadiness, will save the vessel in rilous times. I do

hope that such a calamity to India will besaved by the King, as Iam sure India
will be saved from such a calamity by God.

“ My Lord, about this time last year, I asked one or two questions in this
Council 1n order to ascertain the number of Indian Christians in India, and as
to whether there were any special provisions with regard to their education.
The answer given to me was that the number of Indian Ohristians is a little
over 83 millions, and in answer to the question whether there was any special
provision made for the education of this class, Government said, ‘It 18 under-
stood that special provision is made in ocertain places for the education of
Indian Christian boys and girls, but the Government of India have no preocise
information on the point’. There is no provision for this pur even in
the present Budget. This answer shows that the Government India have
left 3} millions of people in the cold. There is actually an apathy, thereisa
want of concern in the education of these people ;- and it is no wonder that
abroad, thousands of miles away from this place, queries have been put as to
whether the Indian Obristians have not rensered tiemselvm useful to Govern-
ment in public services, and useful generally in the private walks of life. If that
community had a representative here, he would certainly have been in a posi-
tion, from his seat of authority, to answer those questions, to show how unjusti-
fiable, how underserving,—if the Government of India means to show apathy
to this class,—is such apathy. But there is no representative of the class here,
and consequently, as a me of that community, I beg to draw the attention
of Government to the fact that in several departments, almost in all deﬁrt-
ments of the public service, members of the Indian Christian community have
rendered distinguished service. If we go to tho Medical Oollege in Oalcutta,
we shall find that there have been professors who have rendered very useful ser-
vice and added o the popularity of the institution. If we go to the Senate
House in Calcutta, we will find there things to remund us that the
Indian Christian community has not been behind other communities in foster-
ing and helping onward the progress of education. It will not be possible for
me to refer to the lives of these men, for if I were to do so, I ruppose the time
lliimit would terminate my articulate life here long before I cuuld describe their

ves.

“ My Lord, as regards the loyalty of the Indian Christians, that was put to
a very severe test in the'last century, and yet I find that, notwithstanding
the answer given a year ago, there is no provision in the present Budget
for the education of the boys and girls of the Indian OChristian community ;
and yet there cannot be the least doubt that they have need of special edu-

cation; and the reason for this neglect seems to be that they have no repre-
sentative in this Council.

“My Lord, it is astrange and ocurious fact that the Indian Ohristian com-
munity is the only Indian community whose laws of sucoession, ma
testamentarydispositions, and divorce were forged on the anvil of this I
lative Council. Laws of succession, lawa of msrriage, form as it were the
foundations of any society or community. Hindus and Muhammadans have
their laws which are drawn from the Shastras, eto., and those laws of suc-
cession, marriage, and divorce, which apply to Indian Christians at the pre-
sent day, were not made to suit the requirements of that society, but though
they had been originally framed to suit the requirenents of another society,
they were extended fo this society. 8o it was really like putting new
wine juto old bottles. The result has not been very favourabls, but sim ly
because there is no representative of this commuuity on this Qouneil, {,he
inconvenience which it suffers has r.ot been brought to the notice of the

- Government. The last census shows that between 1901 and 1911 the com-

munity has grown by 326 per cent. It has bee 0 .
1881 atd it has been trcbled sin.: 1872, von mor than doubled since
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“ In referring to this matter, I should likeit to be distinctly understood
that it is not my intention, far from my intention, to _disturb any of the
existing represcutalives in this Council. The Indian Christian community
have been treated with kindness and confidence by the Hindus, Muhammadans
and non-official Europeans. Electorate bodies consisting of these men have
elected Indian Christians as their representatives in the Legislative Councils.
I would be earning for myself and for the community ingratitude if I were
to say that there should be a seat for the Indian Christian community at the
expepse of any other community. But what I do believe, Bir, is that there is
ample room if the latch of the door is a little slackened, there is ample
accommodation for one more seat. I will conclude this part of my appeal with
the Latin expression a? spes non fracta.

“ Reference has been made, My Lord, very often in this Council to the
industrial problem before us and the question was raised in very eloquent
terms by the Hon’ble Mr. Banerjee when he was addressing the Council a
few minutes ago. The insistence with which this question has been brought
forward, the earnestness with which it has been pressed forward, shows that
there isa very strong fecling in the country about it. At least I should like
to draw the attention of Government to the existence of such a feeling. The
feeling in the country is that Government ought to feel its obligation to help
the development of industries in this country. Every Government, of course,
is under the obligation to develop the industries of the country in order to bring
about and increase the prosperity of the country ; but in this particular case an
additional moral obligation has been superadded. There has been an
industrial'awakening in the country during the last few years, and this industrial
awakening has led to a study of the industries of India in the past. As a study of
history of the pasl has led the people to believe that the decadence, decline and
the preseni wretched condition of industries in India are due to a great extent
to the insalutary influence of British rule. That is the feeling of the country
and henoe ariseas a moral obligation on the part of Government. That is the
feeling of the weaver who has taken to the plough, leaving his icom ; that
is the feeling of the artizan whose hand stands paraiysed to-day ; that is the
feeling of the ariizan’s son who took to English education with a view to
get employment as a olerk, but failed to secure such employment; and that is
the feeling of an old man who has associated -intimately with artizans during
the last quarter of a century and has noticed their struggle for existence. We
Indians, My Lord, always look upon people in authority with feelings due to
a father and naturally expect sympathy from them. 1 know feeling is mere
sentiment, and asentiment has no value at the Royal Exchange in London ;
but a sentiment is an invuluable asset to the credit of a foreign Governmeut.
I do not wish to go into the details as to how and under what circumstances
British influence exercised an insalutary .influence over Indian industrie.
That may land me on dangerous ground. That may lead me to exhume the
bones of people in authority who exercised their influence and the influence of
their position and authority to bring about injury to the interests of India and
such dead bones turn living human beings -into dogs. At a time like this,
when we were driven the other day to the necessity of passing an emergency
measure for the safety of the Empire, I do not propose to enumerate or
analyse or examine the reasons. I have very often noticed that the Hon'ble
Member in charge of Commerce and Industry iu his replies used the expression
¢ Government cannot do this, Government cannot do that.’ While listening
to his replies sometimes, My Lord, I felt as if I was listening to the voice and
the senfiments of the Loondon Chamber. of Commerce, and I admired his
speech as a successful feat of ventriloquism. My Lord, such replies in a

ebate in this Council do not produce the balm of Gilead to disappointed
feelings ; they simply tend to intensify the feelings. *

“ My Lord, I feel that, at no time in the history of England were the
prinoiples of international justice, the principles of international morality, and
thoso noble principles which regulaie the reparation for wrongs done by a
stronger nation to a weaker, at no time were thes: principles so prominently
hefore the British nation as they are now ; in ccnscquence of the wrong done by
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Germany to Belgium. The whole nation’s sympathy hasbeen aronsed. The whole
nation has been roused with righteous indignation and millions have formed them-
selves,—the whole nation in fact, young and old, rich and poor, have formed them-
selves into one body, one soul,—the whole nation is (as if it were one man) inspired
with a martyr’s fiery zoal. On theother hand, we have a Viceroy whose keynote
of administration has been sympathy for the people and confidence in the people,
and who has abided by that policy in times of suffering, bereavement and trial.
I should at this time beg, entreat and beseech the Hon’ble Member in ch

of the Department of Commerge and: Industry (unfortunately he has gone
away at this time) to take note of this : not only to concentrate his attention
on the economio principles which govern commerce in England, but to take
note of past events in tie past connection of England with India; to take
note of the moral obligation which arises out of that connection, and to
address himself to the problem before him ; to take the ple into his

confidence and then to sit dbwn and see if anything cannot be done to help the
people in this industrial awakening—"’

His Excellency the President :—“I must ask the Hon’ble
Member to conclude.”

The Hon'ble Mr. Das :— T beg to conclude.”

The Hon'ble ¥r. Dadabhoy :—‘ My Lord, the Finance Minister
who can do without additi nal taxation in spite of an estimated deficit of 9%
million pounds sierling in the two years covered by the Financial Statement,
certainly deserves the best thanks of the oountry. I do not know which to
admire most in the Hon'ble Sir William Meyer,—his sympathy, his level-head-
edness or his resourcefulness in a situation the inherent difficulty of which has
been increased tenfold by its extreme uncertainty. The maintenance of
exchange for one thing, was enough to strain to the utmost the en and the
capacity of a lesser genius. The financial trouble of 1907 and 1908 was as
nothing compared to the present crisis, and yet sterling exchange is as firm to-day
as ever, and Oouncil Bills for fairly heavy amounts have begun to be placed on
the market at 1s. 4d. for Telegraphic Transfers and ¢4nd g:nny less for
D. A. Bills. The tone of the marl.et from all reports is very firm. This is a
complete answer to Mr. Enever 'I:dd’s alarming description of the situation
in the Investor's Review. If trace had continued as dull as in autumn
last, a further and dangeroua deplstion of the Gold Standard Reserve would
perhaps have become inevitable ; but indulgence in hypothetical complications
is needless. The position is decidedly brighter now than it ever been
during the-last eight months, and it is but just that the Minister who has
steered us safe through the crisis should have our warmest felicitations.

‘“ My Lord, the financial strength of Government, so skilfully maintained
by the 'ble Bir William Meyer, ought to inspire general oonfidence.
Of the net estimated deficit of 9} million pounds sterling referred to above
our special war diture sccounts for 67 million pounds sterliag.
The balance is less thrn the amcnt of normal annual borrowing for capital
. outley on railways. Ample provision has also been made for railway expendi-
ture in 1915-18. Indeed, practic:lly the whole of our estimated borrowin
next year will be necessary for financing our railways and irrigation works, the
capital outlay on both »eing taken at £g'1 million pounds sterling. And this
despite of a heavy /-l!ling-off in revenue synchronous with extra heavy unre-
munerative expenditure. The total of our ordinary debt, as the Hon’ble
Finance Minister has pointed out to us, is ncgligible. It has gone on diminigh-
ing heayily, until we have reached the extremely low level of 1238 million
pourds sterling against a productive debt of 261:4 million pounds sterling.
The Bupee Paper too continues firm. The total unfunded debt of 20}
million pounds sterling is not onerous. The Government Reserves are ample,
and the estimated closing provincial balances at the end of 1913-16 are
sufficiently strong. The whole position is thus satisfactory. There is absolute-
. ly ro cause for alarm. On the contrary, business is looking up, and the pros-
pects of normal revenue are distinctly encouraging.
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“My Iord, the announcement in the Budget relating to the proposed Rupee
Loan demands a few observations. The Hon’ble Sir William 3 eyer has madc
o significant reference to thbe terms and the character of the loan. Evidently,
this issue will be of a special nature. There is absolutely nothing to be said
against the reservation by Government of complete liberty of action. All
announcements of loan are subject to this necessary condition. What is
peculiar in the present statement is the allusion to a possible variation in the
usual terms. We do not know what schemes the Hon’ble Finance Minister has
in view, and it would be premature to attempt to make any helpful suggestions ;
but my submission is that Government will be pleased to very carefully consider
the probable effeots of a change in the level nf interest upon the existing heavy
loans. I do not suggest that a change is unnecessary ; on the contrary, I am of
opinion that if in the exceptional condition of the market the three-and-a-half per
cents do not gain in popularity within a short time, the proposed loan must carry
a higherrate of interest to mmake it attractive to the Indian investing public. But
the possible results of such a change must receive due consideration at the
hands of Government before it is made. Should the present market for three-
and-a-balf per cents be further depressed,eit will have the effect of a heavy
imposition which is likely to cause not only loss to the holders, but discontent.
There is also the necessity for caution lest an increased rate of interest forces
Government Paper into an undesirable competition with the Port Trust and
Municipal Debentures. 'I'he position requires delicate handling, and it is
eminently desirable that the conditions of the new loan should be settled by
Government in consultation with financial experts and dealers. The Hon’ble
Finance Minister will have a precedent for the suggested course in the proce-
dure adopted by the Chancellor of the British Exchequer not very long ago
with conspicuous success. A secret conference of a few trusted representatives
should be able to give Government sound advice in this matter of the new
loan. The question of issuing metallic 4 per cent Bearer Bonds for small
amounts, redeemable at short notice through the Post Office, may also be
considered by Government before determining finally the particulars of the
proposed loan. These will possibly attract into the field a new and humbler
class of investors. '

“My Lord, the war has fovussed public attention in India on the
Post Office Savings Banks. The institution is popular, and discharges
very important funotions. The deposits had gone on increasing heavily
until the war created somewhat like a panic amnong the common people which
led to sudden withdrawals. This of necessity caused a great strain upon the
financial resources of Government, at a time when they were adversely affected
in various other ways to an enormous extent. Ithaslikewise caused a large loss of
interest to the misguided depositors. Itis welcome news thut ‘the drain has
materially slackened’. Before long we expecta healthy reaction. But T would
request Government to consider the advisability of increasing the rate of
interest upon these deposits by, say, half a rupee per cent. We have here to
deal with a poor class of investors to whom any favours showu in this direction
will be most welcome. Sometime ago the rate was higher. I do not know
why it was reduced ; in my humble opinion, a slight increase will popularise
these banks still further, and Government will have always ready to 'aud an
increasingly large amount of cash for remunerative employment. The Hon'ble
Sir William Meyer has done a great deal to make the deposits attractive. I
hope he will increase their attracliveness in the way suggested even though it
involves a small addition to our annual expenditure in interest charge. Rupee
Loans are floated generally at a discount ; the interest is paid on the face value.
It would be far more economical to pay the samne rate of interest upon a debt
which is raised at par.

« My Lord, the Hon'ble Finance Minister has very thoughtfuliy added to
the Financial Statement a detailed account of the Pl“?"’im’i*"zi halances. Tt is
helpful. to a degree. ‘The value of the annual Budget would be still further
enhanced by the addition of a detailed statement of the expenditure for Edu-
cation and Sanitation, both Imperial and Provincial, recurring and non-recur-
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ring. In the Financial Secretary’s Memora:dum details of the Capital Ex-
peunditure for Railways and Irrigation are shown separately. It helps the public
to have a clear grasp of the situation. An account, on similar lines as far
as possible, regarding our Expenditure for the promotion of education and sanits-
tion would dispel misconceptions, though it is not capital outlay, and would give
us a knowledge of the details which is the first enabling condition for helpful
criticism. At present we cannot ascertain from the memorandum what and
how many schemes are proposed to be financed and what and how many are
held back. Tbis absence of fuller information may, and sometimes does, give

rise to misapprehension. «

« My Lord, the serious situation oreated by the unexpeoted depression in
cotton has beep handled by Government with commendable promptitude and
boldness, and it is just io mention that the action has had upon the people
a great moral effect. Prices have stiffened somewhat ; a still better tone should

revail in the trade before the next kAarif is sown. The important question,
ﬁowaver, that confronts us is, whether the cultivation should actually be
restricted. I would not, upon the materials before me, hasard an opinion ome
way or the other. I only submit, for the consideration of Government, that
- careful inquiries should immediately be made, with a _view to ascertain the
quantity of unsold cotton in the market. If in the result it appears that there
is still a large stock of it, the proposed restriction upon oultivation should be
enforced ; if, on the other hand, the inquiries show that the stock is small, all
restrictive action on the part of Government should be abandoned. Oultivation
cannot be cha all at once without some inconvenience and loss to both the
cultivator and Government, as in the event of a change a revision of the
revenue assessment on a lower scale must become necessary. Any further
interference with the normal oourse of cultivation should accordingly be under-
taken after a close examination of the needs of the trade. :

“My Lord, the Hon’ble 8ir William Meyer has referred to the injurious
effects upon the internal trade of the stampede among the Marwaris at large
business cenfres. It was an imprudent move, inconsistent with the ahrewd
business havits of these people. It is, however, a reassuring fact which
Government ought to know individual Marwaris here and there did stick
to their business, and prominent amonlg them was the Hon’ble Diwan Bahadur
Bir Kasturchand Daga in the Central Provinces. This premier banker in India
was througuout the crisis always ready to finance e, and did finance a
large volume of it even at some personal sacrifice.

“ My Lord, in dealing with the Financial Statement on 9th March current,
the Hon’ble Home Member drew publio attention to the paramount neces-
sity of increasing our expenditure for the Police, and, truly, a more important
department of civil administration it is difficult to ind. The Police force,
connected as it is with the every-day administration, renders perhaps a
greater service than even the military. I have as high a conoception of the
arduous d -t1:8 of the police as the Hon'ble Sir Reginald Oraddock, but I
farther e¢ven than he in my recommendations for larger expenditure for the
department. In my humble opinion, there is ample scope for the profitable
employme~t of all the funds that the Government can spare for this purpose
for years to come. The Indian Police Commission found that ‘the police
force is far from efficient ; . . - 1t is generally regarded as corrupt
and oppressive ; and it has utterly failed to seoure the confidence and cordial
co-operation of the people’. orts at improvement have heen made all these
years at some considerable ex ponditure, but they have so far touched only the
fringe of the problem. The public verdict to-day is hardly inore favourable. The
great defect isthe Police is as disassociated from the people as ever, and does not
enjoy their confidence. This cannot be all the fault of the people. The Police
must inspire public confidence and atiract public co-operation. It has admit.
tedly not done this; it has thus failed to discharge one of its most important
functions. This absence of confidence and co-operation between the Police and
* the people is not cndemic in India. It was noticed even in BEngland by tho
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English Police Commission of 1839 ; but whereas there the Police has by its,
subgequent excellent conduct become the trusted friend of the people, the
Indian Police, by following an opposite line of policy, is becoming isolated more
and more every day, shunned and distrusted by all. The Indian Police Oom-
mission made certain recommendations for improvement on the analogy of the
Indian Judicial and Revenue Departments, but these did not go far enough.
In my humble opinion, the Provincial Police Service should be placed on the
same level as the Provincial Judicial aud the Provincial Executive service, with
the same scale of emoluments and the same position, and the qualifications for
appointment to it should be as high. It is only by the large aHmission of men
with the highest educational qualifications into the service that it can be effect-
ively improved. Patchwork reform- will not do, but a root-and-branch reform
is needed. A sprinkling of graduates among a large mass of indifferent material
cannot effect much. It is a matter worthy of notice that the experiments so
far made in some provinces of appointing a few lawyers to the Police Service as
Oourt Inspectors appear to have failed. Most of them, especially in Bengal, have
left the service after several years. There must be some reason for their action.
It is not every lawyer who earns a handsome imcome at the bar ; yet why is it that
these lawyers have preferred to face starvation there to continuing in office
under Government with pay prospects ? This is a case for inquiry, and the
sooner it is undertaken the better for all concerned. Investigation Of cases
also is as unscientific as possible. Aun expert from London should be able to
suggest a remedy for the existing evils. The cost incurred in securing the services
of such an expert will be money well spent. I am confident this matter of
Police reform will engage the earnest attention of Government.

‘“ My Lord, we are to-day afflicted by the thought that beforejwe meet again
at Delbi, Your Excellency will have completed your termm of office. our
Excellency has by your reinarkably able and sympathetic guidance, inspired in
the people such great confidence that the prospect of your retirement before -
the war comes to a successful termination is not only distressing to them, but
is viewed by them with deop and unfeigned concern. Awmidst physical
suffering and bereavements, amidst administrative worries and dangers, Your
Excellency has been as arock uumoved in your firm faith in the nobility of
your mission and the high purpose of your enlightened statesmanship. India
oan ill spare such a Ruler now. As a representative Member of this Council,
I humbly pray that His Majesty will be graciously pleased to extend Your
Excellency’s term of office at least till the war is over’’.

The Hon'ble Maharaja Manindra Chandra Nandi:—“ My
Lord, I congratulate the Hon’ble the Finance Member on the highly satisfacto
able and clear Financial Statement that he has presented to the Council. Durin
the financial year thatis about to close the Government have had to deal with an
emergency as unprecedented as it was unexpected. This time last year no one
in this Oouncil had any premonition of the war which is now raging and the
Budget for 1914-15 was propared on a peace basis. Nevertheless, since August
last and onward war conditions with all the consequent dislocation of trade,
finanocial pauio and falling off of revenue have prevailed and yet, as the Hon’ble
the Finance Member has proved to conviction, the financial position of the
Government of India was never stronger than it is to-day. True, the estimated
surplus of £1} million for 1914-15 has been converted into a deficit of £4
millicn, while undgr Unfunded Debt there has been a drain of nearly £7 million.
But this does not by any means disclose an alarming position of affairs in view
of the heavy strain caused by the war. . .

“The revised estimates for 1914-15 show decline of revenue under many
heads, the iargest being under State Railways. An unfounded sense of insecu-
rity led to large withdrawals from Post Office Savings Banks. The trade with
cnemy countries entirely ceased, while trade in other directions languisked.
The position became as grave as can be conceived and we are still in the fujl
tide of the crisis. But the credit ¢f the Government remains unshaken and the
financial position is as sound as ever. o other difficulties that the Govern-
ment have had to face has been added the alarming rise in prices which haas
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icti i ifying to note that prices
to th triction of the export of wheat. It1is gratifying f
:Si now eear::;a:1 and the prosg)(;cts of the next orops most cheering. oefln thg
budget estimates for 1915-16 no additional taxation has been announ an

this is a fact upon which the Government must be congratulated.

” X " to raise a loan of 4} orores
The Hon'ble the ifinance Member proposes the Gold Standard Reserve.

in India, or to increase the barrowing from : -
}.?:er ha(:snr;;ht‘l]yl;rwwded on the assumption that the war may continue through

cut the next year. The reduction of the Railway programme from 5!2 tO £8
million is & wise step and the ourtailment of expenditure in other directions
is inevitable. It is pa.rticula.riy gratifying to me that, as announced lfy Your
Excellency a few days ago at Caloutts, 10 lakhs of rupoes have been given to
the Calcutta University for hostels. The sanitary condition of Bengal is very
bad, some additional aliotment under this head would have been a great boon

« My Lord, the terrible'drain in men and money demanded by the war
shows as yet no signs of abatement, but we are convinced that the worst is over
and the tide will soon take a decisive turn. When at length peace is restored,
the British Empire, of which India is 80 important s part, will enter upon a
fresh period of financial and material prosperity’’.

The Hon’ble Mr. Marshall Reid:—“ My Lord, on a previous
occasion I referred fo this Budget as being essentially a business-like one, and
it certainly cannot be described in the language of high financial authorities
as ‘over-cautious.” it forms a pleasing contrast to a budget of not very many
years ago when, to meet a not unusual tcmporary strain, taxation, some of
1t of a rather parochial and petty character, .was resorted to: unfortunately
this temporary taxation, like its great predecessur the inoome-tax, has still
continued with us. o meet the unusual situation unusual borrowings
have been necessary, and we have in in this connection to recognise the
acumen of the Hon'’ble the Finance Minister : low discount rates in London
evidenced the large sums of money which were awaiting investment and the
Government have very properly resorted to that market. Where can English

money find more secure investment than in a prosperous and loyal India
with enormous securities in its railways, and—in spite of what some of my
coulleagues have been saying—very profitable railways indeed ? Railway ocon-
struction, for which some of us have pressed, incidentally provides gilt-ed
securities whioh on occasions like this stand us in very good stead. ]
have cheerfully accepted eight millions as our railway allotment for the
coming year, but we hope that the deficit will in future be made up to us,
and that a higher standard, something like 15 or 16 millions, will be adopted
for the future.

“I desire to offer one little criticism on the budget: the possibility of
a 4} crore rupee loan has not been well received in the market, and a good
market is of paramount importance to Government: I assame that the
operation is not seriously contemplated, and no doubt the Yinance Minister
has other alternatives up his sleeve: I would s st that he should put

those other alternativesin the forefront and put the 4} ororeloan in the
background.

‘1 regret, My Lord, it has been necessary to retard the progress of New
Delhi. Some Hon’ble Members and their c’c'mstituents msyy Phave reasonably
considered that the scheme has ite defects as every scheme in this world has:
but it is a settled facirsealed by the command of the King-Bupeior and
supported by the very strong argumeut of decentralisation. I hope that
the Delhi to be—-call it ceremonial or what you will—will not.take long to
quicken into a living city.

“The development of indigenous industries has taken a very prominent
placein the budg:t debate. I regret that no practical conclusi{nphaa been’
arnv’ed at, but it is no wonder, for it is indeed a very complex problem.
. Hon’ble Members have generally been agreed that the disease of gackwm:dneu
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exists, and they have almost all suggested the same remedy, Government
financial aid, but I have not heard any serious attempt to diagnose the disease.
My own personal experience in industrial matters is somewhat limited, but I
would offer my suggestions for what they are worth: the first essential in
industrial success is industry and energy : are the people of India industrious
sad enterprising in the Western sense of the word? I fear the answer must
be, ‘ No’. I have not myself during my experience seen any great industrial
enthusiasin : I know of classes of workers whose hours and whose days of work
are regulated by the price of food-grains, and whose ambition is limited by the
immediate needs of the mouths they have tc feed. Then there is the rather
better educated class whose western counterpart combines brains and hands in
harmony to raise the standard of industrial development : that better educated
.class which we have in India and wbich we should expect to do this work,
have not yet fully appreciated the dignity of manual labour: under such
conditions progress and efliciency in industry must remain imperfect. There
was a siriking illustration at the outbreak of the war as to the extent to which
Indian industry has progressed : merchants sought to replace German wares
in the Far East and other markets by Indian manufactures. My own
experience and that of many others was tha$ we were met with the reply that
Indian manufactures were unreliable, irregular and could not be guaranteed.
The remedy must be slow, and it is difficult to know where to begin ; but much
will be gained if the disease and the trouble camn be truly diagnosed. The
perspective of the question has been sumewhat upset by the assumption that
German industry and enterprise were to be destroyed, and were {o be replaced
by indigenous industries which would grow up in a night. But Hon'ble
Members should be under no delusion in this matter. It has taken years of
gatient toil to develop the spirit of industrialism in Germany and it cannot
e destroyed, for it is the very life-blood of the country.

““Those who know the facts will confirm what I have said and will not
desire for the of the world to see German industries and enterprise
destroyed. India, in her own interests, certainly cannot wish to see German
industries destroyed, for when the end of the war comes we shall look to
regain one of the largest and most important markets for the produce of this
country. .The fate of the British dye scheme shows that England fully
recognises the essential features in the position : the original scheme provided
for £14 millions of Government money and £3 millions were to be subscribed
by those who were interested in the manufacture. A fortnight ago we learned
by telegram that the scheme had been altered to £1% millions Government
money and £} millions public money : we learned yesterday that the scheme
had beea dropped entirely because hard-headed Englishmen and hard-headed
S8cotchmen had made up their minds that to compete in the market against a
foreign article for which they are not well placed is mere waste of money.
Now, what can Government usefully do in the way of developing industries in,
India P Hithereto, from my own experience I can say that they have done
wuch useful work in demonstration; the practice has been for Government,
when they are satisfied that an industry is likely to succeed, to buy experimental
machinery and lease it to those, whether Buropeans or Indians, who are willing
to take it up, work it, develop it and report to them the results. Your Excel-
lency, I regret to say that there is only one Presidency in India which is
completely equipped in this respect. If I were to make a recommendation to
‘Y our Excellenoy’s Government it would be to lay aside a considerable sum,—
even take a little from ou- railway allotment of 15 millions—in order to equip
and develop departments of industry in this country. I finish as I began by
congratulating the Hon’ble Member on his most business-like budget and trust
that the courage which he has shown in framing it may be duly rewarded.”

The Hon’ble Raja Abu Jafar :—“ My Lord, I have no desire to
oriticise the Budget or to discuss the various aspects thereof. But I cannot
refrain from expressing my entire satisfaction at the fact that the Tinance
Member has been able to produce such a satisfactory Budget at such an
abnormal time without imposing fresh burdens on the country, which in hey
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present economic condition she is quite unable to bear. It is a triumph for
which the Hon'ble the Finance Member deserves our heartiest congratulations.

‘ As a representative of the United Provinces I cannot help expressing
the deep feeling of disappointment with which the people of my Provinoce have
heard of the attitude adopted by the House of Lords in the matter of the
oreation of an Executive Oouncil. My Lord, it was a wise and necessa
measure of reform which Your Excellency’'s Government recommended Parlia-
ment for acceptance. Our Province hus been fully ripe for such a reform for
many years. It is obvious that the Governors of the provinces are over-
burdened with the heavy ana daily growing work and respomsibilities and
under such circumstances an Executive Council was most essential in the
intercst -f greater efficiency in the administration. In the course of the
debate i - the House of Lords it was pointed out that only a small body of
opinion in our Province was in favour of this proposal. With due deference
to their exalted knowledge, I may be permitted to say that this statement is
quite contrary to aotual facts. I know that an overwhelming constnsus of
opinion in the United Provinoes is keenly in favour of such a reform, and I
earnestly trust that the Government of India will again press the attention of
the Home authorities to the urgenoy of the reform and secure -the necessary
sanction at an early date.” -

The Hon'ble Mr. Barua:—“My Lord, I take this opportunity
of joining hands with my oolleagues in oongratulating the Hon'ble Finance
Minister for so smcoessfully wading through a year of great strain and
stress. We cannot but admire the great tact and foresight with which
he manipulated the extraordinary financial situations created during the
year from time to time. The prompt steps he took to avert a threatened break
in exchange, the {imely strengthening of the Presidency Banks and the oredit
of the Post Office SBavings Banks, the facilities for easier encashment of
Ourrency Notes, all speak of the great resourcefulness and ability of
the Hon’ble Finance Member, which not only saved a threatened financial crisis
and dislocation of trade and commerce, but had also important political con-
sequences in restoring confidence of those who were upset by misguided theories
about the war. The adjustment of ths finances to different heads of expen-
diture, allowing progress on all heads with only such restrictions as are
unavoidable, similarly point to the great skill and practical wisdom of the
Finance Minister, which we cannot but admire. The changes in som e forms of
accounts which ke has introduced both this year and the last are also of much
practical utility and I feel sure have been tly appreciatcd by many of my
friends as by me. 'We are grateful to Sir Wi lia.mlfgym-for&ll the pains he
has taken, and we are happy that at such a oritical {ime we have the services of
so0 able, cautions and sympathetic a Finance Minister. We are equally grate-
ful to Your Excellency that your broad-hearted sympathy and feeling for the

people of India have saved them from any fresh taxation as a consequence
of the war.

“If we review the spirit of this Bession of our Cou~.il we feel, from the
interpellations made and resolutions moved, that the things that have greatly
exercised the minds of the Indian Members are the high prices of food i
and the development of industries. These two questions are really predominant
everywhere to all thinking minds in India.

“The Hon’ble Commerce Mewber has given sympathetic consideration to
both so far as they have been brought forward. The 1(F and comprehensive step
—as he calls it—which is going to be taken about the export of wheat is perha
the best under the circumstances stated and reasons given by him, and Ereatr;
hope that the desired relief will come out of it and it will prove to be tho best
most reliable method. I am sorry to find, however, that the ject appears
to be confined to wheat alone. It is not the facf, however, t the rise of
prices is confined to wheat alone; it extends to mahy other food grains and
stuffs in a greater or lessar degree. It will of course be ubsurd to ask the
Government to take the same steps with regard to all. But one other item
“ there is which, I think, deserves equal treatment—I mean rice. As wheat is
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the staple food in some parts of India, so is rice in many other parts; and the
rise of price has been as significant in the case of rice as in that of wheat. I
understand there is an export duty on rice exported from Burma. Much of
that rice comes to and is consumed in Bengal and Assam too. 8o the effects of
that taxation does not so inuch come to the relief of India. The rise of price in
Bengal and Assam has of late years been phenomenal, and this year the price in
some distriots of Assam has beeu singularly exceptional. I think rice therefore
is also a commodity in regard to which the same precautions should be taken
as in regard to wheat: and I greatly hope that the Hon’ble Commerce Member
will seo his way to include both rice and wheat in his scheme of Government
control of export.

“ With regard to industries we are grateful for all the steps that the Hon’ble
Mr. Clark has shown us have been taken. I venture to think, however, that
those steps are not enough to meet the present situation and aspirations of India.
Tho question is a vast one and cannot be discussed - or decided off hand. India
cannot be judged on the lines of England in respect of her industrial under-
takings or propensities. And the policy that works well in England cannot be
cxpected to apply to India. She looks to the Government to shape her in the
industrial field ~ by special measures suitable to herself. The question of
developing Indian industries has been -exercising the minds not only of the
Indians alone but also of many European officials' who are anxious to push India
on to prosperity ; as one of them I may point to our good Commissioner to my
right. But under the present policy of Government they have to make a halt
when they come to the question of ways and means. I respectfully submit,
My Lord, that a more extensive and liberal policy is necessary to be shaped for
India on its own lines. Nothing short of a policy like the Railway policy will
meet the demands of the country, and I feel convinced the country will be
gr.;apared to bear the burden. Bouaties, subsidies, and even partnership by
vernment as well as guidance and supervision are in the present stage of
India necessary to induce private capital, which is so shy, to come out to the
field of enterprise ; when the people will under such guidance and support be
widely and extensively trained in western methods of busiress and will
begin to have a confidence in their own undertsiings, there will be no
longer any need of such extra privileges; but till then the Government
should I think be prepared to conceive and shape a comprehensive policy
to help the people. It is not the time to-day to dilate on this vast subject.
All T beg to submit is that it will be no labour lost to Government to
consider seriously the subject and formulate a policy of ils own to make
possible the rapid development of this vast Empire into an industrially and
commercially prosperous country.

“ Not the least important of the works of this Council is the introduction
of the Hindu University Bill, which has been hailed with satisfaction by many
of my hon’ble colleagues and introduced with such a charming and sympa-
thetic speech by the Hon'ble Member in charge of the Bill. This Bill will
mark an epoch-making change in the policy of Goverument hitherto followed
in the matter of education. I ‘must admit that I have not as yet been able
to disabuse myself of the misgivings shared by some of my friends about the
ultimate effects of the new university and the altered polioy of the Govern-
ment. Let us hope that the outcome of this University will not be a revival
of all the mischief that Hindu orthodox ; had brought upon India in the past,
that it will not re-enact the domination of caste over caste and the oreation of
faction over faction, making the regeneration of India on modern lines impos-
sible or remote, that it wsl not counterasct the unifying influence of English
cducation or make Hindus, Muhammadans and other sections of the Indian
population vie] with each other]ingmoving on parallel lines which can never
meet

“ Mo gpeak a few words about my own Province. In my speech on this
occasion last year I alluded among other things to the great and trying need
of the Province for improved communications. This year I intend to return
bricfly to the same subject and to niention in particular the matter ol railway-
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extensions. The opening of the superb Hardinge Bridge should see the dawn
of a very bright era in the matter of increased railway facilities for Assam.
With the Eastern Bengal Railway line made broad gauge (a project which all
interested devoutly hope will be accelerated) as far as Amingaon and ‘langla
will give no breach of gauge between Lower and Central Assam and Oaloutta.
The extension of the Eastern Bengal Railway systom from Tangla up the north
bank of the Brahmaputra into the important tea districts of Darrang and
Lakhimpur is a matter which should continue to receive due oconsidersation ;
such extension would benefit not only the exporters of tea but the people of the
north bank of the Brahmaputra generally and would also give Government
another important strategic line to the north-east frontier. Then there is the
question of linking up Assam and Burma by railway, a subject alluded to in
Your Excellency’'s speech on the occasion of the opening of the Hardinge
Bridge. Burma, I venture to think, will be as interested in such a
socheme as Assam, especially those who have cause to remember the recent
exploits of the Emden in the Bay of Bengal We shall be intecrested
to hear the results of the several reconnaissance surveys of routes for such a
railway, and we hope that this very important matter will continue to receive
the very careful attention it deserves.

‘¢ Another point that I would take the liberty of briefly alluding to on this
occasion is that the Province is keenly feeling its complete wanti of representa-
tion in the bench of the Oaloutta High Court, within whose jurisdiction the
Province has all along been put. Up to date there has noc been a single
Assamese Judge in that honourable Court. The want of qualified men might
have been a cause of this in the past. But now, I venture to think, that cause
no longer exists and there are men fit to hold the post of a High OCourt Judge,
and I hope such men will not be wanting in the future. I greatly hope and
sincerely pray that in the interests of and in justicé to the Provinoce Your
Excellency will be graciously pleased to give the matter your due considera-
tion.

‘“ In conclusion, My Lord, may I be allowed to submit that Your Exocel-
lency’s approaching retirement is really becoming a matter of grave concern
in all parts of India. We feel that the snddest moments of Your Excellency’s
life have been spent in India, and it may Le oruel to ask Your Excellenoy to
spend more of your time in the service of ihis country; but if we can do so
without hurting Your Excellency's feelings ve would solioit that if His Gracious
Majesty, in response to Indian feeling, be prepared to extend Your Exocellenoy’s
period of Viceroyalty in this Empire at least till the end of the war and perhaps
for six months afterwards, Your Excellenoy may be pleased to consent to
vouchsafe to us the privilege of being governed by you tili’ then.”

At this point the OCouncil adjourned till half-past two. On re-assembl-
ing—

The Hon’ble Sir Fazulbhoy Currimbhoy said :—*“ My Lord,
the exceptional circumstances of the year enjoin upon us caution in deali
with the Financial SBtatement and the excvcllence of the Budget for the ensui
year limits to an inconvenient degree the scope of useful commment. The Hon'ble
Sir William Meyer has taken the country by surprise by squaring the accounts
without fresh taxation. It is a bold attempt in which he has the good wishes of
the whole community. I beg on behalf of my constituents to congratulate him
on his Budget. The chief point of interest is that he has made the country
almost forget the serious economic and finanocial effects of the war.

“ My Lord, the Hon’ble FPinance Minister is right in providing for a fresh
Rupee Losi. I have always hoid, and I omphasisef the po?nt lastnygear, that the
Indian money market is no¢ fully exploited by Government for their anuual
borrowings. In the current financial year the Hon’ble 8ir William Meyer
for the first time raised thé amount of Rupee issus to five crores. He iy
have had his doubts,” but I never had any doubt about the success of his
policy. In fact, I pointed out that more than five crores could casily be
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raised and the facts of the last loan have amply testified to the soundness
of my contention. The total amount of ternder was nearly 12 crores
(#11,76,67,900) and the average rate of accepted tenders was £95-9-7.
It may be that one Province took up the loan more largely than another, but
that does not affect the position of India as a whole. The point is, more
mouey can be raised in this country. Ordinarily, therefore, we should look
to the Indian market more than the London market for funds for our capital
outlay. It is more to our interest to borrow largely in India. Since the War
has introduced new conditions into the market, 1 share the doubts of Govern-
ment that unless it is over shortly, the whole of the 4} crores wanted this time
may not be raised on the usual terms. The Hon'ble Finance Minister has
reserved to himself the right to vary the terms according to the needs of the
situation. I only hope he will bear carefully in mind that, although the
higher rate of interest may ensure the success of the new loan, it will as sure
as anything damage the popularity permanently, of the pre-war stock. This
will be prejudicial to large interests, and perhaps to the success of our subse-
quent loans. There is thus need for extreme caution in floating the loan. It
18 indeed possible to counteract the effecis of an increased rate of interest
by regulating the conditions, and we await®with anxious interest the Hon’ble
Sir William Meyer's further pronouncements on the subject. If the proposed
loan affects the pre-war stock to a large extent, the existing balances here
and in England should be drawn upon more largely by Government.

“ My Lord, the Hon’ble Finance Minister has also referred in his intro-
ductory speech to the character of the proposed loan. It is difficult to form
an exact 1dea of what he means, and this is a matter in which a fuller state-
ment 1ould have been uawise. The only point I would now press upon his
attention is that, along with the conditions of the new loan, he will be pleased
to consider the advisability of issuing in future special 4 per cent railway
loans. These are bound to be very popular.

“My Lord, I cannot condemn the curtailment of expenditure to which
pointed reference has been mnde by the Hon’ble Sir William Meyer, but I
beg to submit that it has caused difficulty in the provinces. In the Bombay
Presidency many a necessary expenditure has had to be put off indefinitely.
T'rom the official speeches on our Provincial Budget it appears that Government
had to reduce considerable amounts which Government had hoped to spend
mostly on the Borstal Jail at Dharwar, and to reduce the expenditure on jails
to its very minimum. The provision for the reorganisation of the police had
to be cut down, so much so that ‘those responsible for the administration
could not acquiesce in any further curtailments’. "¢ S8everal important matters
had to be deferred altogether’. The educational interests of the province have
also suffered in consequence of the reduced expenditure, Government ¢ had to

ostpone some. of their important schemes’, and to omit ‘a sum of one lakh
?or opening more schools and another lakh which was given for teachers for
those schools’. Sanitation, too, has perforce to be neglected, for the time being,
at least. ¢ Several applications for sanitary projects ’ had to be refused. But
I frankly recognise this is to some extent unavoidable. We expect, however,
that when the finances improve, the Hon’ble Finance Minister will treat the
Province with extra liberality proportionate to the large sacrifice it has made
this time.

“ My Lord, our provincial expenditure leads me to examine the position
of our provincial finance, and I think it is susceptible of improvement. My
friend, the Hon’ble Sir Ibrahim Rahimtoola, raised last year the question of

rovincial settlements. As a matter of prinociple, the Provinces ought to
Bave the whole income from the taxes that are either provincial or the proceeds
of which are at present shared by the Government of India with the Provin-
cial PBovernment, and the Government of India should be satisfied with a
lump contribution from the Provincial Government to be assessed in each case
with due regard to local conditions. This contribution must of course te
subject to periodioal revision. The alteration is one of method relating to the
collection of the Imperial revenue; a fixed payment is to be substituted for the -
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resent fixed ratio. This would, of course, have the effect of rendering the
perial revenue inelastic; and to: neutralise the evils incidental to such a
system, provision may be made for the recovery from the Provinces of excep-
tional and extraordinary ocontributions according to the needs of the SBupreme
Government, assessod on the same principle of provinocial ability. Buch a
revision of the system of provincial payment would strengthen the financial
resources of the Provinces, would equalise the conditions of adjustment, and
would make the apportionment of provincial liability more equitable. The
Provinces would thus have greater fiscal autonomy, and would be free to attain
to a development suited to local conditions. If in addition, the provincial funds
are made over to the Provingial Government for safe custody and applioation,
subject to the maintenance of an irreducible minimum of balance, the incon-
venience of restrioted utilisation of large balances, such as is enforced by the
Government of India on the present occasion, will be minimised. It is earnestl
to be hoped that the Hon’bly Sir William Meyer will take the matter into his
serious and favourable consideration. Provincial feeling is, I may point out,
strong on this subjeot. '

«“ My Lord, with a view to help the undisturbed progress of the provinocs,
an earnest effort should also be made to requisition the services of conciliation
boards for the ratisfactory settlement of all disputes between different sections
of the population. These boards to our knowledgs have been’ started at diffo-
rent proviuncial centres, and are believed to have rendered inestimable service.
‘We hear less of Bakr-Id riots now. It is regrettable this Government has not
got reports from the local Governments about their working. In the absence
of official reports it is difficult to generalise, but I believe a great future awaits
conciliation boards. With more settled conditions Government will find it to
its advantage to take the whole qusestion seriously in hand.

“ But far more important to the whole ocountry, My Lord, is the other
question, namely, the question of emigration.to the colonies, which await
a siatesmanlike and sympathetic settlement immediately after the iar.
The matter has not been discussed in Council this Session, not because of
the absence of a strong local feeling, but because of the limitations under
whioh discussion has had to be carried on, on account of the war. As a
matter of faoct, whole India is of one mind both as rds the necessity of
emigration and the status of the emigrant in the l:cﬁgniea. The time has
come when the question of some outlet for our surplus population should
be settled in a marner agreeable to our ideas of self-respect and dignity as
citizens of the British Erapire. And we look up to Government here as to
the Imperial Government for a satisfactory settlement of this question with
fervent and confident hope. '

. “My Lord, I have heard with deep iuterest the observations of my Hon’ble
friend, Mr. Marshall Reid, about the indifference of the people of this count
to industrial enterprise. I would like tv say much on the subject, but
beg to point out that if Government be pleased to encourage large concerns
floated ({ Indian-. something may be done to divert popular energy into the
fruitful department of industry. The success of the Tata Iron and Steel

Worgk.n has been in a large measure due to the support received from Govern-
men

“ My Lord, I beg to invite Your Excellency’s attention to another matter

of some importance, fo inconvenience of the existing procedure regarding the
“introduction of legislative measures in this Council. Bills are now introduced
without the Members knowing anything about them previously. The result is
- that no profitable discussion can take place on the first day about their principle.
No doubt subsequently, on the motion for reference to a Seleot Committee,
Hon’ble Members have an opportunity of commenting upon the - rinciple,
but it is far more desirable that this debate should precede that motion. M y
friend, the Hon’ble Mr. Ghuznavi, drew nttention to this only the other day,
and I believe I voice the general desire of the Additional Members in my
plea for circulation of Bills at I~ast a fortnight previous to their formal
Antroduction in Council. Government will not lose anything by the change
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in the procedure. The interests of urgent bills are amply safeguarded by the
rule under which <Your Excellency can suspend the rules of business to enable
the Council to consider the Bills at once. Bills of the Provincial Governments
are circulated previously without inconvenience.

“ My Lord, the whole Financial Statement is overshadowed by war. It is
difficult to form even an approximate idea when it will end, but of this much
we are suro, that it will end in a brilliant victory for the Allies and the imper-
ishable eglory of the British Empire. All India prays to the Almighty for
its speedy termination. It has upset the business of the world. But even
in these dark days of national trouble, we find matter enough for self-con-
gratulation. The unwavering loyalty of the people of this country to the
Throne has been demonstrated on this occasion in the most remarkable
manner, and we owe it to this war that the various units of the great
British Empire have been knit together to. one solid whole, moved by one
common sontiment and one common purpose. = Never before has India
presented such a united front for the defence of the Empire. The different
Provinces are imbued with a spirit of healthy emulation. In the Bombay
Presidency, though that province from its industrial and commercial position
has been the most sorely affected by the war, we have raised forty lakhs of
rupees for the War Funds through the admirable organisation initiated by His
Excellency Lord Willingdon, and the Women’s Branch is doing solid work
under the inspiring guidance of Lady Willingdon. The Hospitals started by
us for the sick and the wounded in Bombay and at Alexandria are the finest
and such as any nation may feel proud of having equipped and organised.
The history of all this zealous activity of the people is one, My Lord, of which
Government may well be proud.

“ My Lord, it is the universal wish of the eo¥le of the country that Your
Excellency should continue to be at the head of the Indian Administration
until we are entirely free from the danger of this war. We have abundant
faith in your benevolence and high statesmanship, and we earnestly hope that
His Imperial Majesty will be graciously pleased to grant us this our humble
prayer’.

The Hon'ble Mr. Ghuznavi:—“My Lord, the Hon’ble the
Finance Member is entitled to the fullest sympathy of this Council and
of the country at large in the difficult task with which be finds him-
self confron this year owing to the exigencies of the times. After a
succession of surpluses during recent years we have come suddenly
almost without a warning to a {ear, when our expected surplus has been
turned into a deficit, and this abrupt change, which is accompanied by an
uncertainty about the future, all the more aggravates the anxieties of the
situnation. My Lord, the imprint.of war is writ large on almost every page of
the Fina.noia{ Statement that has been presented this year. It has seriously
affected the two sources of revenue, namely, Railways and Customs,
by the depression and dislocation of trade, with the result that whereas in
the first four mounths of the year prior to the outbreak of war the Rail-
way revenue was some £260,000 in advance of that of the correspounding
period of the preceding year, in the six months following the outbreak
of the war there has been a decline by £1,490,000. The revenue.under
Customs has also suffered a similar decline by nearly a million pounds
less than the Budget anticipation. But happify such is the elasticity of
Indian Finance that it has stood this rude shock uncommonly well. Speaking
from his place in Council in 1909, the late Mr. Gokhale said, that never
during the last 50 years previous to that period, was there such a deficit
as that of 8% millions. Yet fortunately such is the recuperative power
of Indian Finance that even under this heavy blow this year’s deficit is less
by a million than that of 1909. My friend, the Hon'ble Sir W. Meyer, is
therefore all the more entitled to our warm congratulations that 1n ths
midst of this raging hurricane he has been 1ble to steer his treasure-ship
of State clear of all shoals and he has been able to do so so far with-
out any additional taxation, I thorefore desire to offer him my sincere
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congratulations on the ocaution, foresight, olearness and withal firmness with
which he has been able to framo this year’s budget.

« My friend, however, struck a note of warning in the course of his speech
whon he presented us with the Financial Statement. He stated that he would
not hesitate to propose additional taxation to inake goud the deficits should it
hereafter be found necessary. We all sincerely hope that such a contingency

ight not arise. But if it were to arise at any time I trust my friend
:Iv?ﬁ allow me to make a suggestion beforehand as to the direction such addi-
tional taxation might take. I have heard it expressed in many quarters
that if Government were-in reed of any additional taxation owirg to the
exigenocies of the times, the only additional taxation that might be imposed
without affecting very much the teaming millions of the country would be
an additional income tax, as this would not be so much of a burden to the poor
as it would be to the rich.

"¢ Sanitation—malaria.

“T would, now My Lord, with your permission, like to say a few words
on the situation of the country generally. The first question that deserves our
serious attention is the question of sanitation. For it will oertainly be
agreed that we must first of all live before we can think of anything else.
The Government has done a good deal in this direction in recent years but
a very great deal yet remains to be done. In many parts of India, malaria
is becoming a scourge and in Bengal articular{y, it seems to be in i
in virulence. In reply to a question of mine on this subject in September last,
as to what steps were being taken by Government to combat the rav of
malaria in different parts of India, particularly Bengal, my friend the Hon'ble
Sir Harcourt Butler was pleased to refer me to the annual reports of the several
Provincial Sanitary Commissioners. A perusal of those reports, however, is
not very assuring. I therefore again respeotfully urge on the Guvernment to
give their serious thouﬁhts to this question and to appoint a commission
composed of officials and non-officials in each of the affevted provinces to
inquire into the cause of the spread of malaria and to devise further means
of arresting the mortality from fever, which is now so much on the inorease.

¢ Pasteur Institute.

“ My Lord, there is a steadily growing demand for the establishment of
Yasteur Institutes in each province. Thanks to the courtesy of my friend the
Hon’ble Bir Harcourt Butler, T was enabled two years ago to inspect the Pasteur
Institute at Kasauli. When I was there, the authorities convinced me of the
fact that after the recent discovery it was no longer necessary to locate
Pasteur instituies in out of the way hill stations, but rather they should be
attached gradually to the leading hospitals at the head-quarters of each of
the Presnfencles and provinces. There is a persistent demand for it from all the
leading associations in Bengal. My friend the Hon'ble Sir Reginald Oraddock
stated in :his Council a few months ago that the Government of India have
received no proposals from the Government of Bengal with reference to the
location of a Pasteur institute in a wing of the Bohool of Tropical Medicines
in Qalcutta. Bince then many public bodies, notably the Rungpur Zamindar's
Association, hav: memorialised the Local Government on the sabject. What
I would therefore suggest is that the Government of India should invite the
opinions of all local Governments on the subjeot.

“ Education— Religious.

_ ““My Lord, 1 would next draw the attention of this Oouncil to the -
tional needs of the country and partioularly to that of the Munulmans?du%?e
are all deeply grateful to Government for the educational policy which has
been set cut in the resolution on this subject issued two years ago. Wo are
looking forward to the day when the policy onunciated in that resolution will be
fully carried out. Tho backwardness of my community in matters of education
is partioularly appalling and I would again repeat in this connection what 1
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said two years ago that in this matter Mussulmans are entitled to a preferential
treatment, which I am sure no enlichteried and broad-minded Hindu would
grudge us, for they must remember that our educational advancement is equally
to their interest. My Lord, it is indeed sad to contemplate how backward the
Mussulmans are. To take the case of only Bengal. We find that according to
the last census out of every thousand Mussulmans there are only 41 who can
read and write. The cause of this backwardness chiefly lies in the fact that
ever since the establishment of the British Raj in this couniry, religious
instruction suitable to Mussulman boys had been divorced from all educa-
tional institutions patronised by Government, and therefore Mussulmans did
not avail themselves of these institutions to any great extent. I had the
honour of drawing the attention of the Educational %Iember two years ago to
this question and I am particularly grateful to him for the circular which
was issued by Government in April of that year to all Provincial Governments :
and which in the case of Bengal has resulted in the formation of a Mussulman
Educational Advisory Committee by the Looal Government. This Committee
is at present engaged in overhauling the entire question of Mussulman educa-
tion. But unless Government are going to find the money for education in
normal as well as abnormal times, it will nof be possible to effect any real
progress. If the existing revenue of the country was insufficient for the
purpose, the Mussulman community would, I am sure, willingly submit to
an additional Educational Tax. '

“ Money accrued as interest on depasrft in savings banks by Mussulmans to be
used on Moslem Education.

“Now, My Lord, when I am on this subject, I would like to draw the
attention of Government to the sur of money however small to which Moslem
community are justly entitled. In September last I inquired to know what
was the total amount of money which bad accrued as interest up-to-date from
the time of the creation of the savings banks, on the money deposited in the
said banks by Mussulman depositors who have not drawn any interest on
their deposits owing to their religious scruples, and in reply I was informed that
that sum bad amounted to B2,84,283. This was up to 1912, and it would now
probably amount to over 3 lakhs. Tt is clear that this sum of money has gone
to increase the surplus revenue when there has been a surplus, and 1t has gone
to lessen the deficit when there has been a deficit, such as this year. I would
therefore respectfully urge that the Government would be pleased to take the
first opportunity in ear-marking this amount so that as soon as the present hard
times are over it could be spent on some object of Moslem education, such as
towards the cost of building a hostel in any part of India.

“Cause of Temperance.

“ My Lord, I would now draw the attention of this Council to the alarming
spread of the drink and drug habits in India. During the last few years this
evil has been growing apace and has now reached an enormous magnitude, and
yet it is extending every day. I do not desire on this cccasion to dwell at any
length on the dangers, social and economic, that lie before this Empire should a
rapid expansion in the consumption of alcohol and drug fix the habit of drink
and drug-taking upon the people. I would only say that India has always
been & temperance country in times gone by. What the Prophet of Islam
forbade more than 1,800 years ago, temperance societies, associations and move-
ments are now trying to do to-day. As far as I am aware, the Hindu religion
does not also encourage taking of intoxicating liquors or drugs. Hence this
evil of intemperance has come to the East along with the other good things from
the West. During recent times the excise revenue has gone up by leaps and
bounds. In 1890-91 it was, roughly speaking, 5% crores, and in 1912-13 it
has gone up to nearly 124 crores. We all know how poor this country is, and
with what difficulty the labourer and the poor classes are able to earn a single
meal a da.y, and yeot the contribution to the oxcise revenue from drinks and .
drugs is inoreasing in volume day by day. If, in the interests of China our



628 BUDGET FOR 1915-16.
[ Mr. Ghusnavs.) [ 267m Marom, 1915.]

Government could afford to forego an enormous amount of revenue from
opium, are we not entitled to expect the same Government to forego
proportionately a fairly less amount in the moral and material interests of the
people committed to its charge? At the present moment absinthe has been
forbidden in France ard vodka in Russia. I need nof recall Lord Kitchener's
admonition to the soldiers on this subject soon after the commencement of tha
war. In France, where the champions of alocohol have a 'fmat following in the
Chamber of Deputies from time immemorial, even there the privilege de
Bouiller:rs de cru has disap . It is high time therefore, I submit, that the
Government of India should take some decided steps in the true interests of the
people of this country. In this connection, I would ask the Government to
tcﬁnsmer the desirability of adopting some of the following means in checking
ese evils. .

“In the first place the licensing function should be transferred frum the
BRevenune authorities, the number of licences should be restrioted, the maximum
quantity to be sold in a day should be fixed, regulations with regard to the
opening and closing of drug shops should be made more strict, the sale of
alcohol and drugs to women and minors should be absolutely prohibited, and
lastly, the principle of local option should be given largely to the people.

«“ Preferential treatment in matter of gun licences.

“ My Lord, there is another matter to which, with Your Excellency’s per-
mission, I should just like to make a passing reference. It is the preferential
treatment in the matter of gun licences and other arms and ammunition,
extended to people other than the members of the British race, in this country.
With the exception of the smallest minority, the majority of the people of
India are loyal to the core. If anything has brought this out in bold relief,
it has been this war which we all so deplore, though looked at from other
points of view in some ways has been a blessing in disguise. The war has
welded together asit were the different heterogenous parts into & homogeneous
whole in loyalty and devotion to the mother country. Almost the whole f
India of t0-day is throbbing with an impulse to serve His Maicsty with a
devotion broad-based and deep-rooted in loyalty to the Throne. 8Such being the
case it is but natural, particularly to these Indians, who are passionately
attached with an intelligent loyalty to the British Throne and "the Empire, to
feel some sort of resentment when they find that the homeless Armenian,
the wandering Jew, the South African, the German or the (Greek and
such other people receive preferential treatment here in India. Havin
regard to the unfortunate ocircumstances which are still present to tarni
the fair fame of lind, I am certainly of opinion that the Arms Act
must yet remain and must be administered with care. But if an Indian of
the description I have referred to is obliged to take out a gun licence and
ronew it every year, why should other ple be exempted from the
same operation ? In the case of an Englishman, if he is true to his race,
his instinet will always keep bim loyal and therefore when an cxception is
made in his case, there can be no feeling of resentment. But no such reason
exists for making an exception in the case of others, although there are man
amongst my Fnglish friends who are themselves of opinion that in the interest
of British fairness and British justice it is preferable to make the Arms Aot
applicable alike to all. But that is not my point. What I would respectfully
urge i8 that in the near future when our minds are more at ease and when
under Providence victory crowns our arms and our enemies are crushed Gov-
ernment would be »leased to consider the question of so revising the Arms Act
that thers may be no cause for grievance on the of loyal Indians who may
be also qualified on account of their social or professional rauk or position.

“ Inquiry into the rise of price of rice.

“One word more and I have done. We were all gratified the other day
‘when the Governiment saw their way to accept in an amended form the reso-
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lution which my friend the Hon’ble Pandit Madan Mohan Malaviya moved
with regard to the prohibition of all gxport of wheat from India or the taking
of such other steps as may seem advisable to Government to bring down the
price of wheat. In the course of that debate I also mentioned that there was
a scope for inquiry in the same direction with regard to rice, having regard to
the fact of the high price at which rice is selling in the major portion nf Bengal,
particularly in the north and east. I do not wish to repeat all the arguments
which I set forth on that day, but as I did not perhaps make my meaning
clear, I wish only to say that what 1 urged was not to prohibit entirely
the export of rice but to leave it to Government to take such steps as
Government may think fit to bring down the price of rice, asrice is equally
the staple food of millions of my countrymen in my part of the coun

aud as the rise in its price, owing to the peculiar exigoncies of the times,
is causing the greatest hardship. I would respectfully urge upon Govern-
ment to make an inquiry with a view to ascertain what step, if any, be
it in the shape of increased facility for the importation of rice into Bengal
from other provinces or otherwise, may be needed to keep down its price, and

I hope Government will be able to see their way to take this matter into their
consideration.

L ]

“ T have to refer on this ocoasion also, to my friend on the right and to sa
that in this matter he:too, with a degree of kindness which I did not venture
to expect, saw his way fo give me his support.

“My Lord, T desire to associate myself with my friends from the United
Provinces in all that they said with regard to the unhappy and unwise rejection
of the proposal for an executive Council for that province.

“In conoclusion, I'desire to endorse every word that fell this morning from
my friend, the Hon’ble Bir Gangadhar Chitnavis, with regard to Your Excel-
lency. In a word, I ma{ say Your Excellenoy has succeeded in winning the
love, esteem and regard, both of Mussalmans and Hindus.”

The Hon’ble Mr. Setalvad:—“My ILord, I have now been

the budget accustomed for many years in the Bombay Legislative Council on the.h t
Corgrawhndiscussion to find member after member gebt?ng up and conﬁrattﬂ%%%g'
every “virpy

inance Member on his skill, his acumen, his sympathy an 3
under the sun which they discover in him. Coming here I find the same
thing in this Council ; and I suppose I am expected to join in the chorus.
But let me assure the Hon’ble Finance Minister that I do so on this
occasion in no conventional manner. The task the Finance Member had to
perform 7n this occasion was really a very difficult one and, as my Hon’ble
friend, Mr. Surendranath Banerjee has told us, everybody in the country expect-
ed that the new budget would bring in fresh taxation. We were all very
agreeably surprised with the budget that was introduced when we found
that the Finance Minister was able to make his proposals for the expenditure
of the yéar without any fresh taxation at all, and I do hope that circum-

stances will not so suYervene as to force him to have additional taxation in
the future.

“ Joming to the heads of the budget, particularly referring to that of
education in which I take speocial interest, the budget shows that in spite of
the stress and strain of the present circumstances, the budget estimate for
1015-16 exceeds the revised estimate of 1914-15 by 16 lakhs. But the report
which the Hon’ble Mr. Sharp supplied us with yesterday is on the whole sad
rending. We find there that although the total number of children attending
schools in this country has advanced by 787,426 during tho period from
March 1912 to March 1914, still the percentage of those at school upon these
of school-going age is only 196, the average for the whole country; and
the situation is still more unsatisfactory when you come to examine the
figures with regard to the boys and girls. ith regard to the boys
the percentage is 828 per cent; with regard to the girls the percentage
ss shown in the report is only 65'9. Oonsidering the real wvalue and
necessity of; education, I do hope and trust that means will be found, if
not in this year, in subsequent years, to promote very largely primary.
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education specially and also to push on the interests of all other education.
The same report shows, Your Excellenoy, that although the Government of
India were in a position to make available to the Local Governments large
amounts to spend on education, as much as 300 lakbs represent the
unspent balances. I am quite cognisant that the report makes it clear
that this figure does not really represent the actual unspent balance. But the
report says that in any event such unspent balance would be at least 100 lakhs.
This is certainly very disappointing, and the reason given is that the Local
Governments have not been ready with the machinery to utilise the funds
placed at their disposal and to give effect to the extension of education that
was contemplated ; and I find ¥rom the report that Bengal and Bombay have
been the greatest defanltersin this respect. I do hope therefore that the
Imperial Government will in future ask the Local Governments to quicken
their pace as regards education, and also to lay dowa beforehand ready
schemes for utilising the funds that may from time to time be placed at
their disposal. In Bombay, for instance, on one occasion the Government
had chajked out a scheme for three years for opening mnew primary schools
and utilising grants that may be made available for the purpose. Unfortu-
nately that practice was since abandoned and the result has been in Bombay
that though funds were made available the Government were not ready with
the machinery to give effect to the proposed extensions. I hope this would
be impressed upon the Local Governments in future and that they will
always be ready with the necessary scheme and machinery for the purpose of
utilising the funds that may be_ placed at their disposal.

“ T want, Your Excellency, to associate myself completely with what has
fallen from my Hox’ble friend Pandit Bishan Narayan Dar with regard to
the attitude of the Indians during the present crisis. They have combined
and they have made up their minds to render whole-hearted support to the
British Governmeant and to show to the world how loyal and united India is in
support of the Empire, and the result is that prophetsof evil have been falsified
and our enemies have been completely disillusioned ; and further the bravery,
not-ouly the bravery but the initiative, skill and resource shown by the Indian
tréops: on the field must have been a source of great gratification not only to

- lmdians but to Europeans connected with this country. Your Excellency, as

niy Hon’ble friend Pandit Bishan Narayan Dar said, all Indians have agreed that
the voice of controversy shall be hushed while this war is pending and that
nothing shall be done while the war lasts to embarrass Government in any
manner or to do anything that might have even the remotest semblance of
making terms for their loyalty or for exacting terms for their loyalty ; nothing
of that sort, all Indians are agreed, shall be done while the war lasts. I may
however say that the loyalty of all Indians, particularly of educated Indians,
is what has been rightly termed in certain quarters a reasoned loyalty. They
are loyal, they have been loyal, and they will continue to be always loyal,
because they are fully convinced that itis only under the British Government
and under the fostering influence of British administration that they can ever
hope to attain in fullness of time that self-government within the British
Empire which they look forward to and are entitled to look forward to.
Therefore, Your Excellency, if Indians expect that on the termination of the
war, which they hope will soon be brought to a successful issue, a definite step
forward would be taken in that direction, they are legitimately entitled to
expect and hope so; and, as I have said, they expect that to be done, not as
any price of that loyalty, not as a reward for their loyalty, but as a thing that
justice requires to be done, that is ripe to be done and the time for which is
opportune from their point of view. Taking this view, I join again in the
observations that fell from my Hon’ble friend Pandit Bishan Narayan Dar and
also the Hon’ble Raja of Mahmudabad with regard to the unfortunate step
that has been taken by the House of Lords with regard to the Executive Council
forthe United Provinces. Pained as one is at the action of the House of Lords,
one is still more pained at the attitude {aken by retired pro-consuls
from this country, specially the remarks of Lord MacDonnell, who is
reporied to have said that Indians have got all that they should bs given for
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the present and for a long time tocome. I do hope and trust that that does
not represent the real responsible opinion of those who are at present responsi-
ble for the administration of this country. In that firm belief, Indians do not
despair that when the war has terminated, a definite step forward will be taken
in the right direction.

“ And so long as England is able to produce and send out to this country
statesmen of the calibre and sympathies of a Ripon, a Minto and a Hardinge,
there need be no reason for despair in the matter. Here, Your Excellency, 1
may be permitted to join my humble voice in expressing the hope that has
been expressed by many members before me, that it may be possible for this
country to have Your Excellency for a renewed period and ocertainly till the
expiration of the war.”

The Hon'ble Mr. Rayaningar :(—“ My Lord, the Financial State-
ment has relieved us from great anxiety. = The whole country exgeoted there
would be some sort of fresh taxation for additional revenue to fill the void
oreated by the war. It is a great relief to us that no scheme of taxation is in
haud, and that the resources of Government,*supplemented by the proposed
loans, are quite sufficient to carry us through the next financial year too,
without a serious check to our normal progress. 1If is true we cannot provide
as liberally for the various progressive departments of Civil administration as
we would, but there is no set-back to our development. This is a great yoint
in favour of the present budget, and it is fully appreciated by the people.
The Hon'ble Sir William Meyer deserves our best thanks for the admirable
manner in which he has managed the finances of Government in ' these oritical
times.

“ My Lord, cognisant as we are of the extreme difficulty of the situation,
we cannot reasonably make any suggestions for additional expenditure next
year, however desirable on its own merits such expenditure may be. But it is
as well that we should press upon the attention of Government our wants
now, so that the Hon'ble Finance Minister may provide for the most
urgent among them when happily the finances improve. It is with -this
idea that I submit for the favourable consideration of Government that th
Land Improvements Loans Act, under which loans are granted to agri-
culturists, should be amended, with a view to widening its scope and the
range of the objects for which money may be advanced, and to reduce the
rate of interest chargeable for such loans. My friend, the Hon’ble Raja
Kushalpal Singh, pointed out to this Council only the other day how the
Madras Government strained the law to make advances for the sugport of
rural industries. As a matter of fact, it appears to have been felt by some
of the Provincial Governments that the law should be more elastic. It is
somewhat curious that provision should have been made for advances for the
support of agrioulture, but not for the subsidiary industries without which a
reasonable degree of agricultural progress cannot be counted on. India is
the only country in the civilised world where subsidiary industries do mot
receive as much attention as they should, and this accounts for the prostration
of many a good industry. For instance, sugarcane cultivation is not so
proﬁtabf; in India, whereas it is one of the most paying concerns in other
countries, and for the best of reasons. 1t is not only the quality of the cane
grown here which is at fault; it is not even the method of cultivation and
the crude provess of extraction which make the industry unremunerative.
These do, of course, contiibute to the net result; but the main reason why the
matrgin of profit is so narrow in the whole sugar industry is that valuable
material w%ich could be easily turned irto useful commodities is allowed
to be wasted. In some of the competing countries the bdagasse, molasses
and the soum sare each one of them turned to good account. The scum is
oconverted into one of the most valuable fertilisers; molasses in combination
with bran, chaff, ete., serves as an excellent food for cattle, and in "combination
with chopped &agasse, cocoanut, ctc, becomes fili for h}mgan _consumption.
Molasouit is one of the growing industries in the West. Distillation of alcohol
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is another important industry. And yet all these subsidiary industries are
soarocely known in India, and no wonder the principal industry is not paying.
The same remark applies to many of the agricultural industries. Thanks to
Your Excellency’s government, when a few days back 1 asked (Government
if they would consider the desirability of granting agricultural loans for indus-
tries subsidiary to agriculture, the answer was in the affirmative. I submit
that by an amendment of the Loans Aot it should be made possible for the
Provincial Governments to introduce these subsidiary industries into promising
areas by advances from the State funds. If the objeot of the Act be to support
and improve agriculture, the range of its operation must be expanded, so as to
cover the subsidiary industries. Such an expansion would involve increased
expenditure, but in the interests of the country it has to be incurred. And I
would also s t that the rate of interest should be b per cent instead of
6} per cent. The object of Governmment cannot be to make a profit out of the
business, and the debt being secured, the nccessity for an extra rate to oover
the possible loss of the principal in some cases d.maj)pea.ra The general rate
of interest in the country has gone down appreciably during the last few years.
EBven if the sanctioned rate under the Act was found necessary at the time it
was fixed, the same reasons do not exist now. The rate, therefore, should be
revised. The concession will be greatly appreciated by the whole rural popu-
lation, and can be made at a small cost to Government. '

“My Lord, I beg to refer to another urgent need of the agricultural
population. Government has made provision for collegiate instruction in
agriculture, but so far it has admittedly not effected any material improvement
in the situation. In my humble opinion, the utility of ocollegiate education
ocould be vastly increased by initiating & system of primary and secon
education in agriculture alone. Agricultural schools are everywhere wanted,
and they cannot be established too soon. And in these schools instruction
in the technique of the industry must of necessily be imparted through the
r~.edium of the vernacvlar. In the progressive countries of the West there are
special schools for the different industries, and the staff renders a substantial
service to the community. The sugarschools of Germany and Louisiana have
done a good deal for the improvement of the sugar industry of these countries.
It is time therefore Government should prepare a scheme of elementary and
seconda -y agricultural education, even if the initial outlay be somewhat large.
India is ossentially an agricultural oountry, and money should be spent
liberally for the improvement of its principal industry. ‘

“My Lord, the Hon’ble Sir William Meyer made a pronouncement in
Courcil last year relating to waterways in Bengal. I beg to submit that the
question of the improvement of waterways is an Imperial, and not a Provincial,
one. They are equally important in every part of the country. It is of
great importance to the agriculturists that facilities for the cheap transport of
‘agricultural produce shculd be provided, and waterways have certain undoubted
advantages over rail.vays in this respect. They likewise serve the very useful
purpose of irrigation canals. It would therefore be well to have a scheme of
waterways for the whole of India, and when it is ready, it can'be carried oul
gradnalli in the same way as our irrigation works. I believe the waterways
will in the majority of cases be found productive. Speaking of the irrigation
works I reiterate my prayer for safeguarding the interests of the Tanjore District
against the pro Kannambade project.

“My Lord, if these suggestions affect the finances of Government, I
ha.ve. got one submission to ‘make with regard to railways, which has no
bearing whatever upon them. The railways are at t directly
to some extent under the conirol of the Government of India, and tho
Provincial Governments have no power to deal with even the most trivial
matters connected with their management or improvemeént. This arrangement
is at times very inconvenient. A good deal of corresporidence and time may
be saved if the Provincial Governments have powers “delegated to them to
deal with railway matters of local importance without referonce to the (tovern-

ment of India. If anything, such delegation of powers will result in some
- direct pecuniary saving.
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. “My Lord, I fully sympathise with my friends from the United Provinces
In their disappointment at the rejection by the™House of Lords of the proposal
for the creation of a Legislative Oouncil for their Provinces.

“My Lord, I cannot conclude without drawing the attention ¢f the Council
to the serious position in the Punjab. When the Defence of India Bill was
discussed on the 18th instant, I had not an exaci idea of the gravity of.
the situation in that Province to which the Hon’ble Sir Reginald Craddock
referred. Recently I had been to Jullundur, Amritsar and Lahore. I met
several leading men of the provinc~. They all feel the necessity of a legis-
lative measure of this kind. Pe¢.ceful inhabitants, especially the Hindus,
ure subjected to acts of violence, and the outrageous offences against life
and property have been committed in many cases by apparently respect-
able people. It is well that the new ‘Act has been put into force in some
parts of the Punjab. Had there been any delay in the matter, the consequences
would have been very serious I hope the measure, judiciously administered,
will have the desired effect and bring to the oppressed the relief which they
are 8o much in need of.

“My Lord, I take this opportunity to egpress our sense of gratitude to
Your Excellency for what Your Excellency, Christ-like in forbearance, have
done to promote the interests of Indians in this critical time of the world’s
history, and I pray that God will prolong your Viceroyalty in this country.”

' The Hon’ble Mr. Abbott :—“ My Lord, I rise to congratulate the
Hon’ble the Finance Minister on the prosperous Budget he has presented to
the Council and for the lucid and exhaustive exposition he has given.

“ At a time like this when the greatest war the world has ever known is
devastating and ravaging three-quarters of the world it must be a source of
decp gratitude and pride to you, My Lord, and to this Council, to know that we
in India are living in comparative safety and prosperity, and that in our
hounden duty and all pervading loyalty we have been in a position to give, and
have given, both men and money, for King and Oountry.

“ Handsome as our offerings may have been, My Lord, they have mot, I
regret to say, been on the same princely footing and basis as that of our fellow
Colonials. However, I am confident that the demand has only to be made
and loyal India will rise as one man and offer to pay the expenses of our
Expeditionary Forces in the same way as Canada and Australia are doing. I
would go still further, My Lord, and I think I may safely assert that to meet
this extra expenditure India would not cavil at a small rise in the salt and
income taxes and also on import duties.

“ Regarding the embargo on the export of wheat, I hope that the cultivators
of Bundelkhand will not be forgotten when ear-marking the profits. Bundel-
khand has suffered from failure of crops, famine and drought on an average of
every 3} years for the past 45 years to my personal knowledge. Now, just as
they are expecting & bumper crop with a golden harvest it looks as if they are
to be disappointed.

. %I also, My Lord, beg to draw attention to the great cry for more irrigation
in the United Provinces. :

“I beg to associatc myself with the claim of the Hon'ble Mr. Das for an
Indian Christiau on Your Excellency’s Council.

“My Lord, it has become a time-honoured practice with non-official
Members of this Council to take this annual opportunity of prefacing in
general the needs and wanis of the peoples and communities they have the
honour to represent.

“ As such, and on behalf of the Anglo-Indian Domiciled Community,
I beg, My Lord, to tender you and your Ministers our heartfelt and grateful
tha:ﬁ(s for all that has and is being done for the advancement and betterment
of our community. In particalar I beg to thank Sir Henry Burt for the
oft repeated and timely occasions on which he has come to the help and assist-
ance of the Railway man, Now that he is about to leave Indian their heartfelt -
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regrets go with him, together with their respectful congratulations on the great
and elevated position he has been called to; =

“To the Hon’ble Mr. Maxwell, Director General of Posts and Telegraphs,
whose reorganisation scheme has helped to give promotion from the subordinate
to the superior amalgamated Services; '

To the Director General, Indian Medical Bervice, who has improved the
status, pay and prospects of the Indian Bubordinate Medical Department ;

“To the Hon’ble Sir Harcourt Butler, whose generous odncational grants,
and grant-in-aid policy, has branght education within the reach of the most
depressed classes;

“ Last, but by no means least, to His Excellency the Commander-in-Chief
in India, for opening the long barred gate of recruitment into the British
Army to the ({’:scendants of European parentage.

“ My Lord, whilst e ing the deep sense of gratitude and appreciation
of the ngioiled Anglo-frl:dian gommnnity for all that has, and is being, done
for them, I beg to remind Your Lordship in Oouncil that there are several
important and imperative disabilities that the community still labour under,
principal among tﬁ:: being :—

« Ratlways.—The continued annual importation of what is known as the
‘covenanted men’ and who are principally appointed as Foremen in
Railway Shops, Locomotive Drivers, Permanent Way Btaff and Auditors. Time
was, My Lord, when these importations may have been a necessity, but those
times have long gone by. We have in India to-day fully equip and up-to-
date workshops, equal to any in Butope or America. That our community
have benefited by these and have advanced with the times there cannot be
the shadow of a doubt ; but as proof positive I would assert that I have three
personal friends on both 8tate and Company owned lincs, whose eptire
apprenticeship was spent in Railway Workshops in India and who rose to the
highest rung of the ladder—Manager of Works. Similarly, with the Locomotive
Driver. He is every whit as good and as capable as his ‘* cevenanted ”
confrere. This is no sinecure and can be proved from the faot that the
Domiciled and Anglo-Indian Driver drove and piloted His Majesty three-
quarters of the thousands of miles travelled by His Majesty during his last visit
to India. You, too, Your Exocellency, have had the same experiance throughout
your Viceroyalty.

“ With reference to Permanent Way Inspectors, our Engineering Colleges
in India give ample scope for education and as vast an experienoce, as apprentices,
cap Le gained on Indian railroads as at Home. In addition to this the
Domiciled and Anglo-Indian has to his credit a thorough knowledge of the
country, the langmage and the people and above all is acclimatised and
physically fit to rough the climatic conditions of India.

‘ The same remarks apply to the Audit Branch : our schools and colleges
can furnish ample material with the necessary educational qualifications, and
the training ground in India better fits and a({apts them to conditions in India
than the imported or covenanted man.

“Representation—My Lord, I take the liberty of again begging to remind
you that the Domiciled Anglo-Indian Communit yst,ill remai?zgg?mgepresonted
1n most of the Presidency and Provincial Councils of the Indian Bmpire. My
Lord, all we ask is the extension of this great privil to our community, the
same as is given to our Indian friends of all castes and creeds.

“ddministrative and Ministerial Appointments—My Lord, the rapid pro-
gress of higher education is daily fitting us more and more for a bigger percen-
tage of these responsible and covetod alfpointmenta. India being our home,

a

wo naturally aspire and claim to be allowed a fair share of the bulwarks of
this vast Empire. ¢

“Education.—-——Gratéfql ‘as we are for all that has been done in this d.i rection,
I would respectfulldy urge “that the grant of u few more Btate sohnlnmhégs

for both girls and boys, tenable in England, wonld be a great boon to the
community.
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“ Also Ereater facilities for admission and training in agricultural and
technical schools and in&titutions. .

“My Lord, in conolusion, I beg to again thank you, your Ministers and
the non-official Members of this Council for the attention, assistance, and
courtesy I have invariably received at your and their hands.”

The Hon'ble Pandit Madan Mohan Malaviya :—“ My
Lord, as I have listened to the debate which has taken place to-day, my
thoughts have gone back again and again to one who adorned this Council for
twelve years, and whose loss has been mourned in this country and beyond it, as
the loss of no other Indian of modern times had been mourned before. My
Lord, my faith in the future of my country makes me hope that in the
generations that are passing through our schools and colleges many a young
man will be found who will equal, and, I hope, even excel Mr. Gopal Krishna
Gokbale in intellectual power and ability ; but, My Lord, none shall excel
him in the pure loftiness of his patriotism, in selfless, ceaseless devotion to the
country’s cause, in the sincerity and depth of earnestness with which he desired
the good of his countrymen and the unflagging zeal with which he laboured
to promote it. My Lord, to Mr. Gokhale will ever belong the glory of having
been the first Bervant of India of the noble band of the Servants of India,
which he himself organized, who, discarding all personal ambition, take the
vow of poverty and self-sacrifice, and dedicate themselves heart and soul
to the service of their motherland. My Lord, there is a movement afoot to
create an All-India memorial to our departed friend and brother. I have no
doubt everyone who respected or appreciated him will contribute towards the
completion of that memorial, but I have one favour to ask of all who appre-
ciated Mr. Gokhale, and that is that they should adopt a kindlier, a more
sympathetio attitude towards questions in which he took a keen personal
interest, towards causes which he pleaded from the depth of his heart, even
if they cannof accept in their entirety the views which he expreassed
upon them.

“And in that view, My ILord, I wish to mention two particular questions.
One is the question of securing the benefit of that elementary education to the
people of India which lies at the root of all economic progress; and the other is
the question of fairer recognition of the claims of Indians to a share in the
administration of their country. My Lord, the Government of India have
recently done much. towards promoting primary education, but what has been
done is as nothing compared to what remains to be done ; and J hope and trust
that the impetus whish Your Excellency’s Government have given to the cause
of primary education will grow, and that much larger funds and energy will
be cﬁavoted to it until education shall become the possession of the general bulk
of tho people.

. “And, My Lord, so far as the question of a larger share for Indians in
the administration of India is concernmed, I hope that Mr. Gokhale’s col-
leagues on the Royal Oommission on the Public Services will, in deciding upon
their final recommendations, bear in mind the views which he entertained and
expressed, and see if they cannot give effect to them in whole or in part.

“ My Lord, the best of reasons make me put forward these suggestions, for
thero is nothing more caloulated to promote friendly feeling between Indians
and Englishmen than a generous concession on the part of the latter of the
claims of the former to a fair share in the adininistration of this own country.
My Lord, the recommendations of the Public Services Commission will be
awaited with great interest and anxiety, and I hope they will be sucn as to
give general satisfaction to Indians.

“ My Lord, the Budget before us is a War Budget, in the sense that itis
affected by the War. QOongratulations have rightly been offered to the Hon’ble
the Finance Member for having avoided taxation. I have myself offered my
congratulations on a previous occasion, and I do not wish totake wp the -
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time of the Oouncil by repeating them. But there is one circumstanoe to
which I wish to invite attention. It seems to be forgotten that the taxation
which the people of India have been paying for the last many years bas been
very heavy, and that it is that heavy taxation which has produced the financial
position which India occupies to-day. Some time ago Mr. Gokhale pointed out
that the total additional revenue raised by fresh taxation in the space of twelve
years—between 1886-87 and 1898-99—was no less than 12:30 croves a year.
Only a small portion of that additional taxation has been remitted since 1908-04,
wln'{e taxes were imposed in 1910-11 on silver, tobacco and certain other
articles. It was thought at the time the last addition was made to the publioc
burden that that was done to meet the deficit which had taken - place in
the previous year; but that was not so. Questioned on the subjeot in his
evidence before the Royal Oommission on Indian Currency, 8ir James
Meston made this quite clear. B8aid Bir James :—

‘It is quite arguable now, and I think it was quite arguable even then, that for immediate
needs that taxation was probably unnecessary, and that we could have got over the crisis of
1908-09 by temporary borrowing. But there appeared at the same time on the horizon a
consideration which is not probably before the public. That wae the fact that the Government
* of India knew that very large claims we-e going to be made upon it under Lord Morley’s

instructions for the development of a programme of social reform. We knew that a very big
scheme of education was in the air and wail:d estimates prepared in the Seuretariat, which
have never heen published, which indicated the enormous call upon us in'the near fatare. It
was the same with sanitation and medical improvement.’

“ And he concluded by saying :—

‘We also stood by the taxes that (had been imposed ostensibly for the troubles of 1908-
09, and which are now necessary for the real needs of the country in the near future.’

“ My Lord, while we offer our felicitations to the Hon'ble the Finance
Member, we might also remember that it is the taxes which have been paid

for the last three years and more that have enabled our friend to save us from
fresh taxation. '

“ My Lord, this is not the time to discuss the Budget at any length
but there are two or three things which strike me as worthy of the con-
sideration of the Hon’ble Finance Member. The crisis through which
we have been passing has shown the groat weakness of the position of
the Indian cultivator, and indeed of the :nass of the Indian ple. It has
shown that while there is an abundance of food produced in the country, the
bulk of the people are often able to purchas. it at the price at which it is sold.
My Lord, my friend 8ir Fazulb urrimbioy pathetically described the dis-
tress of the people who are crying for bread, when they see enormous quantities
of wheat beingshipped to other countries before their eycs. My Lord, I ven-
ture to say that that state of things is the result of a wrong economio policy and
an unsound system of taxation which has prevailed bere for some time. The
wkhole system of our revenue and taxation requires to be reconsidered. Isubmit
that it 1s high time that our policy with regard to both the export and the
. import trade should be-reconsdered, and the bases of taxation be readjusted. It

is time we reconsidered whether it is not iu1peratively necessary to so regulate
exports of food-stuffs by duties as to prevent the people- from being
deprived of the food which is grown in the country; in other words,
to secure that they should be able to purchase food which is grown in
the conuntry at a price which they can paﬂ)for it. Unless exports of food-stuffs
are so regulated, it must happen, My Lord, that when a poor icultural
country like.India enters the world market, it must happen that people
with larger incomes will, as they can afford to pay a higher price for food-stuffs
which they import than the people of this oonnﬁvry can afford to pay. This
is the main cause of the great rise in the prices of wheat and other
food-stuffs, which has inflicted indesoribable hardships on the great bulk of
the people. “We are thankful to tho Government that it has taken the export
of wheat ir:0 its own hands, for the period of the war. But I hope the
Hon’ble the Finance Member will consider whether the timo has not come
. when a regular duty on food-stuffs which are exported, particularly on wheat,
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might be imposed, without any real injustice to the cultivator, and with real
advantage to the people and the State. Then My Lord, it should also be
considered whether the duty oun imports might not well be increased. Some
members have suggested, the Hon’ble Mr. Abbott among them, that that
might well be done. We can make a large additional revenue by increasing
the Customs duties Manufactured articles are not such a great necessity for
the people. They c.n afford to do less with them than with the food that feeds
their bodies The object of my suggestion is that food supplies should be made
more easily available to tho people, even though in the matter of imporés they
may have to pay a little higher price. .

“ My Lord, a great trouble at present is that the tax ou land has been
rowing. The land is groaning under the burden which it has to bear. Year
Y year, even in this year of great scarcity, even in years of famine, the land
revenue shows an increasing figure. My Lord, the cultivators are not able to

et enough food to feed themselves and their families ; yet the land revenue has

een growing steadily year by year during the last 40 years. Whon, My Lord,
will it cease to grow so far as the Government revenue is concerned ¢ It is
desirable that there should be more and morg produce of food supplies ; it is
desirable that the cultivators’ outturn should increase, but is it desirable that
cut of that increase, the Government should go on taking as much as it has
been taking during the last decades P That is 4 matter to which I would
invite the attention of the Hon’ble the Finance Member.”’

“ My Lord, another question which has cropped up in the discussion is
that of our contributions to the war. We have contributed, as one of the
speakers has puinted out, roughly about 10 orores in supplying the Expedi-
tionary Forces. - Well, it is not mere gross silver that we have contributed, but
we have oontributed men, men trained and disciplined, . devoted to win
and die in the service of the King and the Country And, my Lord,
what we have done recently is a matter of satisfaction and a matter for
congratulativn to Your Excellency's Government, because, in addition to sup-
plying such men as we could send, such men as are demanded of us, we have
now helped, I hope, by the arrangement made about regulating the export
of wheat, to supply food wherever it may be needed in the British Empire.

“My Lord, the question has arisen in connection with the war, and upon
which remarks have been made by several members, namely, what is going
to happen after the war? To me it seems it is premature to think of it.
But, My Lord, certain events have happened which have pivotted the
attention of the public on this question. ‘'I'he pronouncements made by
Mr. Asquith, by Lord Kitchener and by Mr. Herbert Roberts, that India had
entered into the Federation of the Empire, that the angle of vision for looking
on Indian questions will change, and that India should entertain great hopes
of great developments in future, have fostered a general and wide-spread hope
that Indian questions will be considered from a liberal point of view. This
feeling, My Lord, whatever the actual results in the remote future may be, this
feeling is a t asset in the feeling of the country. The general body of the
people.hoped that these pronouncements were an earnest of the changes that
were going to take place But the action of the House of Lords, in rejecting
the propossal for the Executive Council for the United Provinces, has, My Loxd,
undone to a great oxtent, if no: entirely, these hopes that were entertained.
Ifeel certaic, My Lord, that your Lordship’s recommendations will be given
effect to. I do not feel any doubt in my mind that the English Parliament
will see that the United Provinces do uave the Executive Oouncil which was
promised to them so far back as 1835 by an Act of Parliament. I feel
certain that the day isnot distant when the Lieutenant-Governor will be
relieved partly of the burdens which he has to bear alone. But, My Lord, the
nischief which has been done by the action of Lord MacDonnell and Lord
Curzon is far-reaching and will, I think, produce a bad effect.

** My Lord, Lord MacDonnell is reported to have said, in this connection,
that no section of the population of the United Proviuces except an infinitesi-
mally small body favoured the proposals. My friends the Hon'ble the Raja .
of Mahmudabad and Pandit Bishan Narayan Dar have shown how little truth
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there is in that assertion of Lord MacDonnell. But, My Lord, I am sorry to
say that that is of a piece with another assertion which Lord MacDonnell made
when there was a debate going on in the House of Lords on the question of
Indian reforms, when he said that there was not an Indian to be found in the
whole country amounting to 300 millions who could be appointed as a
member of the Executive Council of the Governor-General. My Lord, the
distinotion with which Sir 8. P. 8inha held the office of the first Indian
member of the Executive Council of the Governor General, the ability
and distinction with which my friend the Hon'ble Sir S8yed Ali Imam
has held that office, has'shown - what little basis there was in the assertion
of Lord MacDonnell. My Lord, the country knows, the country at any rate
is convinoced, that this reform, by which the Indians have been taken, 80 to
say, into the oconfidence of the Government and into the innermost circle of
the Government of India, is of real and far-reacking importance. There was
no measure of reform among the many retorms introduced during the time of
Lord Morley and Lord Minto which had a more far-reaching effect in that
direction than the appointment of Indians on the Executive Council of the
Governor General of India. But, My Lord, if Lord MacDonnell and Lord
Curzon had had their way, this reform would not have taken place and the
Indians would not have had the satisfaction of sceing a brother of their own
"occupying a seat in the highest Executive Oouncil of the Empire, and Your

Lordship’s Government would not have had the advantage of the experience
and ability of such a member.

“ My Lord, in sanctioning a particular proposal of reform like that of
the Bxecutive Council, what is really needed is a determination, a resolution
on the part of all who are interested in England and India, to readjust our
relations somewhat, and to begin to regard each other—I am speaking of those
who do not take that view—aa really equal fellow subjects of one common
King and of one common Empire. My Lord, the basis of our brotherly
relations, if I may be pardoned for saying so,is Lo be found in the great
Froclamation of Her late Majesty Queen Victoria. It is strange how dpe0ple
sometimes give their adhesion to principles and how in practice they do not
like to adhere to them, and even violate them. Lord Curzon, speaking of that
Proclamation, said that the famous Proclamation of 1858, the na Charta of
India, was the ultimate goal of our demands and aspirutions. A:% yet we find
Lord Curzon -getting up ia the House of Lords and opposing the appcintment of
an Indian member to tue Executive Council of the Viceroy and opposing the
constitution of an Executi.e Council for the United Provinces, when he knows
that the entire wisdom of the Government of India, for a hundred years and
more, proncunced in favour of a system of Council Government for every Presi-
dency prepared for it, when he knows that Madras and Bombay have flourished
for a bundred years and more under a system of Council Government, and when
he knows that, with the experience derived of the present circumstances of
India, Your Excellency’s Government recommended a Counocil Government for
Bengal and also for Bihar and Orissa. My Lord, thereis a rule that ns
who have not lived wi.uin ten yeas in India ought not to be appointed mem-
bers of the India Office. It seems to me, My Eord, there is much reason in
the rule that gentlemen who have been out of India fcr more than ten years,
and who have not kept in touch with the people of India by correspondence
or by . visits, had better refrain from making pronouncements on the needs of
India of to-day. Your Excellency, who isin this country, who has fostered reform
movements in different provinces of the country, and who is in touch with the
peoplé and with the Lieutenant-Governor of the United Provinces, who is the
man working on the spot, feeling the apparent wisdom of his advice, made a
recommendtion that Council Government should be instituted in the United
Provinces. Lord MacDonnell who has been out oi India for about fourteen
yearsand Lord Curzon’ who has not been in touch with India for nearly ten
years, take it upon themselves to say that India does not need such a reform. I
only refer to this because Lord MacDonnell went on to make an assertion which
is calculated to create, and which I fear from the remarks which have appeared
in the papers, has already created, a very bad impression. I have refeired to the
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ronouncements of Mr. Asquith, of Lord Kitchener, and of Mr. Herbert

oberts. Asif to counteract, as if to put forward something against, those
statements, Lord MacDonnell is reported to have said that all reason-
able demands of educated Indiaus have been adequately provided for the
resent and for a long time, and when the time came for a change, it would be
etter to proceed by dividing the provinces and thus relieving over-burdened
Lieutenant-Governora than to give them Councils. Iord Curzon endorsed that
view by saying that it would be better to convert Lieutenant-Governorships into
Chief Commissionerships. He might have gon. a step further and advocated
converting them into Commissionerships, because, My Lord, Commissioners’
divisions are large enough to occupy the attention of one man. I regret to
say that Lord MacDonnell and Lorde Curzon do not realize what disservice
they have doneto the cause of progress and reform, and tothe cause of the
contentment of the people in this country, by making such assertions at a
time when the newspapers have been full of discussions as to the possibility
of reform movements in the fuiure. As I have said over and over again,
My Lord, I do not wish to talk of the reforms that will come. I have faith
enough to believe that they will come i their proper time. When the
Proclamation of Her late Majesty Queen Victoria was published, Lord Can-
ning was at the helm of affairs in this country, and, My Lord, there is one
passage that he published in a Proclamation of his own to which I wish to
invite the attention both of the people of my country and of all the officers
who serve the Government. ‘In that Proclamation Lord Canning called
upon the servants of the Queen, one and all, each in his degrea and according
to his opportunity, to act with his whole heart and strength in fulfilling the
gracious will of their Queen as set forth in the Royal Proclamation, and at the

game time, My Lord, he rightly called upon all Her Majesty’'s Indian subjects
to yield loyal obedience to the Queen. My Lord, the words of Lord OCanning
are the gofden key of our conduot. :

“My Lord, there is one other matier to which I should like, with Your
Excellency’s permission, to- refer before I finish. I should have personall
avoided, My Lord, a reference in to-day’s debate to Your Excellency’s impend-
ing retirement. But as a reference has been made to it by ‘more than one
speaker, I hope Your Excellency will pardon me for saying a few words
about it. My Lord, I venture to think that of all the British statesmen who
have made themselves illustrious as Viceroys and Guvernors General of India,
there is none, in my opinion, who has touched a truer chord of sympathy, none
who has enjoyed the esteem and affection of the people of India'in a higher
degree than Your Excellency. Your Excellency’s generous sympathy
with the people of India, yoar love of justice, the trust that you have reposed
in them, your earnest desire and endeavour to promote their well-being, their
happiness and contentment, and last, though not least, My Lord, the sufferings
that Your Excellenoy has undergone in the service of this country, have
endeared Your Excellency to the people of India ; and though it would seem
to be almost cruel to desire that the period of Your Excellency’s office—a period
of heavy responsibility which rests upon you as the Head of this extensive
Empire atl a time of great stress—should be Erolonged, yet, My L_ord, the faith
that the people have learnt rightly to repose in Your Excellency is a factor of
inestimable value to the Ewmpire and, therefore, both for the good of India and
of England, the prayer which has been addressed to His Majesty the King-
Emperor by the Indian National Congress, speaking on behalf of the people of
India, will, I hope, coincide with the sense of His Majesty’s Ministers of what
is demanded by the situation in India and commend itself to His Majesty.
And, My Lord, I have hope that, wit: the lofty sense of duty which Your
Excellency has shown in your high position, Your Excellency will be pleased to

ree to stay another year or two with a people who hold you in grateful
ﬁeotion, and love and trust you as they have seldom loved and trusted any of

your precsoessors, ”’

¢ Hon'ble Rai Bahadur Sita Nath Ray :—*“ My Lord, the
singu{zl: ability which the Hon'ble Finance Minister has displayed in tackling -
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a geculia.r and grave situation and-the skilful manner in which he has been
able to meet tho deficit, without adding, however slightly, to the burden of
our taxation, are sure tovcall forth the unstinted iration from all alike,
and for all this, I beg to offer him my ginocere ratulations. In this year of
extraordinary stress and emergoncy, In this year of dislocated trade and finance
wheu a vague but unwarranted sepse of insecurity was prevailing in the coun-
try and when apprehensions of something grave and unforeseen happening
were agitating the public mind, it is well that the Hon’ble Finance Member
should have abstained from having recourse to any- extraordinary expedient,
temporary or otherwise, from meeting the situation and thereby relieved the
public mind of a heavy load of anxiety and at the same time, 1y must oconfess,
that the several bold steps which the Hon’ble Finance Member has taken in
this conrecction have eased the situation and have had the desired effect in
reassuring the public mind and restoriug public confldence.

“ My Lord, I cannot, in passing, abstain altogether from alluding to the
very acute situation which arose in Bengal at the outbreak of war when the
shock of it was most severely felt, for it was then just the beginning of the
jute season and tho war nearly paralysed that industry in its branches’
bringing suffering to large classes of people in Bengal. The result was that
there was a rush of depositors for withdrawal of their moneys from savings
banks, and though the efforts of the authorities“combined with individual
efforts succeeded in partially allaying the public anxiety, the rush continued for
some time ; and in that state of public feeling, I must say, the Government
acted very wisely in allowing every facility to the depositors for withdrawal of
their moneys from the savings banks, and it was indeed a very wise, bold, and
statesmanlike step to providre» faocilities, even in district treasuries, for encash-
ment of currency notes, which the Government was not bound to do. However,
the indulgence shown and the extreme latitude given had their own rewards,
and what was the result ? The result was returning full confidence in the
stability and permanence of the British Government, and what does the
present position” of the Government securities and other stocks, suoch us
Municipal and Port Trust debentures, indicate ? If it indicates anything, it
indicates the growing conviction of the people in the ultimate success of the
invincible arms of the Allies over German militarisma and barbarism and the
triumph of righteousness over unrighteousness. It further indicates returning
prosperity and revival of trade and commerce :o unduly disturbed in the

beginning of the war.

* In this connection I may further mention that the Government of India
acted very wisely in prohibiting the issue of gold to the public as it would
have given rise toa panic and every one would bave scrambled for gold for
holding, hoarding, or burying it underground, and the result would have beea
wide-spread alarm, for Government would have ultimately been obliged to
withdraw the concession. How sericus and acute the situation was can
be realized from the following quotation from the Hon’ble Finance Member’s

speech :—

. The price of raw jute necesssrily - showed a great drop from the record figure (R90
Eer bale of raw jute) obtained in the preceding ycar, fulling as low at one time us B3l a

ale. But the initial paralysis of the internal trade is clearly indicated by the fact that
whereas between August and October 1018, the issue of rupees from the Calcutta Currency
Office in connection with the financing of the jute crop amounted to some thirteen crores of
rupee?, the issue in the corresponding period of 1914 was about fifty-six lukhs only. And
this at a time when the crop was a record one. This state of things bronght hardships to all
engaged in that trade, but specially to the poor ryots. The position has since then
generally improved, but not to tho extent as anticipated as the winter rice orop has not been
up to the average mark’ -

“In this connection I cannot refrain from mentioning the several wise
precautionary measures that were taken from time to time in Bengal and
specially in Calcutta by our popular and much respected Governor and his
Government in allaying public anxietics and in ensuring public safety.

“My Lord, as rogards the main features of the Budget, I wish to make a

few remarks only. There is a deficit in the current year as shown in the
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revised estinate instead of a surplus on the Imperial side, and Imperial and
Provincial figures taken tngether sgnow a somewhat larger deficit in the revised
estimate than what was anticipated in the Budget estimate. In the forcoast of
thp coming year there is also to be a deficit. “All this, ’ to quote the - Hon’ble
Finance Member's words, ¢ is, speaking generally, entirely attributable to the
war, and more especially to the decrease in the two large sources of revenue
which have been 8o severely affected by the consequent dislocation and depres-
sion of trade.” Not only on Railways and Customs but on almost all the
earning departments of the Im perial and Provincial Governments the war has
left its marks. The Budget for 1915-16 has heen forecasted in consideration
of the same conditions prevailing in the next year. We have not only to meet
the deficit but there is also the other important head of capital outlay which has
also to be met. The Hon’ble Finance Member has shown us how he has met
these demands in the present year and how he intends to meet all the demand
upon his purse in the forthcoming year. I should like to say a few words on
the general line of policy which the Hon’ble Member has adopted in his Budget
statetpent to meet his demands in the next year. There is, [ see, a considerable
curtailment of expenditure in some of the heads. The effects of this policy of
retrenchment are largely visible in the following heads: expenditure for
speoial grants, education, medical, eto., railway expenditure and Delhi expendi-
ture. As regards the former the Hon'ble Finance Member says : ¢ The large
balance still in hand is in considerable measure due to the fact that we have
found it neceisary in existing circumstances to debar local Governments from
drawing on their balances with us during the coming year beyond an aggregate
amount of about one million.” There has been also considerable curtailment
of railway expenditure and Delhi expenditure.

“My Lord, while on this railway head, I am glad to mention here
that the Bara Bridge, now associated with Your Excellency’s name, is an
accomplished faoct, which will go further to promote the development of
the great jute and tea industries of North and East Bengal and of Assam.
This subject of railway communication naturally reminds me of another
subjeot which is closely allied to it, and is o regarded by the Governments of
all other civilised countries. But the subject has never been treated in that
light by our own Government. The splendid natural waterways of this
country, especially of Bengal, to which I alluded in my last budget speech, are a
valuable asset. . I again invite the attention of the Government to look upon
these splendid natural waterways as necessary adjuncts to railways. Not only
trade and commerce but sanitation would also derive considerable advantages
from their improvement. The improvement of tbhe numerous waterways
which interseot the country is beyond the scope and resources of the local
Governments, and s0 I earnestly entreat Your Excellency’s Government to
take up this subject as a matter of Imperial ‘policy and concern. In this
conneotion I cannot refrain altogether from prominently drawing the attention
of Your Excellency’s Government to the very useful project generally known as
the Grand Trunk Oanal Scheme in Bengal formulated by Mr. Lees. I believe
the scheme has been referred to the Imperial Government for sanction, and
I hope that the carrying out of this well thought out schemme, while improving
the waterways and thereby facilitating the development of the internal trade
of Bengal, will be associated with Your Excellency’s name by giving early
sanction to its execution.

“ My Lord, now coming again to the policy of retrenchment which I have
stated already, I may say that there is a limit to this policy 'We have come to
a stage when this policy cannot be pushed much further, as I see that every
day there is an increasing interest and demand for further development and
progress and consequently further expenditure for material and sociai improve-
ment. The uostion then comes to this, how we are to increase our income fo
meet our over-growing demands ? The answer is that we must have recourse
to either borrowing or taxation. Ths Hon'ble Finance Member has taken the
former course, and gives his reasons in the following words: ¢ Wedo not

ropose »n this ocoasion to raise any moncy by increased taxation. We should
pot hesitate to do so to mest the deficiency in revenue which promised to be of g

~
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more or less abiding character. But the present circumstances are altogether
anulia.r. We know that ordinarily we can count upon surpluses. India, too,

as a very small unproductive debt, and with trade conditions depressed and the
present rise in food prices in a large part of the country, we have come to
the conclusion that we ought not to add to existing taxation unless it is abso-
lutely necessary. We hold that this necessity has not yet arisen.” My Lord,
the circumstances are no doubt peculiar, and no one knows when normal condi-
tions will resurn. Even if they arrive sooner, we cannot, in my humble opinion,
rely on this loan policy nor can we count upon our ordinary surpluses, for they
may not appear for soine years to come.. As the Hon’ble Finance Member says :
* We must also remember that when the war is ended some of its effects may
endure for some time to come, and in partioular we shall then have to face the
question of dealing with the temporary debt which we are now accumulating.’
‘Then again, there is an ominous warning in the words of the Hon’ble Finance
Minister when he says: ¢ We have not proposed additional taxation to make
good deficits which we hope will prove temnorary only ; but as I have already
said we should not hesitate to do so if it appeared that our permanent revenue
position was seriously threatened.’ I also wish that our deficit may prove
temporary only. But, My Lord, I have very grave doubts on t.his};::int, when
I consider that our agricultural prosperity on which depends everything else, is
susceptible to external influences in tmxtreme ; that we ocannot have any more
windfalls-from the opiunm revenue; that the effects of the war, asthe Hon'ble
Finance Member says, may endure for some time to come even after the cessation
of it, which will greatly influence our financial position ; that there is an ever
increasing demand for social and material 1mprovement. The whole course
of events and the gist of the Hon’ble Finance Member’s speech point to the
direction from which we can expect help. The Hon'ble Finance Minister says
that we should not hesitate to do so (to have recourse to taxation) if it ﬁppmwi
later that our present revenue posilion was seriously threatened. y Lord,
no ons knows when this critical situaation will come. In these abnormal times
and exceptional ciroumstances, it mnay comse sooner, after all. We ought to te
ready beforehand to meet this eventuality. Then, My Lord, I shall trg to prove
why this loan policy cannot, on its own merits, be a8 successful ore in the present
abnormal situation. I admit that ‘the public dett of India repiesents pro-
ductive cutlay normally yielding a return far in exce<s of the inturest which
she has to pay on the amount borrowed ; sufficient indeed to cover also the
intarest on the small margin of debt which can be described a8 unproductive
and still to leave an amfle margin.’ I admit that ‘we raised 6 orores in the
current year and with great sucoess’ but that was before the war, when the
circumstances were entirely different. The Hon’ble Finince Member also
holds this view. We have to remember this peculiar situation in conneection
with the floatation of our loan in the forthouming year in India. Then as
regards our borrowing in England, the Hon'ble Finar.ce Member said last year :
‘An increase in rupee borrowing is justified not merely by the general
conditions which piompt every country to keep as much of 1ts public debt
as possible in the bands of its own people but by tho fact taat of late it has
become more econnmical to borrow in India than in London.’ If such was
the case in normal times, I do not understand what hope is there that onr
future loans would be successful and econoriical in the exceptioual circnm-
stances now prevailicg in England and wh:.ch are sure to continne for some
time to come. In another place the Hon'ble Financo Member says: ‘I
recognise, £no, that the circumatances prevaleat in July, when we usually float
our loans, may prove so unpropititious that we may %nd it desirable to have
recourss to other methods for raising eithor a part or the whole of this amouat.’
In connection with the raising of this loan I beg to suggest that the time has
come wheil it would be extremely desirable and politic in the interest of the
people of this country that fubure loang should be raised at the rate of
4 per cent. I maygive an instance of the bad effects which followed the
policy.which led Bir J. Westland to reduce the rate of interest’ from 4 to
3 per cent and the result was that the Government securities which are quoted
at the rate of 3 per cent became an unsaleable commodity in the market,
-#nd it is now no longer a marketable commodity. I therefore quite agroe with
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the Hon’ble Mr. Dadabbhoy that future loans should' be raised at 4 per cent,
which will go to induce the people of this countr y not only largely to invest
in Government securities, but at the same time go to inspire confidence.

“In conclusion, I beg to associate myself with the words which have fallen
from the Hon’ble Sir Gangadhar and the Hon’ble Mr. Banerjee about the
undoubted claims which Your Excellency has established upon the gratitude
of my countrymen ; for Your Excellency’s kind and sympathetic a,dmlmsmatxon,
for Your Excellency’s kind sympathies with the hopes and aspirations of the
people entrusted to your charge, and for the various ways in which Your
Excellency has tried to foster education, sanitation and, may I add, self-govern-
ment ; and, lastly, for the unflinching faith and confidence Your E\cellency has
unde1 all circumstances shown in the Toyalty and good sense of India, and the
way in which they have been utilised ; and as such I must say that we
sincerely share the regret which has been e;pressed on all sides at the approach-
ing departure of Your Excellency, but we sincerely trust and pray that His
Impeual Majesty will be graciously pleased to give due effect to the united
prayer of a whole nation, by e*ct(,mhuﬂ' the term of your exalted office until
such time at least as the War lasts.”

- The Hon’ble Raja Kushalpal Singh :—“My Lord, it is but the
barest justice to the Hon’ble Sir William Meyer to mention that the Budget
under discussion is an agreeable surprise to us. - Within a short time after
declaration of War between Britain and Germany, it became evident that we
would have to face a heavy deficit both in the current and in the coming year,
and that our finances would stand in urgent need of replenishment. In view
of the exceptional conditions, the popular belief was that additional taxation,
-of a temporary mnatare .at least, .would be unavoidable ; but through wise
management, which does credit not only to his head but to his heart as well,
the, Hon’ble Slr William. Meyer has spared’ the. country a pecuniary sacrifice
. for which it was prepared. And yet the absolute mneeds of good government
have not been overlooked. It is doubtless possible to suggest alterations in
the budget allotments according to our views of the relative importance of the
different heads of expenditure, Dut they would involve controversial questions
of policy which cannot be profitably discussed now.

“On the whole, the Budget inspires confidence as much in the financial
strength of Government as in the ability of the Hon’ble Finance Minister to
carry us through these difficult times with the minimum of inconvenience
to us. )

“My Lord, the Hon’ble Finance Minister will not think I am wanting in
my app1e01at10n of the provision he has made even at this time of dl(ﬁculty
for the extension of irrigation, both productive and protective, in my province
as also for minor works, if I press the claims of the United Provinces for
further allobments. The local public are grateful to Government for the
contribution for tank restoraticn work in Bundelkhand and for the allotment
of one lakh of rupees for the improvement of the pilgrim route to Badrinath
and Kedarna,th The only suggestion I have to make on these heads is that
larger grants in the Budget of 1916-17 will be not only welcome but necessary.
The tanks in Bundelkhand are very useful, and their complete restoration will
be a work of lasting benefit to the whole plovmce The sooner, again, the
pilgrim route to Badrinath and Kedarnath is put in good order the better it is
for all Hindus. The volume of pilgrim traffic in “these parts is increasing.
The estimated cost of the road is six la ekhs, out of which one lakh is pr ovided
in the present Budget. A larger grant in the following Budget will expedite
the work, and expedltlon in a matter of this kind is desirable.

“But these are minor matters. The great need of the province is liberal
Imperlal grants for education. The Hon’ble Finance Minister, in justification
of the reduced programme of expenditure for Education, has referred among
other things to the inability of the provinces to spend if full the non-recurring
Imperial grants. But his conclusion must be based upon the experience of pro- .
vinces other than the United Provinces. There so many schemes are ready that
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no difficulty can justly be apprehended on the score of the inability of the cepdlt—
ment to utilise a heavier allotment.  The Director of Fublic Tnstr uction, speak-
ing in the Provineial Legislative Council on 14th March 1914, observed :—

¢TIt was stated in the Imperial Conneil last yeat that a sum of Re. 55,000 out of the
grants had not beee spent...... ..... I think this sfatement must have been based upon some
menmplo"e account, for I found on looking into the aceount that the whole of the grant which

we bad received from the Government of India was either spent or’ had been 4,‘ ocated for
expenditure, I am always asking for money, indeed in my position it will always be necessary
for ma to do so, for although large sums ave plaged 2t my disposal, they are never suficiently
Jarge to meet all that I -should like to do. The requirements of Hducation grow so rapidly, and
the money which we get for them ic all so urgently needed, that when I come to deal with the
grants w hich come to me, I neves find tLaL I have anything like enough to spend upon thﬁ
projects which are before me.

“ Tt is true that, on 6th April following, the Hon’ble "‘s’?r de la Fosse some-
what modified this statement and observed that the whole mongy 1eqaned could
only be usefully spent in the course of a series of years; but the broad fact is
there that the grants for Edacation have never cutgrown the demand. The
public have no “idea of tho total amount wanted; but this statement of the
Director does not negative the suggestion that the annual Imperial allobment
could be profitably increased by veveral lakhbs, especially in view of the fact
that the Provincial e\'oendxtme during the current year shows ‘a large excess
of about 3 lakhs.. -.owingto la,wer payment of ‘educational contmbutlem
to district boards.”  As it is, hewevei',:the total budgetted grant is by about
thiree lakhs less than even the Revised Estimate, and by about eleven lakhs
less than the Budgef Estimate, -of expenditure in 1914-15.. The - present
exceptional clrcumstances pr event my making & grievance of this reduced
allotment, but T :-submit that, with the I’estoratlon of normal conditions, the
Hon’ble Finance Minister will kindly see his-way to make up for the deficiencies
of the two years under review by Al plopor 1onately "he&vier a,llotment to :the 5
province. - :

“My Lord, I claim another fa.vonr Government must by nhls time be in
- possession of all the facts connected with the public complaint about the levy
of heavy tolls upon pilgrims using the viaduet on the Bombay, Baroda and
Central India Railway near Muttra.. The bulk of the capital cost of this bridge
has already been vealised from these tolls, leaving only a small unreahsed
balance. Aparc from the questionahble principle of recovering from the general
public by special tolls the whole cost of construction of a railway Iridge which
forms palt of the permanent-way, it has to be considered that the Company is
owner of the line only to the extent of one-fifth, four-fifths belonging to .
Government, and is entitled under the contract to only a small fraetzmnl share
the surplus profits. It has not, therefore, a large inferest in the un-
recovered balance of the capital outlay. The abolition of the tolls, recommend-
ed by the Pilgrim Committes appointed by the Government of India, can
accordingly be sanctioned forthwith without any serious trouble over adjust-
ments between the Companv and Government. And this the’ people earnestly
hope Government will do. The favour will be ‘dppreciated by the ever-in-
creasing numbers of pilgrims to Brij from all parts of India. ‘No toll is levied
‘at any other railway bridge, in the United Provinces at least, and there is no
reason why the one at Muttra should be an exception to the general rule. It
has already caused a loss in the annual income of the District Board of Rs. 15,242,
derived from the former pontoon bridge for pacsengels, and the railw ay
company has not had to pay any compensatlon for that. - It is too much that
the cost of construction should alse be charged to the public. It is time the
tolls were aholished. The sum of Rs. 1 19,000 meant for the Executive
; Councﬂ may easily be utilised for eﬁectmo' tlns mugch-needed abolition.

“ My Lord, it is regrettable that the landed interests of the United Pro-
vinces were nnrepresented at the recent Cotton Conference and the Wheat

Conference, as they have been very serionsly affected by the abnormal conditions.

now prevailing in both the cotton trade and the wheat trade. Taking cotton
first, Government will be pleased to consider that the slump in the prices has
caused serious loss both'to the cultivator and the landlord in my province,
the extent of which will appear from the fact that over 9,00,000 acres are under
cotton, nearly 8% lakhs of acres in the Agra Province a,nd a little over a lakh
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acres in Oudh., 'The whole of this land, bating the small quantity lying in the
perma nnnﬂy-settled area, was assessed heavily at the last assessment of land
revenue and the rents were fixed at a high level, on account of the wvalnable
nature of the erop grown on it.- Thase rents the cultivators are unable to pay by
selling cotton at present prices. "The result has been that landlords have not been
able to recover in the current year more than 60 per cent. of the rents, and in
many cases have had to incur debts for tho payment of revenue. Naturally, both
they and the cultivaters have suffered. The position has not improved yet, not-
withstanding the banking facilities arranged for by Government and the official
advice for the future restriction of cultivation  There is the further risk of
the cotton deteriorating in value and quality unless properly gicned, baled
and warehoused. The idleness of the ginning factories and presses too causes
widespread distress among the large.dabouring population. Some more effective
means of rehabilitation of the market should accordingly be devised by Gov-
ernment without loss of time, in consultation with the parmes affected. And,
with a view to relieve agricultural distress in the mteum, the 3<sessmentﬂ :
should be temporarily vevised on an easier scale. This is all the more necessary
if otbercrops have to be grown on cotton lands.

“My Lord, wheat is even more importart to my province than cotton. The
area under wheat is more than 7% wmillion acres, a little over 53 million acres
in the Agra Province and a trifle less than 2 million acres in Oudh. -The people
of these parts have suaffered greafly at last year’s severe famine. Now, the
Hon’ble Sir William Meyer has paid a tribute to the self-reliance shown by the
people of the famine-stricken arvea. Their self-reliance should entitle them, I
submit, to some consideration, if not to exceptionally indulgent treatment.
But the action of Government in placing an embargo on exports of wheat has
crippled farther the resources of the United Provinces agriculturist. High
prices mean to the bulk of the local people a net gain, as they live upon ba]ra.
and barley and not wheat. Aun artificial reduction in prices not only
curtails the profits of the cultivators on which they counted, but makes the
recovery of the suspended rent and revenue difficult. The Government promise
to earmark the profits from the restricted exports for some special purpose will
not bring the wheat growers the necessary relief. . From a purely local point
of view, any restriction of exports is injurious : but treating India as a whole,
it is perhaps absolutely necessary. The principle too of embargo on exports
I do not question. What in these circumstances I do submit is that the
recovery of the suspended rent and revenue in the area visited by the famine
should be postponed for sometime longer, and orders to that effect should be
passed by this-Government. forthiwith. A'.nl is the month for such recovery,
and any concession made by Govemmpnt to be effective, should be made
immediately. -

“My Lord, one more observation on a sub ]ect of local interest. The adverse®
decision of the House of Lords as regaras an lixesutive Council for the United
Provinces hias been received with keen disappointment by the local public.
Nobody ever thought the snbject was anyway controversial or that there was
any doubt about the policy of Government. We have all along hoped, and
our hopes have been encouraged and confirmed by the sympathetic pronounce-
ments of Government, that the province would get the Couneil form of
Government in a short time. 'We do not blame this Government for the result.
Indeed, the Government of India have been so earnest about the reform that
asumof Rs 1,19,000 is allotted in the present Budget for an Executive
Council for the United Provinces. Buf what we do complain is that the House
of Lords should have intervened at the last moment to thwart an admini-
strative reform to which the people justly attach great importance and about
the utility and expediency of which this Government, with all the facts
in its possession, is fully couvinced. We sincerely trust the sound “views of
the Government of India will yet prevail, and this reform will be further
pressed upon the Secretary of State as one which should be adopted at once
in the interests of good government.

¢ My Lord, one matter of vital importance to the whole of India demands
close scrutiny at the hands of Government. For the last few years the people
have realised more and more the absolute necessity of a rapid extension of-
feeder railway lines, known as Light Railways, not only for the economic
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uevelgpmcnt of rural aveas, but also for the safe and ‘profitable investment
of their savings, The encouragementso far given by Government to them -
has been Ploductiwe of excellent results, and with the success of some of these
lines the prospects of this class of private enterprise have brightened. - The
popularity of the railways is distinctly oun tlie increase. But theso factors
appear to have excited the jealousy of the foreign companies working the
trunk lines, and a movement seems 1o have been started by them for securing
a monopoly of the feeder lines also. © The most: influential among them—tho
East Indian Railway Company and the Bengal Nagpur ﬁaliway Company
—gccording to the latest info» mation, are seriously contemplating forming
auxiliary companies for the flotation of schemes of feeder lines to those two
trunk systems. This is most unfortunate, and the people look up to Govern-
ment for arrangements, reserving for them this class of “investment and
enterprise. W hen we are anxious o participate in railway enterprise, there
is no reason why we should not have as of right at least one class of railways
in which we may have scope for our achvxty There is mnothing in principle
to justify the existing srrangemeut under which the fate of a sc.heme started
by a private compary in India should be dependent upon ‘the good-will and
sanction of a/ powerful competitor like the big companies managing the trunk

lines. The subordination of our interests to those of forewn ~companies is
neither economically nor politically scund. -I submit; “\iy Lord, an early
and sympathetic decision by Governmer‘ of this subject is needed to satisfy
public expectations. ;

“My Lord, I beg to invite Your Excellency’s favourable attention to
another point of crenem! interest, aamely, the employment of the junior members
of noble and ancient families in the service of the country- - It ‘bhas more

~than once been: observed by responsible authorities both here and in England
tbat there is splendid material in abundance in the country for the reoruit-
ment of the superior ranks of the Indian Army which, for want of employ-
ment, is now running to seed. The War bas revealed to the world many a
-good point in our character, and it is but legitimate to hope that the pre;}udlce
‘that now exists against us will disappear compleuely before it is -over. Tt will
‘be an offset against the temporary dislocation of business.caused by the War
if in the end it induces the Military authorities to throw open the commission-
ed ranks to Indians of good birth and character. The Political department
should likewise be able to attvact some of these aristocratic Indians to whom
diplomatic service, from instinct, heredity and tlachtmn, must be congenial.
‘An Indian section of the Political Service will at once increase the popula,rlty ,
~ of the Administration, and prove helpful in times of stress and storm.
; ¢ My Lord, the appointment of our colleague Sardar Daljit Singh to the
‘India Council must be agreeable tolandholders as a class all over the couatry.
=TIt has also the merit of giving effect to the principle embodied in the Parlia-
mentary Bill'for the reconstitution of that Council. For the first time has
~ an elected member of the TImperial Legislative Council been selected to serve
on the highest Executive Council. Apa,lt from the question of the personal
. merits of “the mominee, the selection should on tlns 0'Lound alone be.
~acceptable to the public.

¢« My Lord, one more submission, and I have done.. Yom' Excellency has e

~ come to be trusted and loved by the people ; we have firm faith in your untiring
~ industry for our good ; we are safe under 'vom protection. Self-interest accord-
-ingly prompts us to hope that, even thou gh an extension of service may be
pelsonally disagreeable and inconvenient to you, Your Excellency will not
~ leave the country you have loved so well until the clouds of War have com-
pletely passed away. We have fervent hope that His Imperial Majesty will be
 graciously pleased to consult the wishes of his Indian subjects and to allow
- India the subs.tantlal benefit of Your Excellency’s svmpa,thetlo gmd&nce till
— ,the ‘War is over.”

' The Hon’ble S1r William Meyer:—* My y Lord I said in my
~ speech in introducing the Financial Btatement that the Budget for the coming
~ year was framed by us under circumstances of peculiar difficulty and uncertainty.
‘Tt is, therefore, a matter of sincere gratification to me, both on behalf of
~ Your Excellency’s Government and_ for myself in particular as Finance
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Member, to find that the way iu which we met the difficulties that confronted
us, tho manner in which we faced the situatien without recourse to drastio
cutting down of expenditure on the one side or the imposition of taxation on
the other, has met with general approval throughout the country and that
this has been so eloguently and unanimously voiced by our non-official
Colleagues in Oouncil. I think, too, tbat I may claim the same meed of appto-
val for the s coial action taken from time to time by the Finance Department
from the beginning of the war orisis. I thank my Hon’ble non-offisial
Oolleagues who have spoken for the very kind way in which they have referred
to 1ne persoually ; and it adds to my gratitude that I have not much to say in
the way of a reply to oriticisms, for I do not propose to travel outside matters
that aro cognate to the budget. This, My Lord, is & sort of recognised orato-
rical saturnalia; every member speaks of the things that are near to his heart ;
but as the I'inance Member is also under a time limit he cannot be expected
to follow all these devious paths and must keep to what actually belongs to
his budget. :

“ Nor can I consider what the Hon’ble Mr. Banerjee and others have invited
me to do ; I cannot deal with what is going to happen when peace -and plenty
come back again—as I trust they will ere lomg—when that time comes we shall
have to consider what we can do with, I hope, our abundant cash. In the
meantime I am not going to be seduced by eloquence from Bengal or elsewhere
into making any premature promises. I would only add a word of caution—
that the end of the war is of course not necessarily the begiuning of a new
financial era ; there will be a great deal of ground to make up and there will
be also a good deal of temporary debt to defray.

“I will, however, make one exception to the rule 1 have laid down
for myself. The Hon'ble Mr. Das pleaded for a member in this Oouncil to
represent the Indian Christian community. Well, althongh the Hon'ble
Member sfpeoiﬁoally represents another constituency, he also represents the
interests of his co-religionists so well that I wond why this request was
made, but, after a little cogitation, I think I have got the right reason. I have
noticed on several occasions that the rigour of the time rule has brought
dewn the guillotine on the Hon’ble Member when he was in the full flow of
his eloquence. It is probable that if he could get a Colleague after his own
heart, a brother of his soul, who might sit by him, he would, when the guillo-
tine descended, pass on his manuscript and notes, snd so the speech could be
delivered in_an entire form ! .

‘“The same Hon’ble Member complains of the want of special budget provi-
sion for the education of Indian Christians. Woell, it is not usual to make
special provision in budgets for education according to sects, but I must say I
was a little surprised at this complaint of the neglect of his class, because I have
always understood that the Indian Christian was exceedingly well-off for educa-
tional institutions, thanks to the activity of Missionary bodies for example,
whose schools and colleges are largely subsidised by Government. And if my
friend will look at actual results, he will find that the Indian OChristians stand
very high indeed in the educational scale.

“The Hon’ble S8ir Gangadhar Chitnavis, Mr. Dadabhoy, Mr. Marshall Reid
and 8ir Fagulbhoy Currimbhoy dwelt on what T have said in regard to the
possibility of borrowing in India next year. Well, 1 can only repeat here what
I said in my speech on the Financial Statement that we hope to get 3 million
- pounds in India some way or other. We recognise that the circumstances are
peculiar, and we must reserve to ourselves the consideration of the particular
way in which we shall endeavour to do this. It would be quite premature to
consider that matter now. The circumstances of the market, the circumstances
of the political world, may have entirely changed befo;e the time at which we
usually bring out our loans. But I can say one thingin regard to what these
Hon’ble- Members have said, that of course the Government, in makiag any
arrangements for next year, will have in mind, as far as possible, the safeguard-
ing of the interests of ti‘;e people who are iu possession of existing Government
securities. It ‘would be very bad business on our part to do anything
wantonly to deprcoiate our own paper, and we shall therefore take that
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faot fully into consideration, I shall also keep fully in touch with
commercial opinion through the Controller of Currency, Mr. Howard ; and
I am myself going down to Bombay presently. I think it is quite likely,
though I caunnot pledge myself yet, that when the time is more advanced,
if things still seem diffioult and uncertain, I may follow the example that
has been urged upon me, that of Mr. Lloyd George, and, with Your
Exoellency’'s permission, have an informal conference with some representatives
of the banking and commercial community. AsI say, however, I cannot make
any definite statement on that point yet. But I do hope that, if we have such
a conference, the Bdmbag representatives will show themnselves a little more
courageous than my friend Mr. Marshall Reid. Mr. Reid commenced his
speech by saying that although he accepted an eight million railway programme
in the special ciroumstances of next year, ag soon as things got normal again
he was going to press not for a 12, but for a 15, million ﬁound programine.
That means, of course, extra borrowing, and I thought that Mr. Reid would go
on to say that Bombay would help to find the money. Not so; he says ¢ provide
more money for railways by all means, but for heaven’s sake do not us to
lend it to you ; get the coin from somebody else.” Well, to those who ask
Government to raise more money for capital enterprise I say that there must be
two sides to every bargain, and if they want the Government to move they
must do something to meet the Government. .

- “The Hon’ble Mr. Dadabhoy made some very interesting remarks about
Post Office deposits and said that we should increase our present rate of interesf.
Waell, our present rate of intereet is 8 per ocent, which is more liberal than
what the Home Government gives and I think it is quite liberal enough as
ocompared with our present borrowing rate. As we borrow in the open market
at 8§ per ce:t, Mr. Dadabhoy would like us to pay 8} per cent for our Post
Office deposits also. But obviously there is all &ae difference in the world
between the interest you pay for a loan which you do not have to repay exocept
when you want fo, and the interest which you pay on money which you
have to pay out on demand, and which, as the circumstanoes of this year have
shown, you may suddenly have to pay out to a large and inconvenient extent.

“ The same Hon’ble Member was eager for more statistical inforp.tion
as regards education and sanitation, and epecially in regard to the expenditure
of grants and so forth. Well, I endeavo to give this in my last year's
Budget speech as far as I could do 80 in a general way, and if my Hon’ble friend
will refer to paragraphs 48 to 48 in my speech of last year he will find
that I brooght certain figures together. But when Mr. Dadabhoy asks for-
the same sort of information as is furnished by the Secretary’s memoranduwn
in respect of oapital railway outlay, he must remember that in respeot of
capital railway outlay we are dealing with large projects of limited number
which are e.tirely under our own ocontrol. Now as regards the outlay on
education and sanitation, grants go from the Government o6f India to the
Provinces, and the Provinces also make their own allotments from provincial
funds. As these i;a.nts flow to the people through a vast variety of different
channels, it would be quite impossible to have a statement showing expendi-
ture on education and sanitation in the same way as expenditure on railways.

_“The Hon’ble Mr. Malaviya made some interesting remarks on export
duties and import dutiesand Mr. Ghusnavi professed an ardent desire to pay
more- income tax. Well, these suggestions may prove useful if the time ever
comes when we have to increase taxation, but I need not discuss them at
present as we have decided not to do this now.

“The Hon'’ble Mr. Malaviya referred to the taxation that was imposed in
1910, and gaid that it was that taxation that enabled the present Government
to meet the existing crisis without putting on fresh taxes, implying that that
taxation was imposed before its time. ell, that question was thoroughly
debated at the time, but it will interest ths Council, perhaps, to learn that the
proceeds of that extra taxation come to about £1 million, and if Hon'ble
Members will refer later on to that portion of my last year's spcech to which
I referred just nowand look at paragraph 46 about grants to local Governments,
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primayily for Education and Sanitation, they will find that besides large non-

recurring grants we gave exaotly a million pounds of permanent contributions

to local Governments between 1911-12 and 1914-15 so that that may be taken
against the extra taxation imposed in 1910. And of course there is another
thing to be remembered on the other side, that we have lost about 3 million
pounds recurring revenue under opium. 8o, although I should be the last
person to belittle anything my predecessors have done—in fact, I think I tried to
acknowledge their merits in the matter of finance very specially in my speech
introducing the Financial Statement—still 1 do not think it can be fairly implied
that we are entitled to no particular credit for not having imposed taxation this
year because of the taxes imposed in 1910. .

~_““The Hon'ble Pandit also referred to the land revenue and asked, why
is the land revenue not coming down ; @nd why is it going up? Well, that is a
rnatter of course for my Hon’ble Colleague Sir Robert Oarlyle rather than for
myself, but I may say that land revenue naturally expands with the increase of
cultivation. As regards the actual rates of land revenue, there was & very
interesting enquiry, which the Hon’ble Pandit no doubt remembers, in-
stituted by Lord Ourzou about the year 1902, I think, and - there are further
discussions on the subject in the Chapter on Land Revenue in Volume IV of
the Imperial Gazetteer.

“T think the Hon’ble Member will find there that, relatively, so far as the
proportion which the Government takes, in comparison with the actual takings
3f the cultivator is concerned, the land revenue has not increased; it has

ecreased.

“ The Hon’ble Raja Kushalpal 8ingh is very anxious about Feeder-line
Companies. The Feeder-line Companies, I think, have shown their capacity
to look after themselves. To my mind they are one of the most welcome
features of the economio development of this country in recent years. You
have got companies financed by indigenous capital opening out the country
and earning a good rate of interest. And even during the present difficult
circumstances, money is going on being subsoribed. But the Hon’ble Member
seemed to think that there was great rivalry between the feeder lines and the
main lines. We had some correspondence with the Secretary of State on that
subject not so many months ago, and the decision come to was that there was
room for both. e came to the conclusion, and the Secretary of State enfarely
agreed, that there was room enough for various sorts of legitimate railway
enterprise, and that the feeder companies were not suffering at all.

“The Hon’ble Mr. Burendra Nath Banerjee criticised the grant of time-scale
allowances to Indian Oivil Service and Police officers, and in so doing he also
voiced an amount of criticism that I have seen in the press, for I can assuré my
Hon'ble friend that I do read the newspapers, including his own paper, the
‘ Bengalee.' I read his leading articles for political instruction; and 1 derive
amusement from the letters of his London ccrrespondent. I should like to
oxplain more clearly what has happened in that matter. As Hon’ble Members
wil[; realise, there are two ways of vaying the rank and file in any service, apart
from the selection appointments at the top. You can have what is called a
‘time-scale,’ that is, a man gets so much on joining, and then his pay 1increases
year bf' gear—or it may perhaps be every two years or so; but it Increases
regularly by certain increments, provided, of course, he continues to do his work
satisfactorily. As opposed to that, you may have what I may call a ¢ promoticn
scale.’ Here there is no time-scale, but there are a certain number of grades
and a certain number of posts in each grade. These carry specific rates of
pay, and an officer's attaining to a particular grade or class does
not depend directly on the length of his service, but las @ certain
amount of luck about it. It dopends on the extent to which his seniors
retire, or die or take leave, for leave gives him temporary promotion. Originai-
1y most of our big services were dealt with in this way, but of late years we-
have in a number of cases found the time-scale a more convenient method of
payment, that is to say, for the rank and file; and many of the great services,
Public Works, Education, Forests and so on, have been put ou to a time-scale.
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On the other hand, the Indian Oivil Service and the Police remain on what I
have called the promotion-scale.” Well then, what is the result in a time like
this ? It must be remembered that, even though you have a promotion-goale,
you must have some sort of normal expectation of how things will go, not in
any particular year, but throughout a period of say two or three years taken
together. For instanoe in the Indian Civil Service, we carefully work out every
year or so, with reference to recruitment, what the normal state of promotion
ought to be. It has been reoo?nsed again that, an Indian oivilian ought to
be able to attain to what is called a superior appointment in a given period of
time, and s0 on. When you bave got an abnormal time ; when promotion is
unduly blocked ; when, as the juniors would put it, people who ought to go,
won’t go ; or, as the state would put it, deserving officers remain on instead of
retiring and on the top of this, leaveq is restricted or stopped, you get
an abnormal block in a promotion-service. On the other hand, it does
not affect a time-sdrvice at all, except to the minor extent that the top
places which have special” rates of pay may be filled more slowly. But
apart from that, you may recall every man on leave and the juniors would
still get their old rate of pay. When you get a promotion-scale and things
are materially djsburbedI: that ‘s to say the state of promotion is much siower
than the normal rate which has obtained in past experience and tradition,
it is not merely the erxisting members of the Service who suffer, but, uunless
something is done to remedy it, recruitment suffers; the oalibre oi your
service is diminished for the future. We have had cases of that sort in the
Indian Civil S8érvice from time to time. I remember when I first came out
in the early eighties, there was a block in promotion in Madras, and also
in the United Provinces, which had led to the applivation of a minimum time-
scale there. (I shall explain direotly what thya minimum time-scale exaotly
is.) Waell in 1913, just begre I joined the QGovernment of India, it had been
decided that there was again such an abnorual block in promotion, owi
to people not being obliging enough to retire or die aooordfng to actuaria
caloulations, and also, to a certain extent, to over-recruitment during a series
of years, that the Oivilians in the United Provinces, the runjab and the .
Central Provinces were ing far lower salaries than they had a right to
expeoct, having regard, to norinal conditions of promotion for many years
. The Government of India, therefore, with the consent of the Becretary
of State, gave what is called a minimuin time-scale ; that is to say, they said
that every man who had done a certain period of service should draw not less
than a certain amount. But this minimum was not at all what the man would
have drawn normally; it was materially less than his normal expectation ;
it was a certain solatium because it was thought unjust toithe men themseclves
to undergo this sadden dislocation of their prospects without any palliative,
and also, as I have said, because acute discontent in the service, which was
thought to have some justice at the back of it, would re-act at home and
prejudice future recruitment. Then, later on, the Government of Bombay
asked for a similar application of the system to their Presidency and I wounld
ask my Hon’ble friemip to remember that the Governmnent of Bombay contains
as one of its members an Indian gentleman who had no previous conueoction
with our Government services. Then came the circumstances of the present
war, and it was thought desirable to recall officers from leave. They answered to
the call most loyally, a great muny of them, at very considerable pcrsonal
loss. Many of them willingly surrendered leave they urgently required for
the purposes of health and recuperation. The result of this was that all the
normal expectations of acting promotion were disturbed, and after considera-
tion, the Government of India, last autumu, thought it desirable that here
again we should apply a minimumn time-scale, which would be, as I say, a
arfial compensation, but would in no way be the equivalent of what the
, neﬁ‘”“;‘)’ would ordinarily be dra.wing in normal circumstanoes ; and that was
necessarily applied to the whole of India. * Then, after we bad got the consent
vi the Secretsr{‘ of Btate to that action in regard to the Indian Oivil
Service, we got his consent to similar aotion in rezard to the Police. Of
course it is open to. any Hon’ble Merubor who does not agree, to argue
that we might have done it for less and so on. But I do rant the Counoil
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to understand that our action was takon dcliberately and with reference to
what we thought the best interests of the country, having regard not merely to
present members of the Services, but to the effect on future resruitment.

“T was sorry to hear the Hon’hle Mr. Abbott say that he thought India had
not done enough in connection with this war, and compare our action with that
of the Dominions, somewhat to the discredit of India.

“ The contribution of India has not been limited to the amount of money
we have given, substantial though that is compared to our resources, for I may
bring to notice that without this contribution t%e’re would have been no deficit
in 1914-15 and 1915-16 taken together. As my Hon’ble friend Pandit Madan
Mohan Malaviya so aptly observed, we have contributed what is far more
precious than silver and gold ; we have contributed men. As Your Exocellency
observed some time ago in this Oouncil, Indin has placed at the service
of the Home Government in various parts of the world some 200,000
men, trained soldiers, whereas the forces of the Dominions, splendid fellows
as they are, were, at the beginning of the war, largely untrained. India
has not only done that; she has supplied munitions of war to a large
extent to His Majesty’s Government frofi her factories and from her
arsenals; she has helped in supplying horses and mules ; she has given to -
the full of what she ‘possessed. And how was this possible ? Because for
many years India had been paying heavily for a splendid Army which was
entertalned, and necessarily entertiined, for the defence of India. Well, India
had been maintaining this Army long before the Dominions thought of doing
anything, to speak of, in the way of military expenditure; and at the present
period of stress, India placed a very great part of her Army which was, as I
have said, primarily raised for other purposes, at the disposal of His Majesty’s
Government I cannot claim, of course, in any way to speak as a military
expert, but I think I may say that the value of the Indian ocontingents who
have done so splendidly in this war, the value of the Indian supplies of
munitions of war, and so on, will prove to have been of most material assistance
in determining the present campaigns. Besides that, there were the splendid
offers from the Indian Chiefs to whom I referred in my speech on the Financial
Statement, and I would like to add now the name of His Highness the Maharaja
of Jaipur, who has since given 6 lakhs. My Lord, Ido not want to be thought to
belittle the Colonies in any way ; but I love the people of India (Hear | hear | )
I have served here for a generation and I cannot bear anybody to belittle
India (Hear! hear! and applause), and to speak as though the part played by
India in the war and her contribution to it, were in any way inferior to that of
other parts of the Empire. :

“ [ have nothing more to say, my Lord, except to express the hope that no
unforeseen and untoward circumstances will cause any material reconsideration

of the estimates woe have made.”’ '

His Excellency the Viceroy :—“ We are now approaching the
close of another session of this Legislative Council, and before we disperse I
would like to say a few words upon the budget and other matters of general

interest.

“ As regards the memorable budget which has been under discussion this
gession, it is a matter of much satisfaction to me that allits important decisions
—+those for example relating tc taxation, capital outlay and prrowing?have
commanded practically unanimous acceptance both inside this Council and
beyond it. The imposition of additional taxation at the present time would
not in our judgment have been justified, either by financial requirenients .or
by the present economic condition of the country, and our attitude in this
matter has, I think, been thoroughly understood and u..pprec.mt_q_d. _ As regaids
capital outlay, we have had to strike a mean. At a time like this, material
development must inevitably be retarded. But our capital programme is an
integr-l part of India’s financial system, and must be maintained on a scale
bearing sone reasonable relation to past standards, if excessive hardship and
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dislocation are to be avoided. Our borrowing arrangements naturally follow
from the conoclusions on these two points. Wo are fortunate in being able
to see our way to carrying them through without straining our oredit, or
drawing to the full on reserves which may afterwards be required to meet the
many contingencies of another year of war.

«8ir William Meyer's most interesting reocital of the financial events of
the war period brings out conyincingly the inhorent soundness and strength
of [ndia’s financial position, and this has been recognised in every quarter. It
is quite true that our revenype has suffered and that our resources have been
depleted in other w:gs. This must be expected in a country whose fiscal
system is so directly responsive, under almost every head of revenue, to

uctuating economioc conditions, and whoee Government orms 80 many

financial funoctions besides that of lqu:ing after its own balances. We un-
doubtedly undertake: in this country some heavy financial responsibilities,
some indeed from which’ other Governments, the Home Government for
example, are exempt. But we are in a position to say to-day, after eight
months of war, that these responsibilities have been fully discharged, and that
the strain which was thrown on ns at the outset has now sensibly relaxed.
At the same time we realise fully that another year of war must bring with
it many unknown possibilities ; and if further burdens are thus thrown upon
our finances we are not unprepared to meet them.

“ I turn now to the economic questions which have recently e my
attention and that of my Government. The principal queation nunder this hoad
has been the high prices of wheat. When I addressed you at the begi ning
of this session, we already restrioted the exports from December to the en
of March to a fixed quantity, in order to secure that only a limited proportion
of the surplus remaining over from the old crop should be exported, and we
had also taken powers to in%nire into the existenoce of stocks, and, if necessary,
to take over such as might be unreasonably withheld. The inquiries oon-
ducted by local Governments showed, however, that such stoocks were not
in existence, and further action in this direction could have had no good effect.
It was, therefore, apparent that the only possible &c;licy was to do what we
could to relieve distress by cheap g:-nin shops and the like, and to await the
effeot on prices of the new crop which usually begins to o te some tfime in
February. World tgnces, however, continued to rise, and it became n
in the interests of the Indian consumer to tuke steps which would ensure the
effect of the new crop making itself felt as soon as possible. No ordinary
measures would have suffi and the urgency of the situation called for
decisive action. We aoccordingly issued the announcemeat that all private
export of wheat would be prohibited on and after the 1st April Our object
was to ensure that as supplies of the new crop, which, I am glad to say, pro-
mises to be one of the finest on record, began to be ma.rkebf, they should be
used to relieve the undoubted shortage in India instcad of being attracted to
other countries by the high prices prevalent in the markets of the world. The
resalts of this announcement were immediately beneficial and prices promptly
declined to a more reasonable level. At tho same time we have not neglected
our responsibilities to the cultivator and to Indian trade. There is every

ign that there will be an unusually large surplus this year available
for export, and while we intend to lecp export under our own control
in order that prices may not be driven up again by sudden and execessive
exportation, we are equally desirous of allowing our export trade to be
carried on, so far as is compatible with the interests of the Indian
consumer. I trust that this double object will be achieved by the scheme
which bas already heen laid before Oouncil in a recent debate. Under this
scheme- #e shall keep the control of purchases for export in our own hands,
and we hope thus to be able to ensure a moderate level o?o rices, to safegnard
the consumer, and yet not to disappoint the cultivator of his legitimato profits.
The fact that we shall have created an artificially low level of prices in India,
as compared with prices in the other markets of the world, implies that export
may be conducted on a considerable margin of profit. e hope to make
arrangements by which such profits as may accrue to the State under this
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) schgme will not be utilized, as is our revenue from normal sources, to meet the
ordinary expenses of administration, hut will be devoted to some special purpose
for the advantage of the people. It is not possible for me now to say what this
will he, but I have noted with sympathy the fecling expressed during the
debate in my Council in favour of such profits as may accrue being expended

- for the benefit of the agricultural classes. :

“In addition to the control of wheat, my administration has had to
bear its part in the policy which is being so vigorously and successfull
prosecuted by the Imperial Government for preventing supplies of food-

- stuffs and raw materials reaching the countries with which we are at war.
-~ The strictest watch has been kept upon our trade with meutrals. Pro-
hibitions and restrictions have been imposed where necessary, and I have
: Eleasure in testifying to the readiness with which the commercial community
as submitted to these necessary interferenocgs with the ordinary course
of trade. Trading in India by firms or companies containing a hostile
element has been put an end to, and the process of closing down such
- businesses is being carried into effect with due caution in order to avoid
possible injury fo Indian and British terests. At the same time, my
. Government have been giving such assistance as they canto Indian indus-
tries in its endeavours to take advantage of the opportunity for expansion
afforded by the cessation of imports from. Germany and Austria and other
continental countries affected by the war. I should like to add that the
whole question of promotion of industrial development in India is one
which has been and is receiving the most careful consideration of myself
.and my Government,and I am glad to find from the prominent place
which it has taken in the debales of my Oouncil this session, thai it is
also occupying the minds of public men in India. The present time,
when commerce and finance are naturally disturbed -by a great war, when
. men’s minds ocan hardly be expected to look on economioc problems from
their normal angle, is not in my judgment a suitable moment for takin
special action or for initiating speocial inquiries as to how best this end
may be achieved. Buf it is a question, .the importance of which is very
present in my thoughts, and it is one which I shall hope to see taken up
vigorously and effectively as soon as normal conditions have supervened.

“ Since I last addressed you on the subject of the war in Europe, the position
of the Allies in Flanders has been maintained and improved, while in Eastern
Prussia and Poland the tide of war has ebbed and flowed. The recent success,
at Neuve Chapelle, in which the Indian Army Corps took 80 prominent a part

~has been a source of satisfaction to us all. In the meantime, the British
fleet has maintained its absolute supremacy and having swept German
commerce from off the seas, recently a({vmms' istered a severe punishmentto g
German squadron that wished to make a further bombardment of unprotected
towns on the British coast. The economic pressure created by our supremacy
at sea is gradually having its effect in Germany and the piratical policy now
being pursued by German submarines is proof of the extent to which that
pressure is being felt. Happily the efforts of the German submarines have
met with very little success, and their number is diminishing under the
losses that they have experienced. In any case such a policy can have
.no possible effect on the eventual result of the war, and there can be no doubt
that the day of triumph of the Allies who are making huge sacrifices for the
right of all free nations to live their own lives and follow their own destinies is
.slowly but surely dawning, when the monstrous theory that one military nation
can impose by brute force her will and barbarous code of civilization upon
all others will be finally shattered and hurled into utter oblivion and

darkness.
. “In the Near East, Turkey is beginning to experience the folly of the policy

‘into which she has been forced by the reckless disregard by a small military
“clique uwnder German tulelage of her best and highest interest.

“On every side wherc the Turkish forces have been engaged in fighting
ageinst the Allies they have met with reverses, and the moment is rapidly
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approaching when, if the Turkish Government are sufficiently wise, they will
throw themselves on the mercy of the Allies and thus free themselves from the
German yoke.

‘“ As an indication of how little the so-called Turkish Government is in
touch with the real sentiments of the Turkish people, I ray mention that a
few weexs ago I saw a letter written by a resident in Oonstantinople in whioch,
after desoribing the oppression and exaction of the military authorities, the
confident opinion of the middle and lower classes of {he Turks was expressed
in the saying that ‘it will be all right when the British fleet comes up °’.

“ As you are aware, I paid a short visit to the Persian Gulf and to Basrah
a few weeks ago. It was a great pleasure and advantage to me to bave an
opportunity of inquiring into the whole gconomic, commercial, and political
situation of the province of Basrah, and also to visit our troops in their advanced
posts within six or seven miles of the Turkish Oamp, which was plainly visible
and to congratulate them "on their prowess and splendid bearing. gne oould
not but feel very proud of them all. I had also time to visit the hospitals in
Basrah and was glad to be able to verify the faot that all the sick and wounded
British and Indian troops are being well and carefully tended.

_  As regards the province of Basrah it struck me as one of immense poten-

tialities. Under Turkish misrule it. has tly suffered and the population
of the surrounding country is consequently very sparse. At s expense
the city of Basrah might becomme a splendid port, and the poit of exit of
all the trade of Mesopotamia and Northern Persia. Merely the fringes of
the Shat-el-Arab have so far been ocultivated, but the soil is extremely fertile
and only the most elementary schemes of irrigation are required to extend
indefinitely the area under cultivation. The climate is splendid and resembles
that of fKe Northern Punjab. I cannot conceive of a country more suitable
for Indian immigration in the future when a more stable form of Government
has been established. That country may then really become a garden of Bden
and blossom like a rose.

“ You are aware of the declaration made by the British, French, and Russian
Governments of the inviolability of the holy places and of the freedom of Jeddah
from attack so long as there .was no interference with the Indian pilgrims.
Solicitude for the welfare of pilgrims gemnerally prompted His lg:ﬁeaty’s
Government, on hearing that there was a shortage of food-stuffs at Jed and
Mecca, to arrango “or supplies to be sent there for distribution by the Italian
Oonsul at Jeddah. | regret to state that the Turkish authorities, in spite of the
protests of the Italian Oonsul, have seized for military purposes a cargo of
80,000 sacks of barley destined for the pilgrims. TUntil, therefore, we are able
to receive some definite assurance that any further supplies that may be sont
will reach their proper destination, it will be impossble for His {d’.ajest.y’l
Government to make any further similar arrangementa.

“On the North-Western frontier the situation remains normal ; and although
there bave been r‘tacks on our advanced posts by trans-frontier tribesmen, they
have been gallantly and suocessfully repeﬁ:d by our troops, militia, and tribal

€8.

It has becn with a sense of profound regret that I have learnt that an
address to His Majesty the Kmﬁ; mperor t the draft Proclamation ocrea-
ting an Executive Council for the United Provinces has been carried by the
House of Lords. It appcars that out of a total of nearly 650 Peers 01 the
-BRealm and in a8 House of only 78 Peers, the motion against the draft Procla-
mation was carried by 47 votes to 36. No information has heen received of
any similar motion in the House of Commons, and we may therefore conclude
that the Froclamation has mot been rejected by Parliament as a whole. As
you are aware, the Proclamation was approved by the Governor General in
Ooungil, by the Becretary of Btate in Oouncil, and by His M.ajest{’s Govern-
ment, and, in accordance with the law, was laid upon the table in both Houses
of Pasliament. It may scem to you, as it docs to me, a matter of
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serious concern that it should be within the power of a small body of
Peors, who perhaps hardly realise the rate of progress made. in this
country during the past few years to throw out a proposition put by
the Government of India and His Majesty’s Government before Parliament
with the full approbation of Indian public opinion. It seems clear to me,
under the circumstances, that a modification of the lJaw by which such procedure
is possible is absolutely essential, and I trust that this will be recognised by
His Majesty's Government.

“ Nobody can reasonably ccntend that, with the advance of civilisation
entailing the discussion and solution of new questions of ever-increasing complex-
ity arising every day, one-man Government is better than Council Government.
Tﬁe principle of Executive Oouncils for local Governments by which the local
administration is less dependent upon ‘the personal equation and which ensures a
greater continuity of policy has already taken root in India and cannot now be
eradicated. Moreover the 1nclusion of an Indian gentleman in the Council of a

rovince is to my mind a source of great strength to the Governor or Lieutenant-

overnor. I speak from my own experience, and have no hesitation in saying,
without any idea of flattery, that the presencg of my friend Sir Ali Imam on my
Oouncil and his knowledge and experience are and have been of the greatest pos-
sible advantage to meand my Government. I can well understand that all
educated people of this country will be disappointed at the result of the action of
a small party in the House of Lords, but I would ask them not to be depressed,
for I regard the proceedings of the’16th March in the House of Lords as only
a temporary set-back, and I feel as confident that the United Provinces will
have its Executive Oouncil within a very short period as that ‘the dawn
will follow the night.

“The activities of the Oouncil during the ourrent session have necessarily
been circumscribed by the decision to avoid as far as possible all controversial
business. Nevertheless some measures of importance have come under your
consideration. I need only refer to the measure recently passed in this Oouncil
to secure the defence of India and the public safety, in order to express the
thanks of Government for your loyal co-operation in enacting that measure.
Another Bill of importance has also been passed in this Council, namely, the
Assam Iabour and Emigration Act, which I hope will mark a stage in our
efforts to remove abuses attendant on the present system of emigration and in
securing that the welfare of labourers recruited to Assam is adequately safe-
guarded. The only other measure of importance to which I need allude is
the Benares Hindu University Bill which was introduced into this Council
on the 22nd. It will be a source of gratification to me if this measure becomes
law during my tenure of office as Governor Gencral. It is too early to speak
of the possible effects oi this Bill, but I have every hope that it will do much
to promote the cause of education and to encourage learning and research
amongst all classes.

“Tn the discussion of resolutions, though the range of subjects has also
been limited by the exclusion of controversial matters, much valuable exper-
ience has been gained. I may refer to the discussion on the export of wheat as
particularly instruotive. It enabled the Government to ascertain the views of
the Council on the subject and to make an important and effective pronounce-
ment of its policy. The discussion on the management of State Railways was
of equal importance and interest. In these circumstances, although our
gession this year has not been a full one, I think we may congratulate ourselves
that we have done a considerable amount of useful work in spite of the difficul-
ties which have confronted us.

« T wish also to say one word of & personal nature. I thank you for the
kind words that so many of you have been so good as to speak of myself
and my administration. I am very grateful and shall always treasure those
words, but I have only done mi duig; and although I love India and wish
always to do my duty towards her, the qucstion of the duration of my stay in
India is not one that is in my hands.
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£ With these few words I will now conclude, and in a.dJom ning this Oouncll
sine dre, I wish you all & vory bappy return to your homes.”

KS

The Council adjourned sine dse.

W. H. VINCENT,

Secretary to the Government of Inds.,
¢ Legislative Department.
DEeLHI;

The 30th March, 1915. c
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APPENDIX.
(Beferred to in the Answer to Question 3, page, 598 ante.)-

Grants for the improvement of sugar cultivation in Formosa :—
1912 £
'Ferﬁnﬂm . - * ° . . 4, . . 53,800
. Cme‘ﬂhmh . . .. . . * . 28,000
TFighting cane disease . .. . ' 4,600

I

Total . 86,300

e a——
&

1018
Fertilisrs 2 5. . . % 5 . 80,160
Bﬁedl ‘a.nd pla.nting ° . . ‘) . ° 16,190

Fighting cane pestsand diseass . o o o 2,280

Toil . 48,680

&, @. P. I, Dolhi-=No. 478 L. }).—1-4-18- .750.





